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LOK SABHA DEBATES 

LOKSABHA 

Wednesday, Dscember 15, 19931 
Agrahayana 24, 1915 (Saka) -

The Lole Sabha met at Eleven of the 
Clock 

[MR. SPEAKER in the ChaitJ 

[English] 

RE : DUNKEL PROPOSALS 

(Interruptions) 

SHRI RUPCHAND PAL (Hooghly) 
: Mr. Speaker, Sir, this Govemment'has 
decided to sign the Dunkll proposals. 
Today, throughout the country, the 
people, in the factories and in the fields, 
are protesting against it. (Interruptions) 

SHRI BASUDEB ACHARIA 
(Bankura) : Sir, they are compromising 
our national sovereignty. We cannot 

allow this. (Interruptions) 

SHRI SOMNATH CHATTERJEE 
(Bolpur) : Mr. Speaker, Sir, today is a 

. very important day for the country. We 
understand, Sir, today is the day when 
the Dunkel proposals are going to be 
accepted .by our Government. The 

cabinet has already approved it. In spite 
of the reseNations expressed by- the Com­
merce Minister on the floor of the House, 
in spite of the serious reServations expressed 
by the Members of the ruling party, these . 
anti-peopIe, anti-national proposals are going 
to be accepted and this Government·is selling 
this country to the American imperialists and 
the foreign muhinationals. (Interruptions) 

Sir, in this House we cannot sit idle 
today and watch our national interasts being 

bartered away. Our self-reliance is completely' 
given a go-by. Even ~ European coun­
tries, Japan, Korea and other developing 
countries, apart from deveJopid countries, 
are expressing serious misgivings. Even 
today, in the B.B.C. we heard that many 
countries are expressing reservations. It is 
only the American bloc and some countries 
in the E.E.C. who are supporting this. Others 
have been forced to sign. They are threat­
ening the develoPing countries and ordering 

them to sign. Are we going to barter away 

our independence ? Without economic in­
dependence, what is this country ? Our 
principles of self-reliance are given a go­
by. We repeatedly told the Government to 
sit with us and tell us what they are gOing 
to do. The clarifications that we wanted to 
have were not forthcoming. 

Sir, ttlis House represents the country 
and we (3'inot, Sir, sit ·here and see this 
country's prestige being given a gO-by, by 
this Govemment which has completely sur-
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rendered to the American imperialisls and 
the foreign multinations. (Interruptions). 

Even the so-called impOrtant industrialists 
have also expressed their reservations 
today. They say, they will be swept away 
and they will be eaten up by these 

multinationals who are coming here. In 
which areas are they coming ? They are 
coming in the consumer industry in a big 
way. 

Sir, we would like to know which 
section of the people of this country, 
whether the farmers, peasants, small 
industrialists, big industrialists and agricul­
turists, have accepted the Dunkel propos­
als unreservedly. 

Why are we not even trying to get 
changes made ? No satisfactory clarifica­
tion, no satisfactory answer was given by 
the Commerce Minister. 

What has happened to this country? 
Mr. Speaker, Sir, we demand that this 
Government must come out today. The 
Prime Minister should come. This is a 
matter concerning the country as a whole. 
He must come and tell us what is the 
benefit that is going to come to this country 
by signing the Dunkel Proposal. Even the 
Standing Committee on Commerce has 
given its report, has expressed serious 
reservations about it. Are we not entitled 
to discuss that ? 

MR. SPEAKER : Mr. Somnathji, 
win allow you to raise this immediately after 
the Question Hour. 

SOME HON. MEMBERS : No, Sir. 

SHRI SOMNATH CHATIERJEE : 
May I submit, the Standing Committee has 
given its reporting expressing reservations 
? We· want the Prime Minister to come 

to the House. The House cannot go on 
until the Prime Minister comes and gives 

the cfarification. 

[ TnmsIa'*.Jn] 

SHRI NITISH KUMAR (8arh) 
During the debate we had also consulted 
you .... 

MR. SPEAKER : I allotted you an 
eleven hour debate period and even today 
I am ready to give more time •... (Inter­
IUptions) 

SHRI NITISH KUMAR : But what 
was its result ? 

MR. SPEAKER: You can utilise 
Question Hour also. 

(Interruptions) 

[English) 

MR. SPEAKER : I will give time 
immediately after the Question Ho.!r. 

[ Translation] 

SHRI NITISH KUMAR : Mr. Speak­
er, Sir, the Govemment had submitted that 
it would try its level best to get some 
concessions. It had promised consultations 
with members of the opposition party and 
experts aIso..... (Interruptions) 

MR. SPEAKER : This is such an 
important issue and commerce Minister 
and other Minister is not present .... 

(Interruptions) 

MR. SPEAKER : How would they 
know that they are to be present here. 

(Interruptions) 
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SHRI NITISH KUMAR: Today all the 
farmers are observing black day 
becau5 Govemment has not fulfilled its 

;~ promise. The Govemment had promised 
"C consultations .... (Interruptions) 
F>" 

MR. SPEAKER: Is it good that the 
same type of opinion should be recorded 
in the House? You two should express 
your views on the same .... (Interruptions) 

SHRI NITISH KUMAR : The meet­
ing of the Ministry of Defence is still due 

but the Cabinet has already accorded its 
approval to it. If the Cabinet has accorded 
its approval, there is no scope left for any 
amendment. The Minister had stated that 

the issue would be discussed at the 
meeting of the Commerce Ministers in April 
but even before convening of the meeting, 
approval of the Cabinet has been 
accorded .... (Interruptions) 

The Standing Committee of Com­
merce has given an adverse report, but 
their views "ave been given a go-by. It 
was presented but the views of both the 
House and the Committee were ignored 
and the Cabinet approval was given in a 

hasty manner. This clearly indicates that 
either we are compromising with the 
interests of the country or (Interruptions) 
therefore Mr. Speaker, Sir, Question Hour 

should be suspended and the Prime 
Minister should be called here. (Interrup­
tions) 

[English] 

SHRI BASUDEB ACHARIA : The 
Cabinet Sub-Committee has approved this 

proposal despite reservations expressed 
by the Members of the House. (Interrup­
tions) 

the Government side ? 

(Interruptions) 

SHRI BASUDEB ACHARIA : We 
cannot allow the countl)"s sovereignty to 
be surrendered. (Interruptions) 

[ Translation] 

SHRI NITISH KUMAR : Mr. Speak­
er, Sir, the Government of India has played 
a fraud with the people of the country. 

This is breach of Parliament - (Interrup­
tions) 

SHRI RAM VILAS PASWAN 
(Rosera) : Today is a Question Hour day 

for the Prime Minister, where is he ? .... 
(Interruptions) 

SHRI NITISH KUMAR : The Prime 
Minister should be called .... (Interruptions) 

SHRI GEORGE FERNANDES 
(Muzaffarpur) : The Standing Committee 
constituted by Parliament has submitted 
its report. Under the Chairmanship of Shri 
Gujaral, the Committee has stated in the 

report that it does not agree with the 
proposed Dunkel Proposals and a basic 
change in the draft is required. When the 
Committee has submitted its. report which 
has been published in the newspapers, 
Mr. Speaker, where is the dignity of the 
House? 

(Interruptions) 

[English] 

SHRI BASUDEB ACHARIA : We 
cannot allow this. (Interruptions) 

SHRI SOBHANADREESWARA RAO 
MR. SPEAKER: Any response from VADDE (Vijayawada) : We are not con-
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cemed with clartfication$. (Interruptions) 

11.11 hrs. 

At this stage, Prof. Susanta 
Chaluaborty and some other han. 

MembeIS came and stood on the floor 
near the Table. 

(Interruptions) 

MR. SPEAKER : The House stands 
adjourned to meet again at 12 O' clock. 

WRITIEN ANSWERS TO QUESTIONS 

. [ TtanSlation) 

R&D in Industrial Sector 

CHATURVEDI) : (a) Total inveIIrneneB In 
R&D in the country during 1991-92 Is 
estimated to be Rs~ 4830 crores; the share 
of public and private sector industry there­
in is estimated to be about 23%. 

(b) The percentage share of R&D 
by industrial sector in tt:le developing 
countries Is in the range of 5 or 25% of 
the national Investment In R&D. 

(c) Govemment have evolved fiscal 
incentives and other support measures to 
encourage industry to Increase invesIments 
in R&D . 

Public Sector Undertalcinp in 
Gujarat 

*182 SHRI DILEEPBHAI 
·,81 SHRIMATI SHEELA SANGHANI : Will the PRIME MINISTER 

GAUTAM: 

SHRI RAJESH KUMAR: 

Will the PRIME MINISTER be 
pleased to state : 

(a) the .total investment in R&D in 
the country at present and the share of 
the pubtic and private sectors therein ; 

(b) the total share of R&D in indus­
trial sector vis-a-vis .ahare of other devel­
oping countries; and 

(c) the steps taken to increase the 
share of R&D in the industrial sector? 

THE MINISTER OF STATE IN THE 
PRIME- MINISTER'S OFFICE AND MIN­
ISTER OF STATE IN THE DEPARTMENT . 
OF ATOMIC ENERGY AND DEPART­
MENT OF SPACE AND MINISTER OF 
STATE IN THE MINISTRY OF SCIENCE 
AND TECHNOLOGY (SHRI BHUVNESH 

be pleased to state : 

(a) the total investment made in each 
public sector undertaking in Gujarat. till 
date; 

(b) the annual production of these 
undertakings and profits eamed and loss­
es incurred during the last three years by 
each of them; 

(c) whether the Govemment ~ropose 
to hand over any of these undertakings 
to private sector; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF INDUSTRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS­
TRY) (SHRIMATI KRISHNA SAHI) : (a) 
There are two Central Public Sect~r 
Undertakings with their registered office in 
Gujarat. namely. the Indian Petrochemi-
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E CorporatIon. Ltd. and the National (b) The information is given in the 
xtIIe Corporation (Gujand) Ud. As on Statement 
3.1993, the total investment In terms 

of equity and loan in IPCL and NPC (c) Thfl(e" is no ~uch proposal.-

(Gujarat) Ud. was As. 1856.75.crontS ~ 
Rs. 257.84 CI'OI'88 respectively. (d) Does not arise. 

STATEMENT 

IPeL 

ProducIIon 

Net profit 

NIC (Gujarat) Ltd. 

Production 

Net Loss 

(EngIiM] 

Drug Formulations . 

·'83. PROF. MALINI 
BHATTACHARYA : Win the PRIME MIN­
ISTER be pI~ to state : 

(a) whether there is any proposal to 
keep new indigenously developed drug 
formulations outside the Drug Price C0n­
trol Order; 

(b) if so, the details thereof; 

(c) whether same pqlicy is likely to 
be followed for indigenously produced bulk 
druSS; and 

(d) whether special incentives are 

(Rupees in crares) 

1992-93 1991-92 1990-91 

1713 1671 1100 

131." 55.02 57.25 

63.91 123.46 121.89 

83.85 37.13 21.95 

likely to be given for production of essen­
tial· life saving drugs and drugs needed 
in the National Health Programme? 

THE MIMSTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMENTARY 
AFfAIRS AND MINISTRY OF STATE IN 
THE DEPARTMENT OF ELECTRONICS 
AND DEPARTMENT OF OCEAN DEVEL­
OPMENT (SHRI EDUARDO FALEIRO) : 
<a> to (d) Incentives for encouraging in­
digenous production of bulk drugs and the 
production of drugs needed for National 
Health Programme and fonnulations based 
thereon form part of the Review of the 
Drug Policy, 1986, which was discussed 
in the House on 19th and 21st August. 
1993. The finaHsation of decisions is at 
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an advanced stage. 

[ Trans/ation] 

Foreign Investment Pl"C)posals 

*184. SHRI KRISHAN DUTT 
SUL TANPURI : Will the PRIME MINISTER 
be pleased to state : 

(a) the countries from where propos­
als for setting up industries have been 
received during the last two months and 
the number of such proposals; . 

(b) the number of foreign industri­
alists who are willing to make investment 
in our country and whose proposals are 
under consideration: and 

(c) the details of the survey report, 
if conducted. in regard to the number of 

jobs likely to be generated as a result 
thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF INDUSTRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS­
TRY) (SHRIMATI KRISHNA SAHI) : (a) 
A list of countries from where foreign 
investment proposals have been received 
during the last two .months is attached in 
the Statement. The number of such pro­
posals is 184. 

(b) The New Industrial Policy has 
evoked increased interest among foreign 
investors. 

(c) No survey as such has been 
conaucted. However. project implementa­
tion will generate larger employment 
opportunities. 

STATEMENT 

St. No. Name of the Country/Region 

1. USA 

2. UK 

3. Gennany 

4. Japan / 

5. Italy 

6. Korea (South) 

7. NetherlandS 

8. Switzerland 

9. Singapore 

10. France 



13 Written Answel5 AGRAHAYANA 24, 1915 (SAKA) Written Answel5 14 

SI. No. Name of the Country/Region 

11. China 

12. Canada 

13. Oman 

14. UAE 

15. Mauritius 

16. Denmark 

17. Hongkong 

18. Mexico 

19. Australia 

20. Belgium 

21. Taiwan 

22. Cayman Island 

23. Thailand 

24. Israel 

25. Saudi Arabia 

26. Poland 

27. Belorussia 

[English] OPMENT be pleased to state : 

Small and Medium Towns 

• 185. SHRI C.P. MUDALA 
GIRIAPPA: 

SHRI BIR SINGH MAHATO : 

(a) whether the Government propose 
to develop small and medium towns under 
the Integrated Development of Small and 
Medium Towns during 1993-94; 

(b) if so, the names of the towns 
Will the Minister ot URBAN DEVEL- to be developed, State-wise; 
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(c) the allocation made for this 
purpose during the period, town-wise and 
State-wise; and 

(d) the financial assistance provided 
during the last three years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRIMATI SHEILA KAUL) : (a) Yes, Sir. 

Under the Centrally Sponsored Scheme 
of Integrated Development of Small & 
Medium Towns (IDSMT), Government of 
India provides financial assistance as loa~ 
for the development of small & medium 
towns having population. upto 3 lakhs. 

(b) and (c) The State Govemments! 
UT Administrations have indicated the 
prioritisation of towns to be included under 
IDSMT Scheme~ Inclusion of particular 
towns in a financial year will depend upon-

(i) submission of project reports ad­
hering to IDSMT guidelines in-

eluding provision of State contri­
butiqn and institutional finance. 

(ii) availability 
assistance. 

of Central 

The budget allocated for Central 
assistance under IDSMT Scheme for 1993-
94 is As. 20 crores. So far, Rs. 4.59 crores 
of Central assistance for new schemes in 
18 towns and Rs. 1.32 crores for ongoing 
schemes in 11 towns have been sanc­
tioned. State-wise and town-wise details 
are furnished in the attached Statement. 

(d) The details of Central assistance 
released during the last three years are 
as follows : 

Year Amount 

1990-91 Rs. 19.10 crores 

1991-92 Rs. 13.44 crores 

1992-93 Rs. 11.60 crores 
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Smali Scale ~ Industry (a) whether the prices of various 
esse'ntial chemicals have sky-rocketted 

186. SHRI RAM NAIK : Will the consequent on decontrol of molasses; 
PRIME MINISTER be pleased to state : 

(a) whether the Government have 
received representations to exempt Small 
Scale Pharmaceutical Industry from the 
Drug Price Control Order (DPCI), other 
than Category I products; 

(b) if so, the details thereof; and 

(c) the Sleps taken/proposed to be 
taken thereon ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE DEPARTMENT OF ELECTRONICS 
AND DEPARTMENT OF OCEAN DEVEL­
OPMENT (SHRI EDUARDO FALEIRO) : 
(a) Yes, Sir. 

(b) and (c) Representations have 
been received from several associations, 
who have suggested that Small Scale 
Sector Units should be kept outside the 
purview of Drugs (Prices ContrOl) Order. 
All the aspects of Drug Policy, ,1986 
including exemption to Small Scale Units 
from price control are presently under 
review, The matter has already been 
discussed in the House in all its details 
on 19th and 21 st August, 1993 and fl­
nalisation of decisions is now at an 
advanced stage, 

Prices of Chemicals 

*187. SHRI HARIN PATHAK: OVill 
the PRIME MINISTER be pleased to 
state: 

(b) if so, the steps proposed to 
contain the prices of these chemicals; 

(c) whether there is any proposal to 
clecanalise the imports of alcohol and other 
feed stocks in tune with the Government 
liberalisation scheme ; and 

(d) if so, the details thereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY·OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE DEPARTMENT OF ELECTRONICS 
AND DEPARTMENT OF OCEAN DEVEL­
OPMENT (SHRI EDUARDO FALEIRO) : 
(a) to (d) Consequent on the rescinding 
of the Molasses Control Order, 1961 and 
the Ethyl Alcohol (Price Control) Order, 
1971, there has been some increase in 
the prices of certain alcohbol based 
chemicals, In order to ensure the avail­
ability of industrial alcohol at international 
prices to alcohOl based chemical manu­
facturers, the customs duty on denatured 
alcohol has been reduced from 15% to 
10%. The import of alcohol is already 
decanalised. 

[ Translation) 

Voter's Lists 

"188. SHRI MRUTYUNJAYA 
NAYAK : Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Government have 
taken remedial measures on the complaints 
received from the State Governments 
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regarding inclusion of names of foreigners 

in the voters' lists; 

(b) if so, the de\8i1s thereof; 

(c) if not, the reasons for delay; and 

(d) the time by which adion is likely 
to be taken by the Government in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW, JUSTICE AND 
COMPANY AFFAIRS (SHRI H.R. 
BHARDWAJ) : (a) The Central Govem­
ment has not received any such com­
plaint from any State Government. More­
over, these eomplaints are not required 
to be made to the· Central Government 
as the superintendence, direction and 
control <?f the preparation of eledoral rolls 
is vested in the Eledion Commission. 

(b) to (d) Do not arise. 

[English] 

HMT Limited 

·189. SHRI AJOY 
MUKHOPADHYAY: 

SHRI RABI RAY: 

Will the PRIME MINISTER be 
pleased to state : 

(a) the profits made/losses incurred 
by the Hindustan Machines Tools Limited· 
during the last three years and during the 
first six months of the current financial year; 

(b) the reasons for incurring huge 
losses; 

(c) whether the Company is likely 
to become sick as a result thereof; and 

(d) if so~ the remedial steps proposed 
in this regard? 

::rHE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF INDUSTRIAL'DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS­
TRY) (SHRIMATI KRISHNA SAHI) : (a) 
HMT's net profits were Rs. 14.15 crores 
in 1990-91, Rs. 26.08 ~rores In 1991-92 
and Rs. 2.72 crores in 1992-93. The 
provisional loss during the first six-months 
of 1993-94 is Rs. 75.28 crores. 

(b) Reasons for losses are stiff 
competition, product obsolescence, high 
cost of manpower and other overheads, 
demand sluggishness and increase in 
inventories. 

(c) and (d) HMT is not a sick 
company as per provisions of the Sick 
Industrial Companies (Special PrOVisions) , 
Ad, 1985. 

KVle 

* 190. SHRI ATAL BIHARI 
VAJPAYEE : Will the PRIME MINISTER 
be pleased to state : 

(a) the measures taken by the Union 
Govemment to restructure and streamline 
the working of the Khadi and Village 
Industries Commission (KVIC); 

(b) the steps taken to have sector­
wise survey of the various enterprises 
under the purview of KVle to assess their 
economic viability, employment potential 
and potential for rural development; 

(c) the schemes formulated for 
rehabilitation and modemisation of KVI 
units and for improving the per capita 
income of the artisans working in KVI units; 
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(d) whether the Government per­
ceive any threat to the KVI Sector from 
the ongoing process of Iiberalisation, 
particularly the entry of the multinationals 
in consumer industries; and 

(e) if so, the steps taken to safe­
guard the KVi Sector? 

THE MINISTER OF STATE IN TJiE 
MINISTRY OF INDUSTRY· (DEPART­
MENT OF SMALL SCALE INDUSTRIES 
AND AGRO AND RURAL INDUSTRIES) 
(SHRI M. ARUNACHALAM) : (a) There 
had been continuous efforts to iJTlprove 
the functioning of the Khadi and Village 
Industries Commission (KVIC) .. In 1963, 
Blawant Rai Mehta Committee and in 1987, 
Ramakrishnayya Committee were appoint­
ed to review the functiomng of KVIC. Based 
upon the recommendations of the 
Ramakrishnayya Committee Report, meas­
ures were taken to restructure the Organ­
Isation of KVIC. Government of India has 
recently appointed a High Power Commit­
tee under the Chairmanship of the Prime 
Minister to recommend measures for rapid 
growth' of KVI Sector. The restructuring 
of Khadi and Village Industries Commis­
sion is also one of the terms of reference 
of the above CommiuQe. 

(b) NormaUy, no sector-wise survey 
of enterprises is undertaken by KVIC. 
However, before finalising the pattern of 
assistance for any new scheme, its eco­
nomic viability is studied. Similarly, under 
village industry, before the sanction of the 
funds, feasibility studies are conducted by 
KVIC. The feasibility studies of 70 village 
industries was undertaken before these 
were added in the list of industries eligible 
for assistance ·under KVIC. 

(c) KVIC is continuously engaged in 

improv,ing technology and productivity in 
KVI Sector. 

Under its Science and Technology' 
Programme, KVIC continuously attends to 
the Research and Development activities 
through in7house research and also by 
assigning projects to other R&D organi­
sations. The training programmes for 
artisans, supervisory and managerial 
personnel are imparted regularly. 

As a result, there had been improve­
ment in technology and productivity in 
Khadi sector such as development of High 
Speed New Model Charkhas (NMC) and 
Eight Spindle Charkhas etc. SiA'lilarly in 
Village Industry sector also there had been 
growth of new technology such as power 
driven ghani for oil industry Shaila Wheel 
under cottage pottery, hydraulic crusher 
in the gur and khandsari industry etc. 

arise. 

(d) No, Sir. 

(e) In view of the above, does not 

Committee on Earthquake 
Predictions 

191. SHRI V. SREENIVASA 
PRASAD: 

SHRISARATPATTANAYAK: 

Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Government had 
constituted an expert committee in 1987 
on earthquake predictions;· ' 

(b) if so, the terms of reference and 
composition; 

(c) whether th, committee had 
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submitted its report to the Govemment with 
several recommendations; 

(d) if so, the details of the recom­
mendations made; 

(e) whether the Govemment have 
agreed to the recommendations of the 
committee; and 

. (f) if not, the facts thereot? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE AND MIN­
ISTER OF STATE IN THE DEPARTMENT 
OF ATOMIC ENERGY AND DEPART­
MENT OF SPACE AND MINISTER OF 
STATE IN THE MINISTRY OF SCIENCE 
AND TECHNOLOGY (SHRI BHUVNESH 

. CHATURVEDI) : (a) to (f) Sir, No com­
mittee on earthquake prediction was set 
up in 1987. However. a committee of 
experts headed by Prof. Arya was set up 
in 1986 to formulate 5 - 10 year profile 
on seismological studies in India. their 
report was submitted in 19t17. 

: The terms of reference and compo­
sition of AfY-a tommittee were as follows: 

1. To suggest long term and short 
term measures for strengthening the ob­
servational network in the Himalayas, 
Nicobar Islands, Rann of Kutch and other 
seismic areas of the country; 2. To sug­
gest suitable measures for improving the 
design codes and construction practices 
- for mitigating earthquake hazard. 3. To' 
suggest suitable programmes for focussing 
R&D efforts; 4. To identify programmes 
and methods for organising disaster pre­
paredness and disseminating awareness; 
5. To suggest suitable measures -for 
developing a centralised data bank; 6. To 
recommend the required organisational 

.Iinkages; 7. To suggest programmes for 
manpower development. 

Composition of Committee 

Prof. A.S. Arya, Roorkee Univ., -
Chairman; Maj. Gen. G:C. Aggarwal, SOt, 
Dehradun - Member; Dr. H.N. Srivastava, 
IMD, New Delhi-Member; Dr. H.K. Gupta, 
CESS, Trivandrum - Member; Shri P.L. 
Narula, GSI, Lucknow - Member & Dr. G.D. 
Gupta, DST, New Delhi - Member. 

Major recommendations: 

1. To provide continued support to 
the ongoing earthquake related studies in 
Govemment departments, universities and 
research institutions. 

2. To set up two regional centres 
- on each in NE and NW regions. 

3. To set up a national earthquake 
advisory council to oversee the seismo­
logical work in the country. 

4. To set up a national earthquake 
information service for dissemination of 
data. 

Follow up action: 

Follow up actions on the recommen­
dations of Arya Committee have been 
taken depending on the resources avail­
able. 

1. The ongoing activities have re­
ceived contin'ued support. 

2. The NW & NE part of Himalaya 
have been equipetl with modem seismo­
logical instruments. 

3. In NW Himalaya 7 new seismic 
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stations a strong motion array of 
accelerographs (40 - analog and 3 digital) 
have been added. 

4. In NE India, a strong motion array 
of 50 accelerographs is being upgraded 
by adding 20 more instruments, NGRI-RRL 
(J) have installed two 8 - element seismic 
telemetred arrays. A field experiment of 
determinin~ sub surface velocity· structure 
was conducted during 1993 by installing 
69 temporary seismic stations spread over 
the different NE States. The 
microearthquake activity was monitored for 
more than three months. Interpretation of 
data is in progress. 

5. In Bihar plains, a proposal for 
installation of 5 digital accelerographs has 
been approved. 

6. A seismic observatory comprising 
one - digital, one - analog and one - digital 
accelerograph has been set up in Delhi 
University, South Campus. This is now 
being upgraded by adding two more dig­
ital seismographs to form a local seismic 
network. 

7. I MD has set up three new seis­
mic stations at Jhansi, Nagpur and Balmiki 
Nagar. 

8. On the basis of a proposal re­
ceived from NEC, a suggestion has been 
made that NEC may set up a Centre for 
seismimological studies with the coordina- • 
tion of different NE states, DST will pro­
vide the technical back up. 

9. A committee was set up in 1991 
to scientifically evaluate earthquake pre­
dictions that are referred to DST from time 
to time. 

'0. To further upgrade the seismo-

logical network in the ep!"ire country, a 
Mission Mode Project on Seismic Obser­
vations is being evolved. 

Nuclear Reactors 

* 192. SHRI S.B. SIDNAL: 
SHRI BOLLA BULLI RAMAIAH 

Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Government have 
offered several types of adVance nuclear 
reactors using uranium and thorium de­
rivatives • as fuel for export; 

(b) if so, whether this is likely to be 
used for research purpose only; 

(c) whether India has offered this for 
the first time; 

(d) if so, the countries who have 
offered to take these nuclear reactors; 

(e) whether agreement with those 
countries has been signed; and 

(f) if so, the details thereof? 

T,J-lE MINISTER OF'STATE IN'THE 
PRIME MINISTER'S OFFICE AND MIN­
ISTER OF STATE IN THE DEPARTMENT 
OF ATOMIC ENERGY AND DEPART­
MENT OF SPACE AND MINISTER OF 
STATE IN THE MINISTRY OF SCIENCE 
AND TECHNOLOGY (SHRI BHUVNESH 
CHATURVEDI) : (a) India has recently 
offered a nuclear research reactor of an 
advanced design for export under the 
safeguards of International Atomic Energy 
Agency. The design envisages using only 
uranium as fuel. 

(b) The research reactor is designed 
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to be utilised for basic and apiJ/iBd fBSINIICh 
and for production of radiosotope&. 

(c) Yes. Sir. 

(d) In response to an invitation from 
Thailand for making pre-qualification bid. 
India has submitted relevant infonnation 
and an offer for setting up a research 
felldor. 

(e) and (f) Since the offer is only 
as a pre-qualification bid, question of 
signing any agreement at this stage does 
not arise. 

Desert Development Programme 

* 193. DR. D. VENKATESWARA 
RAO: 

SHRI HARISINH CHAVDA : 

Will the PRIME MINISTER be 
pleased to state : 

(a) the areas covered under the 
Desert Development Programme, State­
wise; _ 

(b) the total area. proposed to be 

covered under the Programme d_urlng . 
.1993-94, State-wise and particularly in 
Andhra Pradesh, Kamataka and Gujarat; 
&rid 

. (c) the amount a~ed and utilised 
for the purpose during 1991-92. 1992-93 
and 1993-94, State-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAl DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI UTTAMBHAI HARJIBHAI 
PATEL) : (a) Information relating to areas 
covered under Desert Development Pro­
griunme (ooP) is given if\.:~tatement-I 
attached. 

(b) No area of Andhra Pradesh and 
Kamataka is at present cOvered under 

. oDP. For rest of ttie Siates including 
Gujarat the programme will continue to be 
implemented in the same areas during 
1993-94. 

(c) Information relating to State-wise 
allocation and utilisation of funds during 
1991-92, 1992-93 and 1993=94 is given 
in Statement-II attached. 
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YOU between FACT and 
MEERI 

* 194. DR. VASANT NIWRUTTI 
PAWAR : Will the PRIME MINISTER be 
pleased to state : 

(a) whether any Memorandum of 
Understanding has been signed by the 
Fertilizers and Chemicals Travancore Lim~ 
ited (FACT) witl],the Nationai Environmen­
tal Engineering Research Institute (NEERI): 

(b) if so, the areas of understanding 
identified between them; 

(c) whether any such pacts are going 
to be signed by other fertilizer units also; 
and 

(d) if so, the details ·thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF ~TATE IN 
THE MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE DEPARTMENT OF ELECTRONICS 
AND DEPARTMENT OF OCEAN DEVEL­
OPMENT (SHRI EDUARDO FALEIRO) : 
(a) and (b) Yes, Sir. the Consultancy 
Division of Fertilizers and C~ernicals 
Travancore Ltd. known as the FACT 
Engineering & Design O.rganisation 
(FEDO) has signed a Memorandum of 
Understanding with the National Environ­
mental Engineering Research Institute 
(NEERI) for obtaining NEERI's technical 
assistance for carrying out studies on 
Environmental Impact Assessment, Risk 
Analysis and Disaster Management Plan­
ning for FEDO's prospective clients. 

(c) and (d) Presently this is the only 
Memorandum of Understanding signed by 
NEERI with a fertilizer unit. 

Rare Earths 

• 195. SHRI BRAJA KISHORE 
TRIPATHI : Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Government have 
conducted any study regarding the avail­
ability, requirement and marketing of rare 
earths; 

(b) if so, the details thereof; 

(c) the States where the deposits of 
rare earths are in abundance and the steps 
taken by the Government for their explo­
ration; and 

(d) the items. quantity and the 
countries to whom the Indian Rare Earths 
Limited is exporting its products? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE AND MIN­
ISTER OF STATE IN THE DEPARTMENT 
OF ATOMIC ENERGY AND DEPART­
MENT OF SPACE AND MINISTER OF 
STATE IN THE MINISTRY OF SCIENCE 
AND TECHNOLOGY (SHRI BHUVNESH 
CHATURVEDI) : (a) and (b) Yes, Sir. 
Studies on the availability of beach sand 
minerals including monazite, which con­
tains rare earths. in the country are 
conducted by the Atomic Minerals Divi­
sion of the Department of Atomic Energy, 
while Indian Rare Earths Limited (IRE). a 
Public Sector Undertaking, as part of its 
marketing activities, periodically conducts 
studies on the world demand and supply 
poSition and the diversified uses of rare 
earths. 

(c) Tamil Nadu has the largest 
deposits of fare earths ore in the form 
of Monazite. The other States where 
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Monazite is available are Kerala, ·Orissa, 
Andhra Pradesh, West Bengal and Bihar. 
At present, the deposits in Tamil Nadu, 
Orissa and Kerala are being exploited as 

. these are economic deposits in as much 
as Monazite is associated with other 

valuable minerals. 

(d) The quantities and the countries 
to which IRE has been exporting rare earth 
products for the last 5 year period is given 
in the attached Statement. 
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" . 'Paper Industry (a) .whether as a result of liberalised 
import policy, chemieal fertilizers have been 

·196. SHRI TARA CHAND imported in large quantity during the last 
KHANDELWAL : six months; 

SHRI G. DEVARAYA NAIK: 

Will the .PRIME MINISTER be 
pleased to state : 

.~ 

(a) whether the paper industry in the 
country is o.n the verge of collapse; 

(b) if so, the reasons therefor; 

(c) whether the paper industry has 
urged the Union Government to announce 
a package of incentives to boost invest­
ment and help create sizeable additional 
capacity; and 

(d) if so, the reaction of the Union 
Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF INDUSTRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS-

'TRY) (SHRIMATI KRISHNA SAHI) ;. (a) 
No, Sir. 

(b) Do not arise. 

(c) and (d) The paper industry has 
represented from time to time requesting 
the Government for fiscal concessions in 
order to encourage investment and en­
hance production. The decisions of the 
Government on the same will be an­
nounced alongwith the otlier proposals in 
the Union Budget 1994-95. 

Import of Chemical Fertilizers 

• 197. DR. LAXMINARA Y AN 
PANDEYA : Will the PRIME MINISTER 
be pleased to state : 

(b) if so, the details thereof; 

(c) whether it has adversely affected 
the domestic production of private and 
public sector undertakings engaged in 
production of these fertilizers; and 

(d) if so, the extent of shortfall in 
production of public sector undertakings 
during the last six months? . 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE DEPARTMENT OF ELECTRONICS 
AND DEPARTMENT OF OCEAN DEVEL­
OPMENT (SHRI EDUARDO FALEIRO) : 
(a) and (b) No, Sir. 

Imports of major phosphatic and 
potassic fertilizers namely, Di-ammonium 
Phosphate (DAP) and Muriate of Potash 
(MOP) have been decanalised with effect 
from 17.09.1992 and 17.06.1993, respec­
tively. The imports of DAP during the 
period June-November. 1993 were of the 
order of 13.43 lakh metric lonnes, approx­
imately, as against the imports of 15.17 
lakh metric tonnes of DAP made during 
the corresponding period of 1991 when 
DAP imports were subject to canalisation. 
Likewise the imports of MOP during the 
period June-November, 1993 amounted to 
6.18 lakh metric tonnes, approximately, 
compared to the imports of 12.61 lakh 
metric tonnes effected during the period 
June-November, 1992 when MOP imports 
were subject to canalisation. 
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(c) There is no domestic production 
of MOP. The indigenous production of DAP 
during . the period June-November, 1993 
has, inter-alia, been affected on account 
of uneven competition from suppliers of 
imported DAP. 

(d) A target of 2.80 lakh metric 
tonnes was set for the DAP manufactur­
ing units in the public sector for the period 
June-November, 1993. The production 
during this period was 2.04 lakh metric 
tonnes. 

[ Ttanslation] 

Foreign Inveatmenhl 

198. SHRIMATI SUMITRA 
MAHAJAN : Will the PRIME MINISTER 
be pleased to state : 

(a) the sectors in which maximum 
foreign investments have been made 
during the last three years; 

(b) the names of the countries which 
are mainly making these investments; 

(c) whether the Government have 
assessed the figures pertaining to increase 
in export registered by these sectors during 
the last three years; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART ~ 
MENT OF INDUSTRIAL DEVELOPMENT" 
AND DEPARTMENT OF HEAVY INDUS­
TRY) (SHRIMATI KRISHNA SAHI) : (a) 
Over 80% of the foreign direct investment 
approved during the post policy period (i.e. 
August, 91 - November, 93) is in high 
priority sectors i.e. the industries listed in 
Annex III of the State on Industrial Policy 
of 1991. The maximum foreign investment 
proposed is in sectors such as Power, Oil 
Refineries I'!nd Petroleum Products, Food 
Processing Industries, Electrical and Elec­
tronic Equipments and Software. Chem­
icals, Metallurgical Industries etc. 

(b) The names of countries whose 
investors have proposed to make foreign 
direct investment during the post policy 
period is given in the attached Statement. 

(c) and (d) Even after the Govern­
ment's approval for any foreign investment, 
there would be a gestation period, varying 
from project to project, before which 
production and sales/exports would start. 
It would, therefore, be premature at this 
stage to expect a substantial increase in 
exports from the sectors covered under 
these approvals. 

STATEMENT . . 
Names of Countries whose InvestolS Have Proposed Foreign Direct Investment 

During the post Policy Period. 

SI. No. Name of the Country Region 

1. AFGANISTAN 

2. AUSTRALIA 

3. ARMENIA 
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Sf. No. Name of the Country Region 

4. AUSTRIA 

5. BAHAMAS 

6. BAHRAIN 

7. BELGIUM 

'. 
8. BERMUDA 

9. BRAZIL 

10. BRITISH VIRGINIA 

11. BULGERIA 

12. CANADA 

13. CHANNEL ISLAND 

14. CHINA 

15. CROATIA 

16. CZECH REPUBL-IC 

17. DENMARK 

18. ESTONIA 

19. FINLAND 

20. FRANCE 

21. GERMANY 

22. HONGKONG 

23. HUNGARY 

24. INDONESIA 

25. IRELAND 

--.. g§.:.._~-.-- ISRAEL 
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SI. No. Name of the Country Region 

27. ITALY 

28. JAPAN 

29. KOREA (NORTH) 

30. KOREA (SOUTH) 

31. KUWAIT 

32. LATVIA 

33. LUXEMBOURG 

34. MALAYSIA 

35. MAURITIUS 

36. MEXICO 

37. NETHERLANDS 

38. NEW ZEALAND 

39. NORWAY 

40. OMAN 

41. PANAMA 

42. PHILLIPPINES 

43. POLAND 

44. PORTUGAL 

45. QATAR 

46. RUSSIA 

47. SAUDI ARABIA 

48. SINGAPORE 

. ........ --- ------ --
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51. No. Name of the Country Region 

49. 

50. 

51. 

52. 

53. 

54. 

55. 

56. 

57. 

58. 

59. 

60. 

61. 

62. 

63. 

64. 

65. 

66. 

67. 

68. 

Production in HFC Units 

• 199. SHRI HARI KEWAL 
PRASAD: Will the PRIME MINISTER be 
pleased to state ; 

SCOTLAND 

SOUTH AFRICA 

SLOVAKIA 

SPAIN 

SWEDEN 

SWITZERLAND 

SYRIA 

TAIWAN 

THAILAND 

U.A.E. 

U.K. 

U.S.A. 

UKRAINE 

URUGUAY 

VIRGIN ISLANDS 

WEST INDIES 

YUGOSLAVIA 

BELORUSSIA 

ISLE OF MAN 

CAYMAN ISLAND 

(a) whether full installed capacity is 
not being utilised in Barauni. Durgapur and 
Namrup-I and II units of the Hindustan 
Fert~izer Corporation resulting in decline 
in production; 
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(b) if so, the details of the unitwise 
production capacity and actual production 
during for the last three years; and 

(c) the efforts made by the Govem­
ment to increase production in these units? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN 
THE MtNlSTRY OF PARLIAMENTARY 

Name of the Installed capacity 
unit 

AFFAIRS AND MINISTER OF STATE IN 
THE DEPARTMENT OF ELECTRONICS 
'~AND DEPARTMENT OF OCEAN DEVEL­
OPMENT (SHRI EDUARDO FALEIRO) : 
(a) and (b) The details of installed capac­
ity as well as the actual production 
achieved by the Barauni, Durgapur and 
Namrup- I and II units of Hindustan 
Fertilizer Corporation Limited (HFC) in 
terms of nitrogen during the last three' 
years is given below : 

(In '000 MT Nitrogen) 

Actual production 
. 1990-91 1991-92 1992-93 --------------------

Barauni 151.8 52.4 33.8 48.4 

Durgapur 151.8 34.8 49.9 34.2 

Namrup - 21.0 3.6 0.1 0.18 

Namrup - II 151.8 67.4 35.8 23.2 
-----------_ ... _.-.. _-_ .. ------------------------ ---------_. 

(c) Besides Government funding for 
repair and replacement in the plants and 
captive power plants set up in all the units, 
Govemment hai also been providing fi­
nancial support to HFC for meeting costs 
for arranging input supplies. The propos­
als for major revamp of the plants could 
not be taken up as the same were not 
considered viable in view of high invest­
ment, the resuhant recurring heavy sub­
sidy liability and lingering uncertainty about 
production capability. In.the meantime. the 
Board for Industrial and Financial Recon­
struction (BIFR) has declared HFC as a 
sick company and has asked the com­
pany as well. as the Government to come 
up with a viable revival package. Any 
decision on the future of these plants would 
depend upon the outcome of deliberations 

pending before the BIFR; which is a quasi 
judicial body. 

[English] 

Industries in Assam 

• 200. SHRI PROBIN DEKA : Will 
the PRIME MINISTER be pleased to 
state: 

(a) the number of applicationsl 
proposals pending with the Union Govern­
ment for setting up of new industrial units 
and joint ventures in Assam. till date; 

(b) the amount involved in these 
proposals; 
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(c) the projected employment poten­

tial therein: 

(d) the time by which these propos­

als are likely to be deared; and 
(e) the total inflow of foreign ex­

change through these joining ventures? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF IND~STRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INeUS­
TRY) (SHRIMATI KRISHNA SAHI) : (a) 
No application for Industrial Licence or joint 
ventures for setting up indUstries in As­
sam is pending with the Government. 

(b) to (e) Do not arise. 

Bio-Energy from Municipal Wastes 

1963. SHRI VIJAY NAVAL PATIL 
: Will the PRIME MINISTER be pleased 
to state: 

(a) whether there is any plan under 
consideration of the Government to launch 
a National Programme for bio-energy from 
urban and municipal wastes; 

(b) if so, the details thereof; 

(c) the power in MW likely to be 
generated therefrom;" and 

(d) the steps being taken to make 
bio-energy utilisation a success? 

THE MINISTER OF STATE IN THE 
MINISTRY OF NON-CONVENTIONAL 
ENERGY SOURCES AND MINISTER OF 
STATE IN THE MINISTRY OF AGRICUL­
TURE (SHRI S. KRISHNA KUMAR) : (a) 
and (b) Yes, Sir. The Ministry has planned 
to launch a National Programme on Bio­
energy from Urban and Municipal wastes. 

Relevant details of the planned programme 
are given in the attached Statement. 

(c) Assessment of the power gen­
eration potential from the Urban, Munic­
ipal and Industrial Wastes will also be a' 
part of the UND,P assisted project. From 
the projects proposed to be taken up under 
this activity, though not entirely aimed with 
power generation, will have a power 
generation capacity of about 7-9 MW, 

(d) A project proposal titled "High rate 
Biomethenation processes from Urban and 
Industrial Wastes· involving partial finan­
cial support as technical assistanced has 
been forwarded to GEFIUNDP. 

STATEMENT 

The main objectives of the project/ 
proposal are : 

(a) Development of institutional frame 
work to provide impetus to bio-energy 

development programme; 

(b) Development of requisite exper­
tise and capabilities in the National and 

State level institutions, R&D organisations 
and Universities to assimilae and adapt 
technology, improve applied R&D skills and 
to provide technical know how and assist­
ance in setting up pilot plants (on cost 
sharing basis). 

(c) Development of a national master 
plan and shelf of investment proposals on 
the subject; 

(d) Assist in setting up Demonstra­
tion projects on variety of urban and 
municipal wastes. 

2. The nature, scope, size/capacity 
and configuration of each of the demon-
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$tration projects are planned to be worked 
out in detail under the guidance of a 
National Bio-energy Board to be set up 
by the Ministry to act as the nodal agency 
for the programme. 

3. The estimated cost of the project! 
proposal inclusive of erfergy from indus­
trial wastes is Rs. 30.80 crores, including 
assistance by UNDP (US $ 5.501 million), 
tor a duration of five years. 

[ Translation] 

Transport Subsidy Scheme 

1964. SHRI SURENDRA PAL 
PATHAK: Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Government propose 
to modify the Transport Subsidy Scheme 
1971 and extend its Implementation in the 
no industry districts:· 

(b) if so, the details thereof; 

(c) the time by which the said 
Scheme is likely to be implemented; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF INDUSTRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS­
TRY) (SHRIMATI KRISHNA SAHI) : (a) 
No, Sir. 

(b) to (d) Do not arise. 

[English] 

Import of Industrial Alcohol 

1965. SHRI GEORGE 

FERNANDES: Will the PRIME MINISTER 
be pleased to state : 

_;.. (a) whether the Government have 
any proposal to allow duty tree import to 
industrial alcohol to help. alcohol based 
chemical industries to cope up with the 
post molasses decontrol problems; and 

(b) if so, the details thereof? 

THE MINISTER OF .STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE DEPARTMENT OF ELECTRONICS . 
AND DEPARTMENT OF OCEAN DEVEL­
OPMENT (SHRI EDUARDO FALEIRO) : 
(a) and (b) During the post ge-control 
period, the customs duly on the import 
of denatured alcohol has been reduced 
from 105% to 10%. There is no proposal 
to allow duty free import of alcohol. 

Rebate on Khadi 

1966. SHRI SYED 
SHAH.ABUDDIN : Will the PRIME MINIS­
TER be pleased to state : 

(a) whether rebate on the sale of 
Khadi has not been reimbursed by the 
Khadi and Village Industries Commission 
to the Khadi producing institutions for a 
number of years: 

(b) if so, the amount due upto 31st 
March, 1993; 

(c) the reasons for the delay in 
reimbursement; 

(d) the total loan sanctioned by the 
Commission to the Khadi institutions during 
1992-93 and envisaged for 1993-94; 
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. (e) whethe~ the Khadi MisSion had 
been assured at its meetings held at Delhi 
in July 1993 that the financial problems 
would be resolved within 15-20 days; 

(f) whether the Khadi Mission was 
also assured that a high-powered com­
mittee, under the Chairmanship of the 
Prime .Minister himself, would be consti­
tuted, with representatives from the Mis­
sion. for ml:lking various recommendations; 
and 

(g) if so, the reasons for non-imple­
mentation of these assurances? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 

AGRO AND RURAL INDUSTRIES SHRI 
M. ARUNACHALAM) : (a) to (C) Last year. 
many leading Khadi Institutions including 
Khadi Mission, Wardha have brought to 
the notice of Government about the prob­
lem of Khadi rebate arrears. Government 
took immediate steps to mitigate this 
problem and released Rs. 78 crores to 
KVIC in the month of August. 1992 by 
relaxing the normal conditions for release 
of funds. KVIC have informed that total 
amount due upto 31.3.1993 is Rs. 66.24 
crores and payments to the tune of Rs. 
60.41 crores have already been made. 

(d) The amounts of loans released 
in 1992-93 and the amounts sanctioned 
under BE for 1993-94 to KVle by 
Government, for further release to differ­
ent State KVI Boards and Institutions are 
given below; 

---.---- --._._--------_._._. __ ._---------------
Amount Proposed to 

Loan released be released 

. ------ ----- ------_._- -.. _._-- (Rs. in Crores) -----'-_ . 

1992-93 1993-94 

1 . Khadl Loan 35.00 35.00 

2. V.1. Loan 58.00 55.00 

.. _-_.---__ ._--------------_. 
Total 93.00 90.00 

.. _ .. __ .. - ...... __ ._---_._----------------

(e) to (g) As mentioned earlier in 
reply to parts (a) to (c) Government have 
already ta·ken steps to resolve the finan­
cial problems of Khadi Institutions. Fur­
ther, a High Power Committee under the 
Chairmanship of the Prime Minister with 
representatives from Khadi Mission has 
already been constituted on 30.7.93, to 
look into the whole gamut of KVI Sector 
and make suitable recommendations. 

Hydrogen as Fuel 

1967. DR. R. MALLU : Will the 
PRIME MINISTER be pleased to state : 

(a) whether Technical AdVisory 
Committee on Hydrogen Energy was set 
up to go into the question of use 01 

Hydrogen as a fuel; and 
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(b) if s~, the details and present .a..av Conk1tI ., DDA FtMa 
position thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF NON-CONVENTIONAL 
ENERGY SOURCES AND MINISTER OF 
STATE IN THE MINISTRY OF AGRICUl­
TURE (SHRI S. KRISHNA KUMAR) : (a) 
and (b) Yes. Sir. A Technical Advisory 
Committee on Hydrogen Energy has been 
guiding the development and conduct of 
an R&D programme for use of hydrogen 
as a clean fuel. As a result. a number 
of R&?D projects have been funded by 
the Government relating to basis research 
on Hydrogen; its production and storage; 
and technology and systems development 
for its utilisation. Such R&D projects have 
been conducted in institutes of higher 
learning like IITs at Delhi. Madras. 
Kharagpur. Banaras Hindu University and 
universities at Madras. Jaipur. 
Hyderabad. 

A hydrogen powered motorcycle with 
hydrogen stored in hydrides has been 
successfully developed and tested at BHU. 
Efforts are now being made to increase 
its present range of 25 km per charge. 
At liT Delhi, a 4 KW hydrogen fuelled 
engine has been successfully developed 
and operated for over 200 hours. R&D 
efforts on use of hydrogen in heat pumps 
and refrigeration are underway at liT 
Madras. 

The Government plans to intensify 
and expand the programme for produc­
tion. storage and utilisation 'of hydrogen 
as a clean fuel to derive full environmental 
and energy efficiency benefits in thermal 
and electro-chemicallfuel cell modes. 

1968. SHRI JEEWAN SHARMA : 
WiH the Minister of URBAN DEVELOP­
MENT be pleased' to state .: 

(a) whether there is any proposal to 
check the use of proper quality material 
in the construction of DDA flats. digging 
of foundation upto a desired depth; 

(b) if so, the details thereof; 

(c) the number of meetings held by 
the ODA authOrities with the representa­
tives of the WeHare Associations of DDA 
colonies during the last one year; and 

(d) the details of the points discussed 
and the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRI P.K. THUNGON) : (a) and (b) The 
DDA has reported that the quality of 
materials used in construction of flats are 
regularly checked up by field staff at 
various levels as per requirements of the 
speCifications. Random checks are also 
exercised by the quality Control Wing of 
DDA. DDA works are also subject to further 
check by Chief Technical Examiner organ­
isation of CVC. Digging of foundations upto 
the required depth as per structural design 
and drawings are also Checked by field 
staff and test checked at higher levels. 

(c) Formal as well as informal in­
teraction has been going on very frequently 
at various levels with the representatives 
of Residents Welfare Associations. 

(d) The problems relating to the 
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maintenance of services, which includes 
cleaning of drains, roads, dust bins, parks, 
repair to drains, roads, etc. leakage of 
water. blockage of sewer, etc. are dis­
cussed Whenever any persistent problems 
in any colony are found to be there, the 
interaction/intervention at higher levels.pf 
officers of DDA is also made to tlileviate 
the problems to the satisfaction of the 
allottees. 

Circular Railway in Hyderabad 

1969. SHRI DATTATRAYA 
BANDARU : Will the Minister of URBAN 
DEVELOPMENT be pleased to state : 

(a) whether any survey plan has 
been made for Circular Railway in 
Hyderabad City; 

(b) if so, the details thereof; 

(c) whether the Government propose 
to include the plan for Circular Railway 
in Hyderabad City in the Eighth Five '(ear 
Plan; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRI P.K. THUNGON) : (a) to (d) There 
is no plan to introduce a circular railway 
in Hyderabad. However. a Light Rail 
Transit System is proposed to be intro­
duced on a total route of 23 Kms Le. from 
Balanagar to Khairatabad; Khairatabad to 
Charminar and from Mozamjahi Market to 
Dilsukhnagar. A Joint Stock Company viz. 
Urban Mass Transit Company Ltd., has 
been set up for implementing the project. 

The Company will raise the resources by 
suitable means for implementing the 
project. Govt. of India, however, is con­
tributing towards the equity of the Com­
pany. A provision of 7 crores exists during 
the current year for this purpose and a 
similar sum has been proposed for the 
year 1994-95. 

Permission for Addition and 
Alteration in DDA Flats 

1970. SHRI SHRAVAN KUMAR 
PATEL: Will the Minister of URBAN DE 
VELOPMENT be pleased to state : 

(a) whether tin view of the large seal£' 
demands of DDA flat owners in Delhi und('! 
various schemes and the blatant violatIons 
of the regulations preventing additions and 
alternations in the original structure. the 
Government are considering the question 
of permitting specific nature and extent of 
additions and alterations; and 

(b) if so. the details of the decision. 
if any, taken in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRI P.K. THUNGON) : (a) and (b) No 
such proposal is under the considerallon 
of Government. 

[ Translation] 

Construction of Government 
Quarters 

1971. SHRI N.J. RATHVA: Will the 
Minister of URBAN DEVELOPMENT be 
pleased to state: 
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(a) whether the Union Government 
have constructed Government quarters in 
the States under general pool for the 
Central Govemment employees during the 
last three years: 

(b) if so, the state-wise and city-wise 
details thereof; and 

(c) if not, the reasons. thereof ? 

·THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(S~.K. THUGON): (a) Yes, Sir. 

(b) Statement attached. 

(c) Does not arise in view of the reply 
to (b) aoove. 
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Land Under Litigation 

1972. SHRI ANAND AHIRWAR 
Will the PRIME MINISTER be pleased to 
refer to the reply given on August 25, 1993 
to Unstaned Question No. 4408 and state: 

(a) whether the information regard­
ing the land·under litigation has since been 
collected; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI RAMESHWAR THAKUR) : 
(a) to (c) The information is still awaited 
from StatesIUT. After receipt of the infor­
mation, the same will be laid on the Table 
of the House. 

(English] 

Reclamation of Wasteland in 
Andhra Pradesh 

1973. SHRI R. SUR ENDER REDDY: 
SHRI DHARMABHIKSHAM : 

Seeding distribution (for planting on 
private lands) 
(No. in lakhs) 

Will the PRIME MINISTER be 
pleased to state : 

(a) the total area of wasteland in 
Andhra Pradesh; 

(b) whether there is any proposal to 
reclaim the wasteland in phases and bring 
the land under tree plantation during 1993-
94 and 1994-95 ; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF WASTELANDS DE­
VELOPMENT) (COL. RAM SINGH) : (a) 
No detailed survey has yet been conduct­
ed for identification of wastelands. But 
according to one estimate the total extent 
of wastelands in Andhra Pradesh is 11 .41 

million hectares. 

(b) and (c) Tree planting/afforesta­
tion is being carried out under point No. 
16 of the 20 Point programme. The tar­
gets under Twenty Point Programme for 
1993-94 in Andhra Pradesh are given 
below : 

1950 

Area (Public lands including forest lands) 
(Area in hectares) 70,000 

------ ---------_------

Since the targets under Twenty Point 
Programme are fixed on year to year basis 
depending upon the availability of funds 
under Central and State Plans, targets 
have not been fixed for the year 1994-
95_ 

[Translation] 

Non-Conventional Energy Sources in 
Maharashtra 

1974. SHRI GOVINDRAO NIKAM 
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. Will the PRIME MINISTER be pleased 
to state: 

(a) the details of projects received 
by the Union Govp,rnment from the 
Government of Maharashtra for develop­
ment of Non-Conventional Energy Sourc­
es upto November 15. 1993: 

(b) the number of projects approved 
and accorded approval; and 

(c) the time by which the remaining 

proposals are likely to accorded approval? 

THE MINISTER OF STATE IN THE 
MINISTRY OF NON-CONVENTIONAL 
ENERGY SOURCES AND MINISTER OF 
STATE IN THE MINISTRY OF AGRICUL­
TURE (SHRI S. KRISHNA KUMAR) : (a) 
to (c) The details of proposals received 
by this Ministry from the Government of 
Maharashtra under the various pro­
grammes of Non-Conventional Energy 
Sources upto 15th November, 1993. the 
number of projects approved and under 
consideration during 1993-94 are given at 
Statement. 

STATEMENT 

Status of Proposals received from State of Maharashtra 

. 
(In Numbers) 

_ .. _.- ----------------- ------- --------

51. No. ProjecVProgramme Approved Under Not Approved 
Consideration 

--_._-------------_------------- -

1. Family Size Biogas Plants 25.000 

2. Communityllnstitutional.' 
Night Soil Biogas Plants 30 

3. Improved Chulhas 

(a) Normal Programme 1.70.000 

(b) Earthquake victims 10,000 

4. Solar Thermal systems 435 

5. Solar Distillation 40 
Systems 

6. Solar Cookers 4,000 2.000 • 

7. Small Hydro Power 3 

8. Solar Lanterns 500 1,500 

---------- . 
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(In Numbers) 

.-----=-~~-----------------------------------SI. No. Project/Programme Approved Under Not Approved 

9. Solar Power Plants 

10. battery Operated Vehicles 

11. Urban & Industrial Wastes 
(Kitchen Waste Biogas Plants) 

12. Biomass Briquetting Plant 
. __ . __ .. -

Subject to availability of fund.s. 

(English) 

Unauthorised Construction in Delhi 

1975. SHRI MANORANJAN 
BHAKTA: Will the Minister of URBAN DE­
VELOPMENT be ijleased to state : 

(a) whether the Union Government 
recently held a meQling with Members of 
Parliament from Delhi on unauthorised 
constructions; 

(b) if so, the issues discussed in the 
meeting: and 

(c) the decision taken therein and 
the steps taken to check such construc­
tion? 

Consideration 

6 

3 

ments in Delhi. It was deCided that 
amendments in the proposed Bill need 
revision in the light of suggestions from 
MPs on the quantum of penalty to be 
imposed, which they agreed to forward in 
due course. 

Indo Russian Research Proiect on 
Forecast of Monsoon 

1976. SHRI SAN AT KUMAR 
MANDAL : Will the PRIME MIN~STER be 
pleased to state : 

(a) whether an Indo-Russian re­
search project to predict advanced 
monsoon using indigenous parallel com­
puters has recently been proposed by the 
Russian Academy of Sciences; 

THE MINISTER OF STATE IN THE (b) if so, the broad features thereof; 
MINISTRY OF URBAN DEVELOPMENT and 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES (c) the Government's reaction there-
(SHRI P.K. THUNGON) : (a) to (c) Yes, to? 
Sir. A meeting was held on 10th May, 1993 
with Members of Parliament from Delhi to 
discuss amendments to Delhi Development 
Act in order to curb unauthorised construc­
tions and misuse of premises, and the 
inquiry report on unauthorised dev.elop-

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE AND MIN­
ISTER OF STATE IN THE DEPARTMENT 
OF ATOMIC ENERGY AND DEPART­
MENT OF SPACE AND MINISTER OF 
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STATE IN THE MINISTRY OF SCIENCE 
AND TECHNOLOGY (SHRI BHUVNESH 
CHATURVEDI) : (a) No, Sir. 

(b) and (c) Do not arise. 

Next Antarctica : Expedition 

19n. SHRI MULLAPPALLY 
RAMCHANDRAN : Will the PRIME MIN­
ISTER be ~pleased to state : 

(a) whether the Indian Scientists 
proposed to undertake an Antarctica 
Expedition this year: 

(b) if so, the details thereof: 

(c) the names of Departments which 
are being represented on the Expedition; 

(d) the total estimated cost and time 
for the Expedition; 

(e) whether any foreign Nation is also 
involved in the Expedition; and 

(f) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE DEPARTMENT OF ELECTRONICS 
AND DEPARTMENT OF OCEAN DEVEL­
OPMENT (SHRI EDUARDO FALEIRO) : 
(a) Yes, Sir. 

(b) The 13th Indian Scientific Expe­
dition to Antarctica was flagged off on 7th 
December. 1993 from Goa on board the 
chartered ship M.V. Stapen Krasheninnikov 
with 58 members. The ObjectiveslOetails 
are given in the enclosed Statement - I. 

(c) List of Departments participating 
is the expedition is given in the enclosed 
Statement - II. 

(d) Total estimated cost would be 
Rs. 13.80 crores and time estimated is 
approx. four months (inclusive of joumey 
period both ways). 

(e) Yes, Sir. 

(f) Dr. Patrick Dierich, a french 
scientist, is participating in the expedition. 
He will work with National PhYSical lab­
oratory's scientists for setting up of Laser 
Heterodyne system and studies. 

STATEMENT - I 

Objectives of the Thirteenth Antarctic 
Expedition 

The detailed scientific objectives for 
the 13th expedition are as follows 

ATMOSPHERIC SCIENCES 

Laser Heterodyne Experiment: The 
National Physical Laboratory will initiate 

this experiment in the 13th expedition 
wherein sun will be tracked to measure 
the absorption lines of ozone, water vapour, 
nitrogen oxite etc. In the actual system 
sun beam is heterodyned with a laser beam 
to get a spectral intensity through 1 GHz 
aC9ustic optic spectro-meter. This data is 
then converted through inversion layer 
technique to yield the vertical profile of 
ozone upto a height of about 60 km and 
other minor constituents on a continuous 
basis. Such a state of art system will be 
used for the first time in Antarctica. 

Wave Radiospectrometer: This is an 
indeginously developed instrument of the 
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National Physical Laboratory which will be 
inducted in the 13th expedition. Strong-~ 
emission line of atomospheric ozone at 
101.737 GHz would be observed to obtain 
height distribution of ozone using an 
inversion alogorithm Being an emission 
based instrument it scane both during the 
day and night conditions and hence is a 
versatile instrument for the Antarctic win­
ters. 

Optical Aeronomy: This experiment 
of Physical Research Laboratory is aimed 
to study the emiSSion of optical aurora for 
investigating the inter actions of solar 
plasma with the geomagnetic field and the 
proton precipitation in the ionosphere. 
Emphasis will be given to study the day 
time aurora by using a novel multi wave­
length measuring technique indeginously 
built· at PRl and is a new experiment. 

Fluxate Magnetometer Studies: This 
study is to be continued by Indian Institute 
of Geomagnetism. It is proposed to 
operate three fluxate magnetometers at 
the three vertices of a triangle with the 
objective to obtain the velocity of mobile 
aural current systems that leave back 
geomagnetic pulsations. Such a study will 
throw light not only on the near space 
processes (1 00-1 OOOkm), but also on 
processes in deep space i.e., the 
magnetosphere. It can also track the 
magnetic storms which can be co related 
with the studies on human physiology to 
be conducted by All MS. 

Crimatological and Meteorological 
Studies: This is being pursued by Indian 
Meteorological Department since the first 
expeditio:1 with the aim to built up a 
climatological data set of Antarctica on a 
decadenal scale so as to generate 
meteorologivcal parameters to understand 
the patterns of Antarctic circulation n the 

context of global and Indian weather 
systems. A permanent and continuous 
observatory for recording and transmitting 
weather parameters, reception of satellite 
cloud imaginery and weather chart broad­
cast already exists. Regular radiosonde 
ascents are done to monitor surface and 
near surface ozone conditions. IMD also 
contributes to the real time weather fore­
casts of .Antarctica. These forecasts also 
supports logistic activities such as a flying, 
planning of covoys etc. 

Geological Mapping and Glaciological 
Studies : To be continued by the 
Geololgical Survey of India. who have 
already mapped some 8000 sq. km. and 
propose to cover an area of 1000 sq. km 
in the Orvin mountains during the 13th 
expedition. Samples will be collected for 
dating. Studies on the grades of meta­
morphism and stress strain analysis. 
GI...Iciological studies shall encompass 
monitoring of ice dynamics and movement 
of polar ice fronts. GSI shall also attempt 
to raise ice cores for paleo environmental 
studies. 

Geophysical and Geochemical Stud­
ies : To be executed by the National 
Geophysical Research Institute. the geo­
physical component includes profillnp ot 
magnetic and gravity properties of litho 
units for characterisation of sub glacial 
basement. The geological studies pertain 
to the reconstruction of Gondwanaland 
through paleomagnetic. chronological and 
geochemical studies using dating and trace 
element analysis. 

Petrophysical VLF - EM and 

Geothermal Studies: These studies in East 
Antarctica is a new programme that shall 
be carried out by the Centre For Explo­
ration Geophysics. Osmama Umversity. 
Under this project, institute petrophysical 
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properties like magnetic suseptibility, elec­
tric resistivity, density and gamma ray 
intensity of rocks will be measured. These 
properties will then be co-relaled with those 
of the Indian Peninsula so as to draw 

common alalogies and throw light on the 
drift of the Indian land mass. The VLF­
EM studies will be a useful tool to de­
cipher shalJpw geological features with a 
high resolution. 

Topographical Mapping : The Sur­
vey of India will pmvide precise geological 
and geophysical ground control points so 
as to prepare topographical maps that will 
help earth science investigations. SOl will 
also carry out gravimetric, geomagnetic 

and geodectic studies in collaboration with 
GSI and NGRI. 

ENVIRONMENTAL SCIENCES 

Environmental Impact Assessment 
Studies : With the dtloption of the Protocol 
on Environmental Protection to the Ant­
arctic Treaty in 1991, it is necessary to 
carry out proper environmental impact 

assessment studies and generate baseline 
parameters of Maitri station. To this effect 

the National Environmental and Engineer­
ing Research Institute will be participating 
in the 13th expedition with a programme 
to monitor the status of air, noise, water, 
biological and land components of the 
environment. 

BIOLOGICAL SCIENCES 

Biological Studies : As a part of theIr 
ongoing project the National Institute of 

Oceanography will carry out studies on the 
biology of the southem ocean and the eco 

system of the coastal, glacial, casis and 
limonitic environments. This wiD yield useful 
information on biochemical nux studies and 
identifying the coupling ot such fluxes with 

the ocean frO(lt. The trophic structure of 
various Antarctic environment will be e1u­
cidated and the bioactive potential of each 
system identified. Studies on tile repro­
ductive cycle of krill is also envisaged. 

MEDICAL SCIENCES·: 

Studies on Human Physiology: The 
All India Institute of Medical Sciences will 
continue experiments to co-relate circadian 
rhythimicity aoo metabolic status of per­
sonnel exposed to the severe Antarctic 
conditions. The study wHI include monitor­
ing of heart rate, body temperature, body 
composition, liver tests, food intake and 
the related physico-emotional studies. The 

monitoring will be done in three phases 
to assess pre expedition, expedition and 
post expedition conditions. 

ENGINEERING : 

Structural Studies : Research and 
Development Engineering Establishment of 
the DRDO will carry out studies of the 
impact of Antarctic conditions on the 
structural component of the station and 
on other infra-structural facilities like water 

supply, heating systems, electrical systems 
etc., 

Communication Systems: Defence 
Electronics and Application Lab together 
with the R&D E will be working on the 
upgradation of the existing HF communi­
cation link, establishmem of a permanent 
VLF monitoring station and an amateur 
radio station. The ultimate aim ot this 
project is to have an on-line computer link 
between Antarctica and the country based 

laboratories. 

LOGISTICS TASKS 

2. The Logistics tasks for the 13th 
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Antatr:lic expedition am as follows : 

in 

(i) Routine maintenance and repairs 
of Maitri Station. 

(ii) Installation of two 62.5 KVA 
gensets and provision of power 
supply for the summer camp. 

(iii) Establishment of the laser heter­
odyne hut and instaUation of the 
system. 

(iv) Enhanced over land transporta­
tion with the ililduction of a new 
heavy duty crane and a vehicle. 

(v) Check all electrical and structural 
aspectS of the station and also 
fire-proofing requirements. 

(vi) Check of the waster supply sys­
tem. 

(vii) Provision of spares, materials etc. 
with proper inventory so as to 
facilitate the logistic work for the 
14th Antarctic Expedition. 

STATEMENT - II 

Departments/Institutes participating 
13th Antarctic Expedition 

1. India Meteorological Department, 
New Delhi. 

2. National Physical' Laboratory, 
New Delhi. 

3. Indian Institute of Geomagnetism, 
Bombay .. 

4. Physical Research Laboratory , 
Ahmedabad. 

5. National Environmental Engineer-
ing Research Institute, Nagpur. 

6. All India Institute of Medical Sci-
ence, New Delhi. 

7. National Institute 01 Oceanogra-
phy, Goa. . 

8. Geological Survey of India, 
Faridabad. 

9. National Geophysical Research 
Institute, Hyderabad. 

10. Osmania University, Hyderabad. 

11. Survey of India, Dehradun. 

12. Defence Research and Develop­
ment Organisation (R&DE), Pune. 

13. Indian Navy, New Delhi. 

14. Indian Army, New Delhi. 

15. Directorate General of Armed 
Forces Medical Services, New 
Delhi. 

16. Defence Electronics and Applica­
tion Lab., Dehradun. 

New Units by BHEL 

1978. SHRI MANIKRAO HODLYA 
GAVIT: Will the PRIME MINSTER be 
pleased to state: 

(a) the names of the new manufac­
turing units started by the Bharat Heavy 
Electricals Umited during the last three 
years; and 

(b) the locations, products manufac­
tured, total expediture on each unit, for­
eign exchange components therein, their 
annual production in rupees, profitlloss in­
curred by these units during each of the 
last three years and during the current 
financial year ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY. (DEPART-
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MENT OF INDUSTRIAL DEVELOPMENT (e) and (d) Information is being 
AND DEPARTMENT OF HEAVY INDUS- collected and will be laid on the table ot 
TRy) SHRIMATI KRISHNA SAHI): (a) and the House, 
(b). BHEL has not set up any new unit 
during the last ·thre years. [English) 

[Translation) 

Entry of Multinationals into Small 
Scale' Industry Sector 

1979. SHRI RAJVEER SINGH: 
DR. LAL BAHADUR RAWAL: 

Will the PRIME MINISTER be 
" pleased to state : 

(a) whether the Government are 
contemplating to allow the entry of mul­
tinational companies into Small Scale 
Industry Sector; 

(b) if so, the details of the Small 
Scale Sectors which have been opened 
for multinationals; 

(c) whether the Government have 
received applications from the multination­

" al companies in this regard; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF SMALL SCALE INDUSTRIES 
AND AGRO AND RURAL INDUSTRIES) 
(SHRI M, ARUNACHALAM) : (a) and (b) 
No mediumllarge scale undertaking includ­
ing multi-nationals is permitted to manu­
facture reserved items except under 75% 
export obligation. However, in the case of 
garment manufacture, investment upto Rs. 
3 crores in plant and machinery has been 
permitted with an export obligation of 50% 
of total production. 

Foreign Investment in CoreJLead 
Sector 

1980. SHRI HARISH NARAYAN 
PRABHU ZANTYE : Will the PRIME 
MINISTER be pleased to state : 

(a) the total actual and proposed 
foreign investment during the last two years 
and during the current year so far, indus­
try-Wise and year-wise; 

(b) whether the flow of investment 
in corellead sector and infrastructural 
activity is much below the anticipated target 
and if so, the r.easons therefor; 

(c) the strategic policy being worked 
out to attract more foreign investment in 
corellead sectors; and 

(d) the specific steps proposed to 
attract foreign investment and technolo­
gies in drugs and chemical sector ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF INDUSTRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS­
TRY) (SHRIMATI KRISHNA SAHI) : (a) 
During the years 1991, 1992 and upto 
November. 1993, Government have ap­
proved proposals envisaging foreign invest­
ment of As. 534.11 crores, Rs. 3887.54 
crores and Rs. 7990.62 crores respective­
ly. The industry-wise break-up of the 
foreign investment approved during the 
period is given in the attached statement. 
The estimated actual inflow of foreign direct 
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investment during the period has been as 
under :-

Year Amount 
(Rs. in crores) 

1991 351.43 

1992 675.22 

1993 1388.90 

(Upto September) 

(b) and (c) Over 80% of the foreign 
«Ired investment approvals are in high 
priority sectors i.e. industries listed in 

Annex III of the Statement on Industrial 
Policy. The major sectors are Power, Oil 
Refineries and Petroleum Products, EIec­
tric;al and Electronic Equipmentsl Chem­
icals, Food Processing Industries etc. 
govemment policy on foreign investment 
is constantly under review so as to make 
it more foreign investor friendly in high 
priority/core sectors. 

(d) The Statement on Industrial 
Policy laid on the Table of the House on 
24th July, 1991, contains the various steps 
taken by the Govt. to attract foreign 
investment and technologies in Drugs and 
Pharmaceutical and is subject to the Drug 
Policy. 
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~ion for DeveIoprMnI or 
Electr0nic:8 

i 1981. SHRI SANDIPAN 
BHAGWAN THORAT : Will the PRIME 

MINISTER be pleased to state : 

(a) the total allocation for develop­
ment of electronics during the current year 

and Eighth 'Plan period; 

(b) the share of Maharashtra in this 

allocation; 

(c) the details of specific projects 
being undertaken during the current year 
and Eighth Plan Period in Maharashtra; 

and 

(d) the details of foreign investment 
proposals cleared in this area in 
Maharashtra? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTRY OF STATE IN 
THE DEPARTMENT OF ELECTRONICS 

AND DEPARTMENT OF OCEAN DEVEL­
OPMENT (SHRI EDUARDO FALEIRO) : 

(a) The Planning Commission does not 
make specific sub-sectoral aftocation for 
electronics for the States. The central 

Govemment outlay for the electronic sector 
is as follows :-

Period Outlay 

1993-94 Rs. 110 crores 

VIII Plan Rs. 601 crores 

(b) There is no specific allocation of 
central outlay, State-wise, in the electron­
ics sector. The Department of Electronics 
allocates its resources on various projectsl 
programmes depending upon the require­
ment of the electronic industry which is 
decided by various Expert Councils and 

Committees. 

(c) The details of various on going 
projects/programmes funded by the De­
partment of Electronics in various organ­
isationslinstitutions located in Maharashtra 
are given in the attached Statement. 

(d) During the current year. 12 
proposals involving foreign direct invest­
ment of US $ 10.25 million were approved 
for electronic units located in the State of 
Maharashtra for development of Software 
and manufacture of Semiconductor devic­
es, Microprocessor medical equipments, 
Video Cassettes etc. 
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Central AuJstance to UTslStata 

1982. SHRI ANADI CHARAN DAS: 
Will the Minister of PLANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased to· state : 

(a) the annual per capita Central 
assistance being. prQvided to each State 
and Union Territories; 

\ 

(b) whether the annual per capita 
average Central assistance being provid­
ed to Orissa is the lowest in comparison 
to the annual per capita average Central 
assistance t? other States and if so, the 
reasons therefor; 

(c) the remedial steps proposed to 
be taken by the Union government in this 
regard; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
M, :STRY OF PLANNING AND PRO­
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GOMANGO) :. (a) Per capita 
Central assistance allocated to States, 
including Orissa, and Union Territories for 
1993-94 is shown in the enclosed State­
ment. 

(b) No, Sir. 

(c) and (d) Do not arise. 

STATEMENT 

Total and Per Capita Gross Allocation of 
Central Assistan States and Union 

Territories for 1993-94 

States and Union 
Territories 

I. States 

Per Capita (Rs.) 

A Special Category States 

1 . Arunachal Pradesh 5854 

2. Assam 578 

3. Himachal Pradesh 949 

Stales and Union Per Capita (Rs.) 
Territories 

4. Jammu & Kashmit 1701 

5. Manipur 1936 

6. Meghalaya 1813 

7. Mizoram 5255 

8. Nagaland· 3509 

9. Sikkim 5141 

10. Tripura 1366 

Sub-total :- A 1184 

B. Non-Special Category States 

1. Andhra Pradesh 140 

2. Bihar 

3. Goa 

4. Gujarat 

5. Haryana 

6. Kamataka 

7. Kerala 

8. Madhya Pradesh 

9. Maharashtra 

10. Orissa. 

11. Punjab 

12. Rajasthan 

13. Tamil Nadu 

14. Uttar Pradesh 

15. West Bengal 

Sub-Total: B 

Total (A+B) 

154 

541 

96 

153 

96 

173 

129 

87 

155 

120 

154 

154 

135 

162 

1299 

183 
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States and Union 
Territories 

Per Capita (Rs.J the PRIME MINISTER be pleased to 
_e: 

II. Union Territories 

1. Andamanand 13609 
(a) the number of industrial. units 

Nicobar Islands 
found stck in the country at present to-
gether with the .capital assets locked 

2. Chandigarh 3113 therein and their accumulated losses state-
wise; and 

3. Dadra & Nagar Haveli 29973 
(b) the State(s) where such units are 

4. Daman & Diu 2540 located mostly? 

5. Delhi 2644 

6. Lakshadweep 10000 THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART-

7. Poncticherry 2288 MENT OF INDUSTRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS-

Sub-Total: II 2933 TRY) (SHRIMATI KRISHNA SAHI) : (a) 

Grand total (1+11) 209 
and (b) Data on sick industrial units 
assisted by Banks in the country are . Gross Means before adjustment for compiled by the Reserve Bank of India. 

advance assistance, if any According to the Reserve Bank of India 
data. the number of sick industrial units 

Sick Units and their ~tanding bank credit at the 
end of March, 1992 (latest available) was 

1983. SHRI J. CHOKKA RAO : Wi" as foIlows:-

No. of units 

No. of 551 sick units 245575 

No. of non-SSI sick units 1536 
---.---

(Amount in crares of Rs.) 
Amount outstanding 

3100.67 

5786.65 

State-wise classification of sick 55! of March. 1992 is attached Statement-I 
units and non-SSI sick units as at the end and II respectively. 
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( Translation] 

Out of Tum Allotment of 
DDA Flats 

1984. SHRI LALIT ORAON : Will 
the Minister of URBAN DEVELOPMENT 
be pleased to state : 

(a) the category-wise number of 
applicants belonging to General category 
and Scheduled Castes/Scheduled Tribes 
who have applied for the allotment of DDA 
flats on out of turn basis as on November 
30. 1993: 

(b) whether flats are being provided 
to the applicants belonging to Scheduled 
Castes/Scheduled Tribes according to the 
quota reserved for them in each category; 
and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRI P.K. THUNGON) : (a) The DDA 
has reported that no separate record in 
respect of SCs/STs applicant for out-of­
turn allotment has been maintained. 
However 4990 applicants have applied for 
out-of-turn allotment of flats in DDA during 
the period from 1-90 to 30-11-93. 

The break-up of out-of-tu~ allotment 
applications received during the period 1-
1-90 to 30-11~93 is as under :-

New Pattern Registration Scheme 

MIG 1759 

LlG '. 1913 

Janta 328 

Self Financing Scheme ._.:::.990:::..::.... __ _ 

(b) and (c) There is no quota re­
served for Scheduled Castes/Tribes for out­
of-tum allotment of flats. 

(Eng/ish] 

Restaurants in District Parks 

1985. SHRI SRIBALLAV 
PANIGRAHI :·wm the Minister of URBAN 
DEVELOPMENT be pleased to state : 

(a) whether the Development Devel­
opment Authority has taken a decision to 
allow restaurants in District Parks : 

(b) if so, the reasons therefor; 

Cc) whether the Ministry of Environ­
ment and Forests have cleared the 
projects; and 

_ (d) if so, the conditions prescribed 
therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRI P.K. THUNGON) : (a) and (b) On 
a proposal received from Delhi Tourism 
& Transportation Development Corporation, 
the DDA by a resolution dated 19.2.1993, 
has approved setting up of 'Restaurant' 
within 'District Park' areas having an area 
of more than 40 hecl. (100 acres) 

(c) The clearance from the Ministry 
of Environment & Forest has to be taken 
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individually by the sponsoring organisation, 
on specific sites. 

(d) The conditions Stipulated are : 

(i) It should be a single storey build­
ing with a maximum height of 4 
mt. 

(ii) The restaurant plot should not be 
more than 1 % of the District Pari< 
area subject to a maximum of 0.8 
heet. (2 acres) without any phys­
ical segregation. 

(iii) FAR of the restaurant building 
should not be more than 5% of 
the area of the restaurant plot. 

(iv) The building should harmonise 
with the surroundings and should 
not have any residential facility. . 

(v) Pari<ing facility to be provided if 
not available in the vicinity but not 
as a part of the restaurant com­
plex. The organisation running 
such restaurant have to make 
their own arrangement for water 
supply, sewerage and other util­
ities, wherever not available at 
site and not provided by the local 
body. 

Bank Guarantee by Small Scale Units 
to Canteen Stores Department 

1986. SHRI S.M. BASHA : 
SHRI LAL JAN: 

Will the PRIME MINISTER be 
pleased to state : 

(a) the details of concessions the 
Canteen Stores Department propose for 
small entrepreneurs and small scale sector 
in 1994-95: 

(b) the steps taken to reduce finan­
cial burden on Small Scale Units by 

Canteen Stores Department with regard 
to demand -I)f Bank guarantees, etc.; and 

(c) the details of fresh guidelines 
issued in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : (a) to (c) The Canteen 
Stores Department make purchases of 
items for sale to the troops and other 
entitled categories and the purchases are 
not made for the Government consump­
tion. In such purchases. the CSD does 
not favour any firm whether large or small 

. and only those items are purchased, which 
are likely to be purchased, by its clients. 
No guidelines have been issued to pro­
vide special concession to the small scale 

• sector for making purchases by CSD. The 
issue of reducing the value of Bank 
Guarantees required to be submitted by 
suppliers has been reviewed by the 
Executive Committee. 

Rehabilitation Package for Sick 
Fertilizer Units 

1987. SHRI GOPI NATH 
GAJAPATHI : Will the PRIME MINISTER 
be pleased to state : 

(a) Whether the Government have 
proposed some rehabilitation package for 
the sick fertilizer units: 

(b) if so, the details thereof: and 

(c) the time by which these are likely 
to be implf!mented? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTRY OF STATE IN 
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THE DEPARTMENT OF ELECTRONICS 
AND DEPARTMENT OF OCEAN DEVEL­
OPMENT (SHRI EDUARDO FALEIRO) : 
(a) to (c) Fertilizer Corporation of India 

MOROTRAO GHANGARE: Will the PRIME 
. ~"INSTER be pleased to state: 

Ud. (FCI) and Hindustan Fertilizer Cor- (a) whether tl'le Union Government 
poration Ltd. (HFC) are the tWo public .. have given clearance to certain Indo-Is-
sector fertilizer producing companies which raeli joint ventures recently; and 
have been declared sick by the Board for 
Industrial and financial Reconstruction 
(BIFR) under the Sick Industrial Compa­
nies (Special Provisions) Act, 1985. these 
companies and the Government are re­
quired to submit a viable revival package 
to BIFR. No time frame for implementa­
tion of revival package can be indicated 
pending outcome of delibrations before. 
BIFR. which is a quasi judicial body. 

Indo-Israet Joint Ventures 

(b) if so, the details of these projects 
and their proposed locality ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART-­
MENT OF INDUSTRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS­
TRY (SHRIMATI KRISHNA SAHI): (a) Yes, 
Sir. 

(b) The details of these projects are 
1988. SHRI RAMCHANDRA given in the attached statement. 
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Land to Co-OperatIve Group Houe- AND MINISTER OF STATE IN THE 
ing Societiee .... .MINISTRY OF WATER RESOURCES 

(SHRI P .K. THUNGON) : (a) The ODA 
1989. SHRI ARJUN SINGH has reported that 25 Co-operative Group 

YADAV : Will the Minister of URBAN DE- Housing Societies have paid the full cost 
VELOPMENT be pleased to state : of land. The names of these societies are 

(a) the names of those Co-operative 
. Group Housing Societies which have paid 
full cost of land; 

(b) the time by which the land 
possession is likely to be given to those 
societies; 

(c) whether the DDA has enhanced 
I the land rates; and 

(d) if so, the details thereof and the 
reasons therefor'? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 

as per Statement attached. 

(b) 2 societies have been handed 
over the possession of land in Owarka 
Phase-I. another 2 societies have been 
issued possession letters. In remaining 
cases the issue of possession letters is 
linked to verification of receipt of payment 
in DDA. 

(c) Yes, Sir. 

(d) In 1993-94, the land rates for 
Cooperative societies have been fixed at 
Rs. 1861.65 per sq. m. In 1'992-93, it was 
Rs. 1650.65 per sq. m. the increase has 
occured due to the increase in develop­
ment cost. 

STATEMENT' 

List of lIocieties which have paid 100% premium of land 

51. No. Name of the societies. 

1. Anusandhan Coop. Group Housing Society, 

2 Delhi E.P.D.P. 

~. Shree Sadri Nath 

4. Rajnigandha 

5. 
'",--

Cosmos 

6. I.F.C.I. Employees 

7. Insur8nce Employees 

'S.' H.M.M. Employees 
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SI. No. NaqJe of the societies. 

9. Sri Agarsen 

10. New Priyadarshinl 

11. Holtec 

12. ~ Rashtrapati Bhawan 

13. Daffodils 

14. Manzil 

15. Jai Mata Kalyani 

16. New Swear Home . 
17. Civil Supplies 

18. The Thirubizha 

19. I.E.s. Officers 

20. Vidyut 

21. Evergreen 

22. Bank Niwas 

23. Swaroop Sadan 

24. Air Force & Naval Officers 

25. Gyan Shakti 

Drinking Water Schemea In KeraIa 

1990. SHRI THAYIL JOHN 
ANJALOSE : Will the Minister of URBAN 
DEVELOPMENT be pleased to state : 

(a> whether the foreign agencies 
have agreed to assist drinking water 
schemes for cities in Kerala; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRI P .K. THUNGON) : <a> and (b> World 
Bank have been providing assIsIance for 
the Kerala Water Supply and Sanitation 
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project at an estimated cost of As. 1278.83 
crores. The project is going to close on 
31.3.94. The following 7 water supply''''· 
schemes al8 being assisted under the said 
project. 

1. . Puthencruz and adjoining 
panchayats. 

2. Greater Cochin Development 
Area. 

3. Kottayam and adjoining 
panchayats. 

4. Adoor and adjoining panchayats. 

5. Quilon augmentation. 

6. Ch{thara and adjoining 
panchayats. 

7. Vilappil ~d adjoining panchayats. 

[ Translation] 

~ of Sardar Samv.r Narmada 
Corporation 

1991. SHRI KHELAN RAM 
JANGDE : Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Govemment have 
received any complaint regarding shares 
of Sardar Sarovar Narmada Corporation 
aOd its operation and the main points 
thereof; 

(b) if so, the action taken by the 
Government in this regard; and 

(c) the results thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW, JUSTICE AND 
COMPANY AFFAIRS (SHRI P.R. 
BHARDWAJ) : (a) No complaint has been 

received so far regarding shares of Sardar 
Sarovar ,Narmada ·Corporatlon and its 
operation. However, a complaint was 
received regarding the bond issue by the 
company iii October, 1993 alleging, Inter­
alia, irregularities in the prospectus, ab­
normal fees payable to the Registrar to 
the Issue, Irregularities in the appointment 
of lead Managers, etc. 

(b) and (c) this complaint was taken 
up by the Registrar of Companies, 
Ahmedabad with the SEBI and the com­
pany. It is intimated that this matter is sub­
judice, as the complaint is made part of 
the SUbject matter of a civil application field 
in the High Court of GUjarat, Ahmedabad. 

[English] 

Ad Hoc Allotment of Government 
Accommodation 

1992. SHRI PANKAJ 
CHOWDHARY : Will the Minister of 
URBAN DEVELOPMENT be pleased to 
state: 

(a) whether Govemment employees 
who were sanctioned ad hoc allotment of 
type II accommodation durin_g the year 
1992 have not been allotted any accom­
mOdation so far; 

(b) if so, the details thereof; and 

(c) the time by which these employ­
ees are expected to be allotted Govem­
ment accommodation ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRI P.K. THUNGON) : (a) and (b) The 
number of govemment selVants who were 
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~nctloned adhoc a1lotmer:tts and were per annum to 14% per. annum with rest& 
allotted accommodation are as foRawa which shall not be shorter than monthly 

rests. 
Sanctions - 1820 

Allotted - 581 

1239 such sanctions pertaining to the 
year 1992 are pending for allotment. 

~ 

(c) As the actual allotment depends 
upon the vacancies arising, it is not 
possible to specify any· time limit. 

[ Translation] 

Interest on Deposits of Non-Banking 
and Non-Financial Companies 

1993. SHRI CHETAN P.S. 
CHAUHAN: 

SHRIMATI BHAVNA 
CHIKHLlA: 

Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Government have 
decided to reduce the rate of interest on 
the deposits of non-banking and non-fi­
nancial companies; and 

(b) if so, the time by which a 
notification is likely to be issued in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW, JUSTICE AND 
COMPANY' AFFAIRS <SHRI H.R. 
BHARDWAJ) : (a) and (b) The relevant 
provisions of the Companies (Acceptance 
of Deposits) Rules, 1975 have been 
amended, vide notification No. GSR 744 
(E) dated 10.12.1993, reducing the max­
imum rate of interest on deposits from 15% 

[English] 

Production of Key Bulk Drugs 

1994. SHRI C. SREENIVASAN : 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the production of Key 
Bulk Drugs required for the manufacture 
of indigenous medicine has been decreas­
ing during the last three years; 

(b) if so, the reasons therefor; 

(c) whether the prices of drugs and 
medicinal formulations have increased in 
recent m~ths; and 

(d) if so, the measures taken by the 
Government to bring down their prices? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTRY OF STATE IN 
THE DEPARTMENT OF ELECTRONICS 
AND DEPARTMENT OF OCEAN DEVEL­
OPMENT (SHRI EDUARDO FALEIRO) : 
<a) No, Sir. 

(b) Does not arise. 

(c) Yes, Sir. 

(d) The prices of price controlled 
formulations are regulated through the 
provisions of Drugs (Prices Control) Or­
der, 1987. 
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Funds for Irrigation Protects 

1995. SHRI P.C. THOMAS: Will the 
minster for PLANNING AND PRO­
GRAMME IMPLEMENTATION be pleased 
to state: 

(a) the funds allotted to Kerala for 
various irrigation projects during the last 
three years; 

(b) the details of the projects for 
which the funds have been allotted; and 

(c) the details of such projects for 

which foreign agencies have provided 
__ '<', assistance? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO­
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GOMANGO): (a) and (b). The 
central assistance is provided inthe form 
of block loan and block grant in the State's 
Plan and is not tied to any project/pro-

. gramme, except the amount earmarked 
under 'Special Problems' criterion. 

(c) The information is given in the 
Statement enclosed. 
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Pending Cases with Vigilance 
Commission 

1996. DR. KARTIKESWAR PATRA 
: Will the PRIME MINISTER be pleased 
to state: 

(a) the total number of cases re­
ceived by the Vigilance Commission in 
1992 and 1993 so far. separately; 

. (b) the number of cases indicating 
imposition of major penalty and minor 
penaHy during the above periods. State­
wise; and 

(c) the pending cases with the 
Commission as on date ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS 
(SHRIMATI MARGARET ALVA) : (a) The 
number of cases received in the r.ommis­
sion for advice during 1992 (whole year) 
and 1993 (upto 30-11-93) was 3900 and 
3713 respectively. 

(b) The Commission during the whole 
~ear of 1992 tendered 3843 advices 
including advices for initiation of depart­
mental action for imposition of Major and 
Minor penaHy in 1913 cases and during 
the year 1993 (upto 30-11-93) 3668 
advices including advices for initiation of 
departmental action for imposition of Major 
and Minor Penalty in 1812 cases. the 
jurisdiction of the Commission extends only 
to organisations to which the executive 
power of the Union of India extend. and. 
therefore, the State-wise figures are not 
available with the Commission. 

(c) The number of cases pending 

with the Commission for advice, as on 30-
11-93 was 493, of which 316 cases were 
pending fo! want of clarification/comments 
from the administrative authorities con­
cerned. 

[ Translation) 

Government Accommodation to 
Employees of Political Parties 

1997. SHRI DEVI BUX SINGH: 
DR. RAMKRISHNA 

KUSMARIA: 

Will the Minister of URBAN DEVEL­
OPMENT be pleased to state : 

(a) whether the Government had 
sanctioned allotment of quarters to em­
ployees working in Parliamentary Offices 
of Political Parties during 1985-86; 

(b) if so, the details thereof; 

(c) the political parties which have 
sought written letters to the government 
for quarters to its employees during the 
last two years with full details and the 
action taken by the Government in that 
respect; 

(d) whether quarters have not been 
allotted by the Government inspite of 
repeated requests; 

(e) if so. the reasons therefor; 

(f) whether the Gov~rnment propose 
to allot quarters to employees of the 
political parties at an early date; and 

/ (g) if so, the time by which these 
quarters are likely to be allotted ? 

THE MINISTER OF STATE IN THE 
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MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRI P.K. THUNGON) : (Il) to (g) As 
per the guidelines apprOYBd by CCA in 
2985, political parties or groups recognised 
hs such by the Speaker, can be allotted 
residential accommodation upto 113m of 
the staff strength subject to a ceiling of 
6 units. Allotment is made in one type 
below the entitlement. 

Proposals have been received from 
(1) Janata Dal (A), (2) Janata Dal (S) and 
(3) Bharatiya Janata Party, during the last 
two years. The first two proposals have 
not been acceded to as both Janata Dal 
(A) and Janata Dal (S) were not recog­
nised as political parties by the Speaker. 
The Bharatiya Janata Party's proposal was 
considered. B.J.P. can be allotted 5 res­
idential units based on the number of 
employees indicated by them. B.J.P. had 
2 units with them and sanction for 2 more 
units on the basis of nominations. received 
has been issued and quarters allotted. 

For allotment of one more quarter 
necessary Aomination with details of pay 
etc., of the employee is awaited form the 
office of B.J.P. 

[ Translation] 

Agreement by BHEL 

1998. SHRIMATI BHAVNA 
CHI:<HALIA : 

SHRI DATTARAYA 
BANDARU: 

Will the PRIME MINISTER be 
pleased to state : 

Electricals Umited has signed an agree­
ment with a Denmark company for tech­
nical cooperation for manufacturing of a 
wind electricals generators; 

(b) if so, the details thereof; and 

(c) the places selected for manufac­
turing these generators? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF INDUSTRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS­
TRY) (SHRIMATI KRISHNA SAHI) : (a) 
and (b) Yes, Sir. BHEL entered into a 
technical coHaboration agreement with MI 
s. Nordex AlS, Denmark for the manu­
facture of wind electric generators of 150 
KW and 250 KW ratings with the option 
of acquiring technology for higher sizes 
as and when developed by them. 

(c) These wind electric generators 
will be manufactured at BHEL's unit in 
Ranipet (Tamil Nadu). 

Bonus in Public Sector 

1999. SHRI INDRAJIT GUPTA: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Department of Public 
Enterprises (OPE) has issued a circular 
recently restricting payment of bonuslex­
gratia in the public sector; 

(b) it so, the details of the said order; 

(c) whether the Central Trade Un­
ions have demanded the scrapping of this 
order; and 

(d) if so, the reaction of the Gov-
(a) whether the Bharat Heavy emmant thereto? 



179 Written AnswelS DECEMBER 15. 1993 Written AnswelS 180 

THE MINISTER OF STATE IN THE Section 20 of the Act. that they should 
MINISTRY OF INDUSTRY (DEPART- .' also pay an ex-gratia amount to their 
MENT OF INDUSTR1AL DEVELOPMENT employees in respect of the accounting 
AND DEPARTMENT OF HEAVY INDUS- year co'!'mencing on any day in the year 
TRY) (SHRIMATI KRISHNA SAHI) : (a) 1976 which they would have been entitled 
Yes. Sir. 

, 
to get as bonus. if the concerned enter-
prises were to. fall within the purview of 

(b) Copy of the circular is enclosed the Payment of Bonus Act. It has now 
as Statement. been decided that the aforesaid policy 

(c) and (d) No formal demand has 
been received from the Central Trade 
Unions by this Department so far for 
scrapping of these orders. However, the 
Ministry of Labour is examining a proposal 
for amending the provisions of the Pay­
ment of Bonus Act. 

STATEMENT 

Public Enterprises Bhawan. 
Block No. 14. CGO Complex. 
Lodi Road, New Delhi - 3. 

Dated : 20th October, 1993. 

OFFICE MEMORANDUM 

Subject :Ex-gratia payment in Central 
Public Enterprises and establish­
ment to which the Payment of 
Bonus Act. 1965, as amended. 
does not apply. in respect of the 
accounting year commencing in 
1992 

The provisions of the Payment of 
Bonus Act. 1965 (as amended from time 
to time) do not apply to establishments 
in the Public Sector which do not funil the 
conditions stipulated in Section 20 there­
of. BPE vide O.M.No. 2(53)m-BPE(GM­
I) dated the 12th September, 19n had 
advised the Public Sector Enterprises to 
which the Act did not apply due to their 
not satisfying the conditions laid down in 

could be the basis for the payment of ex­
gratia amount in respect of the accounting 
year commencing on any day in the year 
1992 also. 

2. It has also been decided that all 
public sector enterprises under the admin­
istrative control of Central Government 
including Coal India. Indian Oil Corpora­
tion. ONGC, SAIL, Indian Airlines and Air 
India etc. i.e. those who come within the 
purview of Payment of Bonus Act as well 
as those who do not come within the 
purview of Payment of Bonus Act, due to 
their not satisfying the conditions stipulat­
ed in Section 20 of the Payment of Bonus 
Act, should regulate payment of bonus/ 
ex-gratia as the case may be, strictly in 
accordance with the provisions of the 
Payment of Bonus Act. It is also clarified 
that employees of the public sector en­
terprises who are not entiUed to payment 
of bonus! ex-gratia under the provisions 
of Payment of Bonus' Act on account of 

. their wage/salary exceeding Rs. 2500/- per 
month as per the provisions in sub-sec­
tion 13 of Section 2 of the Payment of 
Bonus Act, would not be paid bonus or 
ex-gratia as the case may be by the public 
sector enterprises. 

3. It is also clarified that no ex-gratia 
honorarium or reward whatsoever would 
be paid by the public sector enterprises 
under the administrative control of the 
Central Government to their employees 
over and above their entitiement under the 
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provisions of the Payment of Bonus Act 
or the executive instructions issued by the 
OPE in respect of ex-gratia, unless the 
amount is authorised under the duly 
approved incentive scheme in accordance 
with the prescribed procedure. 

4. These instructions will not apply 
to Mahanagar Telephone Nigam Umited 
and Videsh Sanchar Nigam Limited as 
separate instructions would be issued by 
the Ministry of Telecommunications to 
these public sector enterprises based on 
the Productivity Linked Bonus Formula 
evolved for all employees of the Ministry 
of Telecommunications. 

5. Ministry of Defence, Ministry of 
Petroleum & Natural Gas, Ministry of Ag­
riculture, Ministry of Energy, etc. may 
advise the public sector enterprises under 
their administrative control on the above 
lines. 

Sd/-
(Krishna Chandra) 

Jt. Adviser, Deptt. of Public Enterprises 
Tel: 4360841 

To 

All Administrative MinistrieslDepart­
ments of the Government of India 

Copy to :-

1 . The Chief Executives of Public 
Enterprises. 

2. The Secretary (PE), Joint Secre­
tary (F), IS(M), EA(MOU), OPE. 

3. All Financial Advisers in the 
Administrative Ministries. 

4. The Addl. Secretary, Insurance 
Division, Deptt. of Economic 
Affairs, Nirvachan Sadan, New 
Delhi. 

5. The Addl. Secretary, Banking 
Division, Deptt. of Economic 
Affairs, Jeevan Deep Building, 
New Delhi. 

6. The Deptt. of Expenditure, E-II 
Branch, North Block, New Delhi. 

, 
7. The Comptroller and Auditor 

General of India, 10, B.S. Zafar 
Marg, New Delhi. 

8. The Dy. Comptroller and Auditor 
General cum Chairman, Audit 
Board, C/o CAG. All Principal 
Directors of Commercial Audit and 
ex-officio Members of Audit Board 
and Principal Directors of Audit 
(Food), New Delhi. 

9. The Secre~ry General, SCOPE, 
SCOPE Complex, Lodi Road, 
New Dell:\i. 

SdI­

(Krishna Chandra) 
Jt. Adviser, Deptt. of Public Enterprises 

Tel: 4360841 

NRllnvestment 

2001. SHRI SHANKERSINH 
VAGHELA : Will the PRIME MINISTER be 
pleased to state : 

(a) total amount invested by NRls in 
India since the new economic liberalisation 
policy of the Government; and 

(b) their country-wise break-up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI): (a) After the 
announcement of the New Industrial Policy, 
1589 proposals involving NAllnvestment of 
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As. 4406.22 crores have been approved, till .. ment for the supply of safe drinking water in 
October,l993. _, .. the city? 

(9) Majority of the NRI investments 
are from U.K., USA, Canada. 

llleltallic and Metals in Drinking Water 

~2.SHRICHANDRAJEETYADAV: 

Wdlthe MinisterofURBAN DEVELOPMENT 
be pleased to state: 

(a) the safe limits of metallic and met­
aIs compound prescribed by the World Health 
Organisation for drinking water; 

(b) whether any scientific analysis of 
the water supPlied by the Delhi· Develop­
ment Authority throught the tubewells in the 
city has been made in accordance with the 
limits Pl8SCribed by the World Health Or­
ganisation. 

(c) if so. the details thereof and the 
areas in which the metallic and metals con­
tents in w .... were found in excess of the 
limits prescribed; and 

(d) the action taken by the Govem-

THE MINISTER OF SATE IN THE 
MINSTRY OF URSAN DEVELOPMENT 

• AND MINISTER OF STATE IN THE MINIS­
TRY OF WATER RESOURCES (SHRI P.K. 
THUNGON): (a) The Safe limits of mettallic 
and metals compound prescribed by World 
Health Organisation for dringking Water are 
Annexed as statement. 

(b) No Sir. As far as DDA is con­
cerned, scientifk; Analysis of the water sam­
pies are carred out as per the National 
standards laid down in Bureau of Indian 
Standards in Code NO.I5-10SQOO-1991. 

(c) Wherever water in the DDA colo­
nies is supplied through tubewells, it is en­
suredthatthewaterconformstothe Bureau· 
of Indian Standards Code for drinking 
purpses. 

(d) Since water supply is a state sub­
ject, action is taken the concerened author­
ities for supply of safe dringking water to the 
people in the city. 
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Circular Railway in BangaIore revision ofc6st estimates and financial anal­
ysis. The State Govt. has been advised to 
get a Feasibility Study conducted. 

'2003. SHRI K.G. SHIVAPPA : 
SHRI V. KRISHNA RAO : 
.SHRI K.H. MUNIYAPPA : 

Will the Minister of URBAN DEVEL-, . 
OPMENT be pleased to state: 

(a) whether the Union Government 
have decided to take up the construction of 
Circular Railway in Bangalore. in the near 
future; 

(b) if so, the details thereof; 

(c) the estimated cost thereof; and 

(d) the allocation likely to be made for 
the purpose during 1994-95? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS­
TRY OF WATER RESOURCES (SHRI P.K. 
THUNGON) : (a) to (d) A Project Report 
prepared by State Goo. was received by 
Gqvt. of India in early, 1993. The main 
recommendations of the project report were • 
: (i) The augmentation of the existing rail 
corridors from Bangalore City Railway Sta­
tion to HMT NagarlYalhanka, City Railway 
Station to Whitefield and City Railway Sta­
tion to Kengeri. (ii) Provision of new rail 
corridores between Jayanagarto Rajajinagar 
and Hudson Circle to Krishnarajapuram. (iii) 
A proposal of Circular Railway for the city of 
Bangalore. 

2. The preliminary examination of the 
project revealed that it is based on earlier 
studies and would need updating including 

Drought Prone Area Development 

2004. SHRI RATILAL VARMA: 
SHRI PRAKASH V. PATIL : 

Will the PRIME MINISTER be pleased . 
to state: . 

(a) the State-wise details of the vari­
ous drought prone areas and particularly in 
Gujarat; 

(b) whether the Government have 
conducted any survey to ascertain the rea­
sons for which the crops are damaged every 
year; 

(c) if so, the details thereof; and 

(d) the steps, measures taken by the 
Government in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI RAMESHWAR THAKUR) : 
(a) A Statement showing Statewise details 
of districtslblocks including that of Gujarat, 
which have been identified as drought prone 
and are covered under the Drought Prone 
Areas Programme (DPAP) is enclosed. 

(b) and (c) although no regular survey 
is being conducted, two Task Forces on 
Drought Prone Areas programme (DPAP) 
and Desert Development Programme (DDP) 
in their reports of 1973 & 1982 and the 
National Commission on Agriculture, in their 
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report of 1976 have indicated that low and 
erratic rainfall are main reasons for damag-­
es to crop in the drought prone areas. 

(d) The DPAP is being implemented in 
the identified drought prone areas to mini­
mise the adverse effects of drought on 

production of crops and livestock and pro-
.~, ductivity of land, water and human resourc­

es tOfOugh integrated development of the 
natural resource base of the area. the activ­
ities under-taken seekto conserve, develop 
and harness the land, water and other nat­
ural resources including raintall. 
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Earthquake Advance Forecasting 
Centre 

2005. DR. KRUPASINDHU BHOI : 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Govemment have 
identifiecj the earthquake prone areas in 
Orissa; 

(b) if so, the details thereof; 

(c) whether the Govemment propose 
to set up some Earthquake Advance Fore­
casting Centres in Orissa; and 

(d) if so, the steps taken in that direc­
tion so far? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE AND MINIS­
TEROFSTATEINTHEDEPARTMENTOF 
ATOMIC ENERGY AND DEPARTMENT OF 
SPACE AND MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL­
OGY (SHRI BHUVNESH CHATURVEDI) : 
(a) Yes, Sir. Based on seismic zoning map, 
vide Bureau of Indian Standards publication 
No. IS : 1893-1894 issued in 1986, the 
country has been divided into five seismic 
zones. 

(b) Orissa falls under seismic zones I, 
II and III Bhubneshwar, and its northwest 
part, falls under zone III. The modified 
Mercalli Intensity broadly associated with 
these zones is V or less for zone I, VI for 
zone II and VII for zone III> 

(c) and (d) There is no scientific tech­
nique or equipment available anywhere in 
the world for forecasting earthquake. Hence 
the question of setting up such a centre does 
not arise. Sir. 

[ Translation] 

Muzaffarpur Unit of I.O.P.L. 

2006. SHRI SURYA NARAYAN 
SINGH : Will the PRIME MINISTER be 
pleased to state: 

(a) whether the Union Govemment 
have received any revival, modemisation 
and expansion plan for IDPL unit of 
Muzaffarpur; 

(b) if so, the details thereof; and 

(c) the action taken by the Govem­
ment thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTRY OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCEAN DEVELOPMENT 
(SIoIRI EDUARDO FALEIRO) : (a) to (c) No 
proposal as such has been received. the 
workers of the Muzaffarpur plant of IDPL 
submitted a Memorandum enclosing there­
with a scheme for revival which envisages, 
inter alia, expansion, modemisation and 
diversification of the product range. The 
accumulated losses of the unit were of the 
magnitude of Rs. 53.93 crores as on ·31/3/ 

93. The existing gross block of the unit is 
around Rs. 15.61 crores and the additional 
investments envisaged for modemisation, 
expansion is Rs. 23.30 crores in two phas­
es. The product mix proposed, namely, 
Ethyl Acetate. Glyoxal, Acetic Anhydride. 
Butanol, Butyl Acetate, Metronidazole etc. 
vis-a-vis with the fresh investments envis­
aged is not likely to make the plant 
viable. 
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[English] 

NeemPlant 

2007. DR. ASIM BALA: 
SHRI SUDHIR GIRl: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Govemment have 
taken any measures to patent the standard­
isation of invitro technique of propagation of 
Neel Plant; and 

(b) if so, the measures taken to pre­
vent multinational units to exploit Neem 
culture at the cost of our national interest? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LlZERSAND MINISTER OF STATE INTHE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE­
PARTMEN-T OF OCEAN DEVELOPMENT 
(SHRI EDUARDO FALEIRO) : (a) and (b) 
Information will be laid on the Table of the 
House. 

[Tl"(fnslation] 

Loans Grants to Voluntary Organisa­
tions 

2008. SHRI CHHITUBHAI GAM IT : 
Will the PRIME MINISTER be pleased to 
state: 

(a) the details of the'oans and grants 
provided by CAPART to the voluntary or· 
ganisations in Gujarat for various activities 
from 1990 to June 1993, alongwith the 
names of such organisations and the details 
of work undertaken by them; 

. 
(b) the number of persons provided 

employment by these organisations; 

(c) whether any evaluation of work 
undertaken by these organisations has been 
madelis likely to be made; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI UTTAMBHAI HARJIBHAI 
PATEL): (a) CAPART has sanctioned 157 
projects to 29 voluntary organisations in 
Gujaratfrom 1990toJune, 1993. The amount 
sanctioned is Rs. 6.21 crores. The amount 
was sanctioned for various projects under 
the schemes of Accelerated Rural Water 
Supply Programme (ARWSP), Advance­
ment of Rural Technology Scheme (ARTS). 
Central Rural Sanitation Programme 
(CRSP), Development of Women and Chil­
dren in Rural. Areas (DWCRA). Integrated 
Rural Development Programme (IRDP). 
Organisation of Beneficiaries (OB). Public 
Cooperation (PC) and Jawahar Rozgar 
Yojana (JRY). The list of voluntary organisa­
tion is enclosed as Annexure. 

(b) The number of persons provided 
employment during the period by the volun­
tary organisations is 1 .88Iakh. The figure of 
employment relates to the employment ori­
ented projects under the schemes such as 
DWCRA, PC. JRY and IRDP. 

(c) and (d) After sanction of a project. 
funds are released in suitable instalments. 
After release of first instalment. voluntary 
organisations has to submit the progress 
report in the prescribed proforma within 
three months of the release of the funds. On 
receipt of the progress report. a scrutiny is 
made as to whether project i~ being imple-
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mented as perthe norms. Wherever a doubt 
arises, a Monitor is deputed for monitoring 
ofthe project. On receipt of Monitor's report, 
the voluntary organisation is advised of the 
discrepancies if any in implementation ofthe 
programme. It is advi.sed to make suitable 
amendments. Wherever malafide is ob­
served by the Monitor, the voluntary organ­
isation is a'sked to refund the amount apart 
from being blacklisted. In some cases, crim­
inal proceedmgs are also initiated against 
the defaulting voluntary organisations. After 
completion of the project, the voluntary or­
ganisation submits a final progress report 
and audited statement of accounts as well 
as utilisation certificate. In respect of projects 
mentioned above majority of the projects 
have been monitored and performance of 
the agencies have been found satisfactory. 

STATEMENT 

1. Aga Khan Rural Support Pro­
gramme, Ahmedabad. 

2. Sadguru Water & Developm .. nt 
foundation. 

3. Gujarat Khet Vikas Parishad. 

4. Shramik Vikas Sansthan, Baroda. 

5. Anand Niketan Ashram Baroda. 

6. Institute for Studies and Trans­
formation. 

7. Shree Vivekanand Research & 
Training Institute. 

8. Dahegam Vikas Yojana, 
Ahmedabad. 

9. Songadh Vikas Yojana. 

10. Pandu Niwas Development Agen­
cy, Baroda. 

11. Gram Swaraj Sangh, Kachchh. 

12. Asha Deep Youth Centre, Kehda. . 
13. Gramya Vikas Trust, Jamnagar. 

14. Lalbhai Group Rural Development 
Fund. 

15. New Mahila Agarbatti Udyog 
Kendra, Ahmedabad. 

16. India Petrochemicals Corporation 
Umited. 

17. Intemational Rural Education & 
Cuttural Association. 

18. Gujarat Harijan Vikas Parishad, 
Ahmedabad. 

19. Vanachal Gramin Vikas MandaI. 

20. Uthan, Ahmedabad. 

21. Centre ··for Environment Educa­
tion, Ahmedabad. 

22. Agricultural Tools Research Cen­
tre, Surat. 

23. Lord Krishna Educational Socie­
ty, Junagadh. 

24. DISHA, Gujarat. 

25. VI KSAT, Ahmedabad. 

26. ASAG, Ahmedabad. 

27. SARATHI, Panchamahal. 

28. Self Employment Womens 
Association, Ahmedabad. 

29. Centre for Social Knowledge and 
Action, Ahmedabad. 

Water Testing Laboratories 

2009. DR. K.D. JESWANI : Will the 
PRIME MINISTER be pleased to state: 
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(a) whether any water testing labora­
tory is functioning to provide safe drinking 
water in Gujarat; 

(b) if so, the details thereof alongwith 
its location; 

(c) whether the Government propose 
to set up some more such laboratories in the 
State during the Eighth Plan; and 

(d) if so, the details thereof, location-

Mobile laboratory Gujarat Jal Sewa 
Training Institute 

Stationary laboratories : 

District Number 

Gandhinagar 
by this laboratory) 

Baroda 

Dangs 

Amreli 

Jamnagar 

Kachchh 

Banaskantha 

Kheda 

Panchmahals 

Surat' 

Bharuch* 

Surendernagar' 

Bhavnagar 

wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL .DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI UTT AMBHAI HARJIBHAI 
PATEL) : (a) Yes, Sir. 

(b) The details of the existing labora­
tories set up by the State and approved by 
the Central Government are as under: 

1 (covering whole 
State) 

(Ahmedabad district is also covered 

(At Valsad) 

(At Bhavnagar) 

(At Bhuj) 

(at Palampur) 
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Mobile laboratory 

Rajkot 

Gujarat Jal Sewa 
Training Institute 

1 (covering whole 
State) 

--------------- ------

(0 yet to be made 
functional. ) 

(covering Aajkot and 
Junagadh districts) 

Mehsana 

Sabarkantha 

(c) Yes, Sir. The objective is thatthere 
should be at least one laboratory in each 
district headq~arter but existing available 
facilities whether with the State Govern­
ment or other agencies including academic 
institutions should be fully availed of. 

(d) The location wise details of the 
additional laboratories will depend lIpon 
specific proposal from the State Govern­
·nen! which has not been received so far. . . 

[ Translation) 

Construction of District Centres 

2010. SHRI GOVINDA CHANDRA 
MUNDA : Will the Minister of URBAN DE­
VELOPMENT be pleased to state: 

(a) whether there is a proposal t:nder 
consideration of the Government to con­
struct District Centres in Delhi, especially on 
the vacant land in Gautam Puri near Pandav 
Shila in Trans-Yamuna area; and 

(b) if so, the time b~' which these are 
likely to be constructed and if not, the rea­
sons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS-

TRY OF WATER RESOURCES (SHRI P.K. 
THUNGON) : (a) The Master Plan for Delhi 
2001 does not stipulate any district centre in 
Gautam Puri near Pandav Shila in Trans­
Yamuna area. 

(b) Question does not arise. 

Paper Mills 

2011. SHRI UPENDRA NATH 
VERMA : Will the PRIME MINISTER be 
pleased to state : 

(a) whether the recommendations of 
Kelkar Committee on paper industry are 
being implemente~ fully; 

(b) whether the Mandia National Pa­
per Mills and Nagaland Pulp and Paper 
Company Limited have been closed down; 
and 

(c) if so. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : (a) Most of 
the recommendations of Kelkar Committee 
have already been implemented by the 
Government. 
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(b) No, Sir. 

(c) Does not arise. 

Setting up of an army firing range 
in Palamau, Bihar 

2013. DR. SUDHIR RAY: 
[English] SHRI CHITTA BASU: 

'Goods Held in Trust' System 
inHMT 

2012. SHRI TARIT BARAN 
TOPDAR : Will the PRIME MINISTER be 
pleased to state : 

(a) whether the management of the 
Hindustan Machine Tools Limited is follow­
ing the practice of showing false sales through 
Goods Held in Trust (GHIT) System; 

(b) whether this GHIT is not an actual 
sale but only a book entry to inflate sales; 

(c) If so, the facts in this regard: 

(d) whether the Government propose 
to order a thorough inquiry in the matter: and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIM~TI KRISHNA SAHI) : (a) to (e) 
HMT had been givmg clean credit on watch 
sales to its dealers; but with the increase in 
the volume of sales and consequent risk 
factor, the company decided that instead of 
giving clean credit, the goods be kept in its 
custody as Goods Held in Trust. Proper 
acknowledgment IS obtained from the deal­
er alongwith a letter authorising the compa­
ny to keep such goods in trust. This type of 

·transactions are considered as sales under 
the provisions of Sales of Goods Act. 

Will the PRIME MINISTER be pleased 
to state : 

(a) whether an army filed firing range 
is proposed to be set up in the Palamau 
district of Bihar; 

(b) if so. the details thereof; 

(e.) whether the tribals of nearly 120 
villages arc likely to be displaced there from; 
and 

(d) it so, the details of the action plan 
for rehabilitation of the oustees? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : (a) to (d) Though there is 
no proposal for setting up a field firing range 
in addition to the one in Palamau district in 
Bihar (in use by Army since 1956), a deci­
sion was taken to acquire part of the land in 
this range to prevent loss of training time of 
the Army, due to the practice of issuing short 
term notifications by the State Government. 
It is absolutely necessary for the Army to 
have a range in the Eastern part of the 
country so that large scale Army movement 
is avoided. 

An effort has been made to keep the 
displacement of population to the minimum. 
The local population which will be displaced, 
will be p~id compensation in lumpsum, as 
per prescribed rates, which would help them 
in their resettlement elsewhere. 
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[ Translation) 

Retrenchment in Employees of 
Public Sector Undertakings 

2014. SHRI RAJENDRA KUMAR 
SHARMA: Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Government have 
issued directives to all the Public Sector 
Undertakings to retrench the surplus em­
ployees to improve the workinQ of public 
sector units; 

(b) if so, the number of surplus em­
ployees so retrenched in public sector un­
dertakings of Uttar Pradesh; and 

(c) the number of undertakings in 
Uttar Pradesh where voluntary retirement 
scheme has been implemented? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI): (a) No, Sir. 

(b) Does not arise 

(c) As per the information available 8 
Central Public Sector Undertakings in Uttar 

Vehicles (PSLVs) launched by the country 
so far; 

(b) the details of each satellite Includ­
ing the dates of its launch; 

(c) the details of the launches which 
were successful and the reasons for the 
unsuccessful launches; 

(d) whether the reasons forthe unsuc­
cessful launches have been enquired into 
and remedial steps taken; 

(e) if so, the details thereof: and 

(f) the total amount spent on each of 
the PSLVs? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE AND MINIS­
TER OF STATE IN THE DEPARTMENT OF 
ATOMIC ENERGY AND DEPARTMENT OF 
SPACE AND MINISTER OF STATE INTHE 
MINISTRY OF SCIENCE AND TECHNOL­
OGY (SHRI BHUVNESH CHATURVEDI): 
(a) So far only one flight of the Polar Satellite 
Launch Vehicle (PSLV) has taken place. 

(b) the first developmentflight of PSL V 
(PSLV-DI) carrying Indian Remote Sensing 
(IRS-1 E) Satellite took place on September 
20, 1993.IRS-1 E.weighed846 kg. and was 

Pradesh have implemented the voluntary • a refurbished engineering model of IRS-1 A 
retirement scheme. Satellite and carried two payloads viz. a 

LlSS-1 Camera and MEOSS payload for 
[English) 

Launch of PSLVs 

2015. SHRI RAJNATH SONKAR 
SHASTRI: Will the PRIME MINISTER be 
pleased to state: 

(a) the number of Polar Satellite Launch 

remote sensing. However, the satellite could 
not be orbited due to launch vehicle failure. 

(c) to (e) While almost all the systems 
of PSLV for the first developmentflight have 
worked satisfactorily till the end of second 
stage, the disturbances caused during the 
separation of the second stage from the 
third stage coupled with a software error 
under large pitch error conditions in the 
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onboard computer resulted in the loss of 

control and changed trajectory. Notwith-o 
standing, the third stage has functioned 
normally. The fourth stage also ignited as 
planned and developed full thrust as expect­

ed till splash down. 

The first few developmental flights are 
meant to prove the vehicle and the experi­
ence of failure in the first developmental 
flight is not unexpected. Inspite of the failure 
to reach the final orbit, the success achieved 
in proving all the major systems and subsys­
tems of the complex vehicle is noteworthy. 
A national level Failure Analysis Committee 
(FAC) has been constituted to look into not 
only the failure but also critically examine the 
performance of all the systems including 
those which have performed well so that any 
marginal deviations can be corrected in the 
next developmental flight. 

(f) The cost of PSLV-D1 is Rs. 45.00 
crores. 

[ Translation] 

Foodgrain Markets 

2016. SHRI DATTA MEGHE: Will 

ttie PRIME MI~ISTER be pleased to state: 

(a) the number of foodgrain mari<ets 
in Maharashtra alongwith locations thereof; 

(b) whether the Govemment propose 
to open some new markets in the state 
during 1993-94; 

(c) if so, the details thereof; 

(d) whether the Government have 
chalked out any programme to provide more 
facilities in these markets: and 

(e) if so, the details the~of? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI UTTAMBHAI HARJIBHAI 
l>ATEL) : (a) There are 546 foodgrain mar­
kets in Maharashtra, the locations thereof 
are given in the Annexure enclosed. 

(b) to (e) The Scheme for develop­
ment of Agricultural Produce Markets, which 
was being implemented by this Ministry, has 
since been transferred to the State sector as 
per the decision of the National Develop­
ment Council. 
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(Eng/ish) 

Houses Under IA V in Kamataka 

2017. SHRI K.H. MUNIYAPPA: 
SHRI K.G. SHIVAPPA: 
SHRI V. KRISHNA RAO : 
SHRI DATTATRAYA 

BANDARU: 

Will the PRIME MINISTER be pleased 
to state: 

(a) the number of houses constructed 
for the poor SCsiSTs in Karnataka and 
Andhra Pradesh under the Indira Awas 
Yojana during the last three years; and 

(b) whether the Government propose 
to construct more houses under this Yojana 
during 1994? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI RAMESHWAR THAKUR) : 
(a) 27979 and 24630 houses under Indira 
Awas Yojana (lAY) have been constructed 
in Andhra Pradesh and Kamataka, respec­
tively during the last fhree years i.e., 1990-
93. 

(b) Yes, Sir. In view of the increased 
allocation provided under lAY during 1993-
94, more houses will be constructed under 
the Yojana during 1993-94. 

Centrally Sponsored Schemes 

2018. DR. RAMESH CHAND 
TOMAR: 

SHRI \ RAJENDRA 
AGNIHOTRI: 

Will the Minister of PLANNING AND 

PROGRAMME IMPLEMENTATION be 
pleased to state : 

(a) the details regarding the existing 
Centrally Sponsored Schemes launched in 
Uttar Pradesh arid tribal areas of Gujarat; 

(b) phase-wise progress of each 
scheme; and 

(c) the time by which each scheme is 
likely to be completed? 

THE MiNISTEP OF STATE OF THE 
MINISTRY OF PLANNING AND PRO­
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GOMANGO) : (a) to (c) Informa­
tion is being collected and will be laid on the 
Table of the House. 

( Trans/ation] 

Backward Districts in Gujarat 

2019. SHRI GABHAJI MANGAJI 
THAKORE : Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Union Government 
have declared some districts of Gujarat as 
backward during 1993-94; 

(b) if so, the names of such districts in 
the State; 

(c) whether the Government have 
provided any assistance to these districts; 

(d) if so, the details of the assistance 
provided and the manner in which it has 
been p'rovided or is being provided; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
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OF INDUSTRiAl DEVELOPMENT AND 
DEPARTMENT OF HEAVY IND~STRY) 
(SHRIMATI KRISHNA SAHI): (a) No, Sir. 

(b) to (e) Do not a~se. 

Per Capita Plan Outlay 

2020. SHRI SANTOSH KUMAR 
GANGWAR : Will the Ministerof PLANNING 
AND PROGRAMME IMPLEMENTATION 
be pleased to state : 

(a) the proportion in which per capita 
plan outlay has been sanctioned for various 
States for the year 1993-94; 

(b) whether the outlay sanctioned for 
U.P. is below the national average; and 

(c) if so, the steps taken to bring it at 
par with the National average? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO­
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GO MANGO) : (a) to (c)A state­
ment indicating the Per Capita Plan Outlay 
for all the States for Annual Plan 1993-94 is 
attached. The Per Capita approved outlays 
for U.P. and a few other Non Special Cate­
gory States are below the average of all Non 
Special Category States due mainly to lower 
States' own resources. In distributing the 
Central Support forthe Annual Plans of Non 
Special Category States, the Planning com­
mission gives appropriate weightage to the 
b~tkward States like U. P . both in the formu­
la for Central Assistance as well as in allo­
cating open market borrowings. 

STATEMENT 

I. 

1. 

2. 

3. 

4. 

5. 

6. 

Annual Plan - 1993-94 - Per Capita Outlays 

State 

SPECIAL CATEGORY STATES 

Arunachal Pradesh 

Assam 

Himachal Pradesh 

Jammu & Kashmir 

Manipur 

Meghalaya 

Annual Plan 
1993-94 

Per Capita Outlay" 
(Rs.) 

2 

3353 

458 

1083 

1140 

1252 

1583 
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Annual Plan 
1993-94 

State Per Capita Outlay • 
(Rs.) 

2 

" 
7. Mizoram 2681 

8. Nagaland 1683 

9. Sikkim 2956 

10. Tripura 1124 

AVERAGE (SPECIAL CATEGORY STATES) 911 

II. NON SPECIAL CATEGORY STATES 

11. Andhra Pradesh 278 

12. Bihar 266 

13. Goa 1453 

14. Gujarat 517 

15. Haryana 559 

16. Kamataka 673 

17. Kerala 344 

18. Madhya Pradesh 363 

19. Maharashtra 482 

20. Orissa 458 

21. Punjab 616 

22. Rajasthan 386 

23. Tamil Nadu 376 
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State 

24. Uttar Pradesh 

25. West Bengal 

Annual Plan 
1993-94 

Per Capita Outlay • 
(Rs.) 

2 

291 

228 

AVERAGE (NON-SPECIAL CATEGORY STATES) 376 

AVERAGE (STATES) 

• : Based on 1991 Census Data 

[English] 

SCslSTs and Backward Classes Below 
Poverty Line 

2021. DR. AMRITLAL KALIDAS 

PATEL: Will the Minister of PLANNING 

AND PROGRAMME IMPLEMENTATION 

be pleased to state : 

(a) the number of persons/families 

below poverty line as on June SO, 1993 
belonging to backward classes and SCsi 
STs, State-wise particularly in Gujarat State; 

(b) whether there has been any in- . 

crease/decrease in the number of those 
families in comparison to that of the last 

year; 

(c) if so, the reasons therefor; and 

(d) the measures taken by the Gov­

emment to bring these families above the 

poverty line? 

THE MINISTER OF STATE OF THE 

MINISTRY OF PLANNING AND PRO-

405 

GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GOMANGO) : (a) to (c) The 

Planning Commission estimate State-wise 
number of persons below poverty line on the 

basis of quinquennial survey on household 
consumer expenditure conducted by the 

National Sample Survey Organisation 
(NSSO). The poverty estimates for back­

ward classes are not available. The State­
wise poverty estimates for SCs and STs are 
available only for the years 1977-78 and 

1983-84. As such, the estimates of poverty 
for SCs and STs as on 30th June, 1993 are 

not available. 

(d) A number of programmes are be­

ing implemented in order to improve the 
quality of life of the poor households. These 
include programmes for raising incomes 

and generating employment, such as Inte­
grated Rural Development Programme 
(IRDP) and Jawahar Rozgar Yojana (JRY). 

Benefits to SC/ST arespeci~lIy earmarked 

in these programmes. In addition, Special 

Component Plan for Scheduled Castes 

(SCP) and Tribal Sub-Plan (TSP) are being 
implemented which aim at providing a pack­

age of benefits for SC/ST families so as to 
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enable them to meet their specific needs, 
raise their income and level of living. 

Indo-China Agreement in the Field of 
Electronics 

2022. SHRI ARVIND TULSHIRAM 
KAMBLE : Will the PRIME MINISTER be 
pleased ftl state: . 

(a) whether India and China have 
signed any agreement in the field of elec­
tronics during the Prime Minister's visit to 
China in September, 1993; and 

(b) if so, the details of the agreement 
so signed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LlZERSANDMINISTEROFSTATEINTHE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCEAN DEVELOPMENT 
(SHRI EDUARDO FALEIRO) : (a) No, Sir. 

(b) Does not arise. 

Pending Rural Development Projects 
of Maharashtra 

2023. SHRI DHARMANNA 
MONDAYYA SADUL: Will the PRIME MIN­
ISTER be pleased to state: 

(a) the number of schemes/projects 
for Rural Development in Maharashtra pend­
ing for clearance till date; and 

(b) the time by which these schemes/ 
projects are likely to be cleared? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 

(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI UTTAMBHAI HARJIBHAI 
PATEL) : (a) and (b) 63 project proposals 
from the State of Maharashtra are pending 
for clearance with the CAPART (Council for 
Advancement of People's Action and Rural 
Technology). Efforts are being made to 
clear the proposals expeditiously. 

[ Translation] 

Meetings of HOC 

2024. SHRI VILAS MUTTEMWAR: 
Will the Minister of PLANNING AND PRO­
GRAMME IMPLEMENTATION be pleased 
to state: 

(a) the dates on which the meeting of 
the National Development Council were held 
during this year and the decisions taken 
therein; and 

(b) the steps taken so far by the 
Govemmentto implement these decisions? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND PRO­
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GOMANGO) : (a) and (b) Two 
meetings of the National Developm(!nt Coun­
cil one on 5th April. 1993 and the other on 
18th September, 1993 were held during this 
year. The meeting held in April 1993, consid­
ered the report of the NDC Committee on 
Austerity. 

The Council while generally endors­
ing the recommendations of the report of the 
Committee directed the Planning Commis­
sion to hold wider consultations on its rec­
ommendations. It was also decided to set up .. 
a NDC Committee on Power. 

As per the above direction the follow­
ing follow-up action were taken :-
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(i) The Planning Commission had dis­
cussions with 'the representatives of the 
major political parties and trade unions in­
cluding the National Council (JCM) Staff 
Side, Central Government Employees dur­

ing April-June, 1993. The Action Taken 
Report in this regard was submitted to the 
NDC in its meeting held on 18th September, 
1993. The NDC took note of the same. 

(ii) A NDC Committee on Power under 
the chairmanship of Shri Sharad Pawar, 
Chief Minister, Maharashtra had been con­
stituted to examine measures to make State 
Electricity Boards economically viable by re­
casting tariffs, improving efficiency and con­
sidering delinking of distribution from gener­
ation. 

In the NDC meeting held on 18th 
September, 1993 the reports of four NDC 
Sub-Committees on Employment, Popula­
tion, Literacy and Micro-level Planning and 
Involvement of people at Grass-root Level 
and also a paper on Education for All were 
discussed. 

The NDC endorsed the recommenda­
tions of the above mentioned SUb-Commit­
tees, and directed the nodal Ministries viz., 
Human Resource Development for Literacy 
and Education for All, Health and Family 
Welfare for Population and Planning Com­
mission for Micro-Level Planning and Em­
ployment generation to initiate further ac­
tion. 

Accident of Army Vehicle at Teesta 
River 

2025. SHRI BALRAJ PASSI : Will 
the PRIME MINISTER be pleased to state: 

(a) whether a army vehicle fell recent­
ly in Teesta river near Rangpo on the border 
of Sikkim and West Bengal; 

(b) if so, the details thereof; 

(c) the number of soldiers killed there-
in; 

(d) whether any enquiry has been 
ordered in~o the incident; and 

(e) the compensation proposed to be 
given to the families of deceased soldiers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : (a) Yes, Sir. 

(b) and (c) On 16th November 1993, 
an Army vehicle fell into Teesta river near 
Rangpo on the border of Sikkim and West 
Bengal. Five soldiers were killed and four 
more injured in the accident. The injured 
soldiers were hospitalised and are under 
treatment. The dead bodies of those who 
were killed were recovered from the river. 

(d) Yes, Sir. 

(e) The compensation in accordance 
with existing rules covers family pension to 
pensionable employees, death cum retire­
ment gratuity, group insurance and exgratia 
p~yments. 

. ' 
Vol.untary Organisation Engaged in 

. Rural Development 

2026. SHRI RAM KAPSE : Will the 
PRIME MINISTER be pleased to state: 

(a) the details of rural devel.opment 
Schemes, if any, involving participation of 
charitable or voluntary organisations; 

(b) the budgetary provisions and actu­
al am~unt utilised on these schemes during 
the last three years, year-wise; and 
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(c) the method adopted for monitoring 
the proper implementation of these 
schemes? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP~ 
MENT) (~HRI UTTAMBHAI HARJIBHAI 
PATEL) : (a) Voluntary Organisations are 
funded through CounCil for Advancement of 
People's Action and Rural Technology for 
the projects under the Schemes of Acceler­
ated Rural Water Supply Programme 

(ARWSP), Advancement of Rural Technol­
ogy Scheme (ARTS), Central Rural Sanita­
tion Scheme (CRSP), DeveiopmentofWom­
en and Children in Rural Areas (DWCRA), 
Integrated Rural Development Programme 
(IRDP), Organisastion of beneficiaries (OB), 
Public Cooperation (PC) and Jawahar 
Rozgar Yojana (JRY). 

(b) The funds received by CAPART 
from the Ministry of Rural Development, the 
amount sanctioned and amount released by 
CAPART to the voluntary organisations 
during the last 3 years is as follows :-

Funds Received Amount Sanctioned Amount Released 

1990-91 23.65 17.35 16.15 

1991-92 20.61 47.29 22.47 

1992-93 42.40 46.97 28.04 ------------------------------------------
(c) After sanction of a project, funds 

are released in suitable instalments. After 
release of first instalment, voluntary or­
ganisation has to submit the progress 
report in the prescribed proforma within 
three months of the release of the funds. 
On receipt of the progress report, ~ 

scrutiny is made as to whether project is 
being implemented as per the norms. 
Wherever a doubt arises, a Monitor is 
deputed for monitoring of the project. On 
receipt of Monitor's report, the Voluntary 
Organisation is advised of the discrepan­
cies if any in the implementation of the 
programme. It is advis9.d to make suitable 
amendments. Wherever malafide is ob­
served by the Monitor, the Voluntary 
organisation is asked to refund the amount 
apart from being blacklisted. In some 
cases, criminal proceedints are also ini­
tiated against the defaulting voluntary 
organisation. After completion of the 
project the Voluntary Organisation submits 

a final progress report and audited state­
ment of accounts as well as utilisation 
certificate. 

Micro Level Planning 

2027. SHRI ANAND RATNA 
MAURYA : Will the Minister of PLANNING 
AND PROGRAMME IMPLEMENTATION 
be pleased to state : 

(a) whether the National Develop­
ment Council panel has made· some rec­
ommendations for micro level planning 
recently; 

(b) -if so, the details thereof; 

(c) the steps being taken by the 
Government for implementation of these 
recommendations; and 

(d) the time by whic~ these recom-
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mendations are likely to be implemented? 

THE MINISTER OF STATE IN THe 
MINISTRY OF PLANNING AND PRO­
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GOMANGO) : (a) to (d) 
Nationai Development Council's (NDC) 
sub-Committee on Micro-level Planning & 
Jnvolvement of People at the Grass-root 
Level submitted its Report in April, 1993. 
The recommendations of this Report were 
endorsed by' the National Development 
Council in its 46th Meeting held on 18th 
September, 1993. The recommendations 
include identifying an appropriate unit for 
micro level planning which could be a block 
or taluka or even a cluster of villages; 
transfer of schemes/programmes/subjects 
to district/sub-district level bodies along 
with appropriate quantum of funds; involve­
ment of youth and existing voluntary 
organisations, etc. The NDC has directed 
that the Planning Commission shOUld 
initiate further action for discussions with 
the concerned Ministries and the State 
Governments. 

( Translation] 

Small Scale Industries in Uttar 
Pradesh 

2028. SHRI CHINMAYANAND 
SWAMI : Will the PRIME MINISTER be 
pleased to state : 

(a) the number of small scale indus­
tries in Uttar Pradesh till date; 

(b) the number of persons working 
therein; 

(c) the arrangements made for 
marketing of their products; 

(d) whether some units among them 

are becoming sick; and 

(e) if so, the remedial measures 
being taken by the Govemment in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF SMALL SCALE INDUSTRIES 
AND AGRO AND RURAL INDUSTRIES) 
(SHRI M. ARUNACHALAM) : (a) and (b) 
As per the information furnished by 
Government of Uttar Pradesh, there were 
3,31,552 small scale units in Uttar Pradesh 
till October, 1993 and 19,12,796 persons 
were employt!d by these units. 

(c) The Government of Uttar Pradesh 
has appointed Commissioner and Director 
of Industries as Central Purchase Agency 
on behalf of the Government of Uttar 
Pradesh. The purchases are made by way 
of making quantity and the rate contracts 
with the industries depending on quality, 
type and requiremeRts of different Uttar 
Pradesh Government Departments. In 
order to .give additional support to SSI 
sector, 10% price preference and purchase 
preference have been made available to 
them. Besides this, UPSIC is also helping 
SSI units of the States. Recently, a 
Marketing Assistan~e Cell has started 
functioning in the Directorate of Industries 
through which it is being tried to develop 
linkage between Central public sector, 
State public sector and Corporations 
working in the State and the SSI sector 
of Uttar Pradesh. Seller/purchaser meets 
are being organised to develop such link­
ages. 

(d) Yes, some units are becoming 
sick for want of timely disbursement of 
working capital by banks and irregular 
power supply etc. 



373 Written Answers AGRAHAYANA 24,1915 (SAKA) Written Answers 374 

(e) Measures for the rehabilitation 
of viable sick units are being taken on 
regular basis through State Level Inter­
Institutional Committee and State Level 
Rehabilitation Committee. Under State 
Margin Money Loan Scheme, 50% margin 
required under rehabilitation package 
prepared by financial institution is provid­
ed to the maximum limit of Rs. 5 lakhs. 
The Uttar Pradesh Financial CorpOration 
provides assistance for rehabilitation of sick 
units in the form of additional loan, 
rescheulement of old dues, one-time 
settlement, etc. Through Udyog Bandhu 
_. a forum for redressal of grievances of 
.industrial units, the cases of sick units 
under rehabilitation are actively pursued 
with concemed agencies. 

[English] 

Production of Salt in GUjllrst 

2029. SHRI KASHIRAM RANA 

Will the PRIME MINISTER be pleased to 
state: 

(a) whether salt industry in Gujarat 
is facing difficulties as a large quantity of 
salt is lying unsold; 

(b) if so, the remedial steps taken/ 
proposed to be taken in this regard; and 

(c) the estimated demand and pro­
duction of salt during the last three years 
in the State? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF INDUSTRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS­
TRY) (SHRIMATI KRISHNA SAHI) : (a) 
,No, Sir. 

(b) Do not arise. 

(c) A statement is enclosed. 

STATEMENT 

PRODUCTION IN GUJARAT 

Year Production in '000 Tonnes 

1990 8656.6 

1991 8SS8.8 

1992 9123.9 

1993 8783.1 
(upto Sept.) 

DEMAND IN GUJARAT 

Year In '000 Tonnes 

1990 Edible 617.1 
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Year 

Industrial 

Exports 

Total 

1991 Edible 

Industrial 

Exports 

TQtal 

1992 Edible 

Industrial 

Exports 

Total 

1993 Edible 
(upto 
Sept.) Industrial 

Exports 

Total 

Poverty Situation 

2030. SHRI CHITTA BASU : Will 
the Minister of PLANNING AND PRO­
GRAMME IMPLEMENTATION be pleased 
to state: 

(a) the latest figures for the poverty 
situation in the country; 

(b) number of persons living below 
poverty line, both urban and rural during 
the last three years; and . 

In '00() Tonnes 

2485.4 

431.~ 

3533.8 

1514.0 

2444.8 

506.8 

4465.6 

731.7 

2617.1 

349.3 

3698.1 

718.8 

2685.7 

316.2 

3120.7 

(c) the results of the economic 
reforms programme introduced in 1991 in 
respect of poverty map of the country? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO­
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GOMANGO) : (a) and (b) The 
latest estimates of poverty are available 
for the year 1987-88. As per the estimates 
released earlier, 23.77 crore persons (29.9 
per cent of population) were living below 
poverty line in 1987-88. an Expert Group 
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set up by the Planning Commission has 
recommended an aHemative methodology 
for estimation of poor. The Expert Group 
has estimated the number of persons' 
below poverty line in 1987-88 as 31.27 
crores (39.9 per cent of population). As 
such, the estimates of people below 
poverty line in the last three years are 
not available. 

(c) Planning Commission estimates 
incidence of poverty· at the National and 
Slate levels using the quinquennial survey 
data on Household Consumption Expend­
iture released by National Sample Survey 
Organisation (NSSO). The latest estimates 
of poverty are based on the quinquennial 
survey held in 1987-88. The next quin­
quennial survey pertains to the period 
1993-94, and the survey is still in progress. 

Organisational and Management 
Changes in Public Sector 

Undertakings 

2031. SHRI ANIL BASU : Will the 
PRIME MINISTER be pleased to state : 

(a) whether the Government have 
made any study regarding organisational 
and management changes in the public 
sector undertakings; 

(b) if so, the details thereof; 

(c) whether any decision has been 
taken for effecting these changes; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF INDUSTRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS­
TRY) (SHRIMATI KRISHNA SAHI) : (a) 
to (d) No Sir. No specific study regarding 

\ 

organisational and management changes 
in the public sector undertakings has been 
conducted in the last 3 years. However, 
various committees such as the Expert 
Committee on public enterprises headed 

ri Mohd. Fazal, Economic Adminis- . 
Reforms Commission headed by 

Shri L.K. Jha and the Committee to review 
policy for public enterprises headed by Dr. 
A~un Sengupta had submitted thei[ reports 
during 1980-82, 1983-84 clOd 1984 respec­
tively. Their recommendations covering a 
wide range of issues like autonomy, setting 
up of holding companies, entering into .' 
memorandum of understanding, etc. were 
processed and implemented by the Gov­
emment. 

Employment in INS Rajali, 
Tamil Nadu 

2032. SHRI R. JEEVARATHINAM 
: Will the PRIME MINISTER be pleased 
to state: 

(a) whether the INS Rajali Naval 
base has since started functioning at 
Arakkonam in Tamil Nadu; 

(b) if so, its staff strength as on 
October 01, 1993 

(c) the number of persons, male and 
female provided with the job opportunities 
from April 01,1993 to September 30,1993 
whose lands had been acquired by the 
Goyernment for the project; and 

(d) the details of employment given 
to them category-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : (a) Yes, Sir. 

(b) The staff strength as on Oc-
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tober 01, 1993 is as follows:-

Officers 101 

Sailors 1139 

Civilians 249 

Total 1489 

(c) 80 erstwhile land owners (72 
• males and 8 females) have been provi~ed 

with jobs during 1.4.1993 to 30.9.1993. 

(d) The details of category wise 
employment are given below :-

Industrial Workers 33 

Non-Industrial workers 47 

Total 80 

[ Translation] 

Drinking Water in Maharashtra 

2033. SHRI BAPU HARI CHAURE 
: Will the PRIME MINISTER be pleased 
to state: 

(a) the target fixed and achievements 
made for supply of drinking water in rural 
and tribal areas particularly for SCs and 
STs in Maharashtra during the Seventh 
Plan; 

(b) the targets fixed to solve the 
problem of drinking water during the Eighth 
five Year Plan; and 

(c) the number of villages where 
drinking water facility is proposed to be 
provided in the State during the Eighth 
Plan? 

cc' 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI UTTAMBHAI HARJIBHAI 
PATEL) : (a) The targets for drinking water 
supply for Scheduled Castes and Sched­
uled Tribes are fixed in terms of popu­
lation. The targets fixed and achievement 
for coverage of SC/ST population in 
Maharashtra during the Seventh Plan is 
as under: 

Population (in lakhs) 

S.No. Target Achievement 

1. SCs 17.20 13.48 

2. STs 16.60 17.63 

(b) The target during the Eighth Five 
Year Plan is to cover the entire under 
served and unserved rural population in 
Maharashtra. 

(c) 874 villages were provided safe 
drinking water facilities in Maharashtra in 
1992-93. Against the target. of 1000 vil­
lage6 to be provided safe drinking water 
facility in 1993-94, the achievement upto 
September, 1993 is 583 villages. The target 
for the remaining 3 years of the Eighth 
Plan will be fixed on year to year basis 
depending upon the approved outlay under 
"Minimum Needs Programme and Central­
ly sponsored Schemes. 

[English] 

Urea Manufacturing Units 

2034. SHRI LOKANATH 
CHOUDHURY : Will the PRIME MINIS­
TER be pleased to state : 

(a) the incentives being given to the 
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Urea manufacturing units at present; 

(b) whether the 'Govemment have 
any proposal to continue these incentives; 
and 

(c) if so, the details thereof? 

THE,.MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER' OF STATE "IN 
THE DEPARTMENT OF ELECTRONICS 
AND DEPARTMENT OF OCEAN DEVEL­
OPMENT (SHRI EDUARDO FALEIRO) : 
(a) Urea, being a controlled fertilizer, is 
covered under the Retention Price-cum­
subsidy Scheme. Under this scheme, the 
fixation of retention price for each man­
ufacturing unit is based on the normative 
capacity utilisation and a combination of 
norms and actuals in respect of various 
elements of cost. The scheme provide&, 
inter alia, for a post-tax return of 12% per 
annum 

Further, in order to reduce the capital 
cost of fertilizer plants, including urea 
manufacturing units, following incentives 
have. been given :-

(i) Customs duty on import of capital 
goods for new fertilizer plants and ren­
ovation and modernisation of existing 
plants has been abolished, except 
countervailing duty in the case of reno­
vation/modemisation imports. 

(ii) A scheme has been introduced 
for refund of customs duty paid on import 
of capital goods prior to 23.9.92 in respect 
of units set up on or after 1.1.1991; and 

(iii) An interest concession of 3% on 
long term loans taken by new units as 

well as revamp projects is being provided 
by the Govemment, subject to the ulti­
mate interest rate being not less than 12%. 

(b) and (c) There is, at present, no 
proposal to discontinue those incentives. . 

Assessment of Poverty 

2035. SHRI B. DEVARAJAN: 
SHRI BOLLA BULLI 

RAMAIAH: 
DR. D. VENKATESWARA 

RAO: 
SHRI PARASRAM 

BHARDWAJ : 
SHRI GOPI NATH 

GAJAPATHI: 

Will the Minister of PLANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased to state : 

(a) whether the number of poor 
people have increased to 210 million; 

. (b) if so, the reasons therefor; 

(c) whether an eXj)ert group on 
estimating the number of poor ~ople in . 
India has favoured the continuation of 
poverty line approach anchored in a calorie 
norm and associated with a fixed con­
sumption basket; 

(d) whether a proper methodology 
for assessing poverty has not been grap­
pled with even after decades of planning; 
and 

(e) the norms defining 'absolute 
paverty' and which are the 'first' five places 
in terms of the poverty ratiO in the coun­
try? 

THE MIN1sTER OF STATE IN THE 
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MINISTRY OF PLANNING AND PRO­
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GO MANGO) : (a) and (b) The 
number of people below poverty line. as 
per the estimates released earlier, had 
declined from 292 million in 1972-73 to 
238 million in 1987·88. the latest year for 
which the estimates are available. As per 
the Expert Group, constituted by the 
Planning Commission, the number of 
people below poverty line has declined from 
322 million in 1973-74 to 313 million in 
1987-88. 

(c) Yes, Sir. 

(d) There is no unique method of 
quantifying poverty. In 1979. a Task Force 
on Minimum Needs and Effective Con­
sumption Demand recommended a meth­
odology for estimation of poverty. The 
recent (1993) Expert Group constituted by 
the Planning Commission has dealt with 
the principal issues raised by academicians 
and scholars in regard to the methodology 
which has so far been used. Thus, gov­
ernment has been commissioning studies 
and seeking views of experts on meth­
odology for assessing poverty. 

(e) The norm for defining poverty is 
a poverty line anchored in the recommend­
ed per capita daily intake of 2400 calories 
in rural areas and 2100 calories in urban 
areas with reference to consumption 
pattern, olitained in 1973-74, and suitably 
updated by appropriate price indices. As 
per the earlier estimates, the first five states 
in terms of poverty ratio in the country 
are Orissa, Bihar, Madhya Pradesh, Uttar 
Pradesh and Tamil Nadu in the year 1987-

88. According to the estimates of poverty 
made by the Expert Group, the first five 
states in terms of poverty ratio are Orissa, 
Bihar, Tamil Naau, West Bengal and 
Madhya Pradesh in the same year, i.e. . 
1987-88. 

[ Translation] 

Schemes By HFC 

2036. SHRI MOHAMMAD ALI 
ASHRAF FATMI : 

Will the PRIME MINISTER be 
pleased to state : 

(a) whether the delay In implemen­
tation of various schemes of the Hindustan 
Fertilizer Corporation during 1985-90 has 
resulted in their cost-escalation; 

(b) if so, the details thereof, project-
wise; 

(c) whether any time limit was fixed 
in implementing these schemes; and 

(d) if so. the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE DEPARTMENT OF ELECTRONICS 
AND DEPARTMENT OF OCEAN DEVEL­
OPMENT (SHRI EDUARDO FALEIRO) : 

. (a) to (d) The details of the various 
schemes/projects of Hindustan Fertilizer 
Corporation Limited (HFC) are given in the 
enclosed Statement I and II. 
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Review of Sick Undertakings _J8sentatives and the Government. 

2037. SHRI CHHEDI PASWAN Heavy Engineering Corporation 
Will the PRIME MINISTER be pleased to Umited . 
state: 

(a) whether the Union Government 
have examined/reviewed any sick public 
sector undertaking on the request of any 
administrative Ministry/Department; 

(b) if so, the details of such under­
takings examined during the last three 
years; and 

(c) the outcome thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF INDUSTRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS­
TRY) (SHfUMATI KRISHNA SAHI) : (a) 
to (c) Based on performance of Central 
Public Sector Enterprises for the year, 
1991-92, 50 Central PSEs have been 
identified as sick and referred to BIFR for 
formulation of their revival/rehabilitation 
plans. Out of this, 44 Central PSEs have 
been registered with BIFR which will give 
its specific recommendations· based on 
vieWs of operating agency workers' rep-

Year Production 

1985-86 242.50 

1986-87 281.60 

1987-88 330.00 

1988-89 330.00 

1989-90 385.00 

1990-91 415.00 

2038. SHRI RAM LAKHAN SINGH 
YADAV : Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Heavy Engineering 
Corporation Urnited has failed to achieve 
its production targets ·for the last eight 
years; 

(b) if so, the reasons therefor; 

(c) the assistance provided to this 
undertaking by the Union Government, so 
far achieving the production target; and 

(d) the efforts made by HFCL at its 
own level to achieve the target? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF INDUSTRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS­
TRY) (SHRIMATI KRISHNA SAHI) : (a) 
The actual production achieved by HFC 
during the last eight years against the 
targets are given below : 

(Rs. in crares) 
Production achieved 

210.63 

251.51 

282.05 

352.67 

366.62 

263.80 
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Year Production 

1991-92 375.00 

1992-93 352.65 

(b) The shortfall in production was 
primarily due to' shortage of cash whic~ 
affected timely procurement of matching 
inputs and necessary raw-materials. 
Besides low availability of vital equipment 
and machinery, inadequate and interrupt-

Year Non-Plan 

Equity Loan 

1985-86 500 

1986-87 2200 

1987-88 1500 

1988-89 3900 

1989-90 2000 

1990-91 1000 

1991-92 2350 

1992-93 4025 1135 

1993-94 1135 
(upto 1.12.93). 

(d) The various measures initiated 
by the company to improve its performace 
are given below : 

A close monitoring of supply of 
castings and forgings from Foundry Forge 
Plant to sisten plants is being done to 
optimise productioll. 

(Rs. in crores) 
Production achieved 

246.04 

333.37 

ed power supply and occassional short­
age of orders also affected the produc­
tion. 

(c) Assistance provided to HFC by 
the Government during the last eight years 
is indicated below :-

(Rs. in lakhs) 
Plan Non-plan VRS 

Equity Loan (VRS) Grant. 

435 424 

450 450 

250 250 

741 741 

1143 1143 

900 900 

475 475 2050 

150 150 4100 

125 125 1900 

Maintenance organisastion f FFP has 
been reorganised for improved working. 

Some of the key departments at the 
cO!"J)orate lellel like systems, Corporate 
Planning and lED have been strengthened 
and reorganised. 
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A thrust has been given on tech- ,., 
nological discipline to reduce the rejections 
and improve the quality. 

Necessary action has been initiated 
for achieving ISO - 9000 accreditation for 
the company. 

4 nos. of DG sets of 11.2 MW have 
been commissioned as standby arrange­
ment for power supply. 

Total improvement in perfonnance 
Plan (TIP) has been finalised. 

An exercise for a comprehensive 
rationalisation of the organisation structure 
has been initiated. . 

A Cost Reduction plan amounting to . 
Rs. 16.50 crores has been worked out for 
the year 1993-94. The main thrust of the 
plan is to reduce manpower through 
Voluntary Retirement Scheme, utilise 
surplus manpower available, material 
economy reduction in consumption of 
alloying material, value engineering etc. A 
cost reduction of Rs. 10.56 crores has 
already been achieved during the period 
April 1993 to November, 1995 against the 
target of Rs. 13.05 crores. 

Communication has been strength-

ened at all levels of the organisation for 
effective control and remedial measures. 
Discipline and time keeping have been 
improved. 

[English] 

Foreign Investment 

2039. SHRI ANKUSHRAd 
RAOSAHEB TOPE Will the PRIME 
MINISTER be pleased to state: 

(a) the amount of ,foreign direct 
investment in the country during January 
to September, 1993 vis-a-vis foreign di­
rect investment during January-September, 
1992; 

(b) the actual inflow of foreign in­
vestment during the above period; and 

(c) the main areas of concentration 
of direct foreign investment? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF INDUSTRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS­
TRY) (SHRIMATI KALPANA SAHI) : (a) 
The amount of foreign direct investment 
envisaged in the foreign investment ap­
provals has been as under : 

Period Amount of foreign direct investment 
(Rs. in crores) 

Jan. - Sept., 92 

Jan. - Sept., 93 

(b) The actual inflow of foreign direct 
investment during January-September, 
1993 is estimated at Rs. 1388.90 crores 

2958.49 

6111.68 

as against Rs. 675.22 crores during 1992. 

(c) The main areas in which the 
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approvals for foreign direct investment 
during the post policy period· have been 
approved are power, oil refinery and 
petroleum products, metallurgical indus­
tries, electrical and electronic equipments, 
software, chemicals, food processing in­
dustries, engineering industries etc. 

Seismological field stations at 
Gulbarga 

2040. SHRIMATI CHANDRA 
PRABHA URS : Will the PRIME MINIS­
TER be pleased to state : 

(a) whether the Government are 
aware that certain parts of Gulbarga, 
Bijapur and Bidar districts in Karnataka 
have affected badly by recent earth quake; 

(b) if so, whether the Govemment 
propose to set up a Seismological Field 
Station at Gulbarga; antl 

(c) the details thereof? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE AND MIN­
ISTER OF STATE IN THE DEPARTMENT 
OF ATOMIC ENERGY AND DEPART­
MENT OF SPACE AND MINISTER OF 
STATE IN THE MINISTRY OF SCIENCE 
AND TECHNOLOGY (SHRI BHUVNESH 
CHATURVEDI) : (a) Some parts of 
Gulbarga, Bijapur and Bidar districts were 
affected during the earthquake of 30th 
September, 1993. 

(b) and (c) Presently there is no 
proposal to set up seismological field 
station at Gulbarga, However, the seis­
mological observational n·etwork is pro­
posed to be strengthened in a Mission 
Mode Project in which a few field stations 
are expected to be located in Kamataka 
State. 

Delay in Disposal of Complaint 
Cases in Defence Ministry' 

2041. SHRI JEEWAN SHARMA: 
Will the PRIME MINISTER be pleased to 
state: 

(a) the number of letters/petitions/ 
complaints received from the employeeson 
service matters in each of the last 24 
months and in how much time ()f their 
receipt were those letters/petitions/com­
plaints answered finally; 

(b) the reasons for the delay; 

(c) the details of the measures taken 
to check such delays henceforth; 

(d) the details of cases wherein the 
instructions issued by DOP& T . were not 
followed together with the reasons therefor; 
and 

(e) the action taken against the 
officials responsible for not following the 
instructions? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : (a) to (e) A large number 
of letters/petitions are received from 
employees on service matters in the 
Ministry of Defence. In last 24 months, 
2,58,513 complaints/petitions were re­
ceived from Ministry's employees. By and 
large the petitions were answered prompt­
ly and within the stipulated period. In some 
cases only, certain delay has taken piaci 
in the disposal. The Departments con­
cerned have to seek details from subor­
dinate Formations in the Field and thereby 
some delay is inevitable due to wide 
dispersion of the Formations, poor com­
munications, time taken to obtain full facts 
and for verification of old records. By and 
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large, all grievances are examined and are 
disposed off expeditious as per DOP& T 
guidelines. Whenever a ·doubt arises in the 
interpretation of. instructions issued by 
DOP&T the matter is examined in con­
sultation with DOP& T and other concemed 
Departments. The instructions issued by 
DOP&T are circulated to all concemed and 
are being followed in letter and spirit. 

Collaboration with Foreign 
Companies 

2042. SHRIMATI SUSEELA 
GOP ALAN : Will the PRIME MINISTER 
be pleased to state : 

(a) whether the Indian industrialists 
who collaborate with foreign companies 
seek profits in the shortest time; 

(b) if so, the reasons for resorting 
to such practices; 

(c) whether the Govemment have 
any proposal to curb such practices by 
such industrialists; 

(d) if so, the details thereof; and 

(e) whether foreign collaboration by 
private industrial units prevents develop­
ment of indigen.ous technology? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF INDUSTRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS-

, TRY) (SHRIMATI KRISHNA SASHI) : (a) 
However, Foreign Collaborations are for 
obtaining technology transfer/upgradation, 
increasing exports & Marketing opportu­
nities and for expanding production base 
which will make their products competitive 
in the market. 

(b) to (d) Do not arise, in vieyo' of 
reply to part ·(a) above. 

(e) Govemment's policy on foreign 
. technology agreements is aimed at inject­

ing the desired level of technological 
dynamism in Indian Industry and to induce 
them to develop indigenous competence 
for the efficient absorption of foreign 
technology and invest much more in 
research and developmeht. 

I Translation) 

Computerisation of Land 
Records 

2043. SHRI RAM KRIPAL YADAV 
: Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Government have 
started computerisation of the land records; 

(b) if so, the details thereof, State­
wise; and 

(c) whether the results have proved 
to be quite successful? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI RAMESHWAR THAKUR) : 
(a) Yes, Sir. Computerisation of land 
records has beE;n started on Pilot Projects 
basis. 

(b) A Statement is enclosed. 

(c) The results have proved success­
ful. Distribution of computer print outs of 
record of right has been made in some 
States like Madhya Pradesh, Andhra 
Pradesh and Rajasthan. 
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S. No. 

1. 

2. 

3 ... 

4. 

5. 

6. 

7. 

B. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

lB. 

19. 

20. 

21. 

State 

Madhya Pradesh 

Andhra Pradesh 

Orissa 

Assam 

Rajasthan 

Bihar 

Gujarat 

Maharashtra 

Uttar Pradesh 

Tamil Nadu 

West Bengal 

Himachal Pradesh 

Haryana 

Jammu and Kashmir 

Kamataka 

Kerala 

Punjab 

Tripura 

Manipur 

Sikkim 

Delhi 

District 

Morena 

Ranga Reddy 

Mayurbhanj 

Sonitpur 

Dungarpur 

Singhbhum 

Ahmedabad 

Wardha 

Dooria 

Salem 

Burdwan 

Kangra 

Rewari 

Srinagar &. Jammu 

Gulbarga 

Thiruvananthapuram 

Ropar 

North District 

Imphal, Bishanpur and Thoubal 

Entire State 

Entire UT. 
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[English] 

Selection of Troops for Peace 
Keeping Mission Abroad 

2044 .. DR. Y.S.· R~JASEKHAR 
REDDY : Will the PRIME MINISTER be 
pleased· to state the criteria followed in 
the selection of troops in the Peace 
.Keeping Force for their deployment 
abroad? 

THE MtNISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : For deployment of troops 
with UN-Peace Keeping Force, normally 
whole units/sub-units of Army are select­
ed and all the unit-sub-unit personnel 
proceed on deputation. 

As regards selection of officers as 
Staff/Observers, a panel of the eligible 
officers is drawn on the basis of their 
overall career profile and laid down 
Qualitative Requirements (QRs). The 
empanelled officers are ~ubsequently 
interviewed by a screening committee. 

Selection of Junior Commissioned 
Officers and Other Ranks is carried out 
on the basis of a written test, interview 
and previous confidential reports. 

Industries in Rajasthan 

2045. SHRI GUMAN MAL LODHA 
: Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Union Government 
have received some proposals for se~ing 
up of large/heavy industries in Rajasthan 
during the last three years; 

(b) if so, the details thereof and the 
proposed locations of these industries; and 

(c) the adion taken by the Govern­
ment on these proposals? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF INDUSTRIAL DEVELOPMENT 
AND DEPARTMENT OF HEAVY INDUS­
TRY) (SHRIMATI KRISHNA ~AHI) : (a) 
and (b) Yes, Sir. The proposals were 
mainly for Mettalurgical Industries, Chem­
icals, Leather, Vegetables OilNanaspati, 
Fermentation Industry, Electrical Equip­
ment, Drugs, Textiles Industry, etc. The 
most preferred districts were Alwar. 
Udaipur, Jaipur, Kota, Jodhpur, 
Ganganagar, Bhilwara etc. .. 

(c) Against 134 applications received 
for industrial licences, till end of Novem­
ber 1993, 35 have been issued Letters 
of Intent, 36 have been rejected and 48 
did not require licence/were withdrawn. 

Reservations of Seats in 
Nagarpalikas 

. 2046. DR. VISWANATHAM 
KANITHI : Will the Minister of URBAN DE­
VELOPMENT be pleased to state : 

(a) whether the Union Government 
have issued guidelines to States for res­
ervation of seats for the backward classes 
and minority communities in the 
Nagarpalikas; 

(b) if so, the details thereof; 

(c) whether the seats in Nagarpalikas 
in urban areas are being reserved by the 
States accordingly; and 

(d) if not. the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF URBAN DEVELOPMENT 
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(SHRI P.K. THUNGON) : (a) and (b) The (c) if not, the reasons the for and the 
Govt. has not issued any gUicfe.lines to time by which it is likely to be collected? 
States for resltrvation of seats for the 
Backward Classes and Minority commu­
nities in the Nagarpalikas. However, the 
Constitution (74th Amendment) Act, 92 
relating to Municipalities provides for 
reservation of seats in Municipalities in 
favour of 'BC & ST in proportion to their 
population Nothing in the above Act would 
prevent the State Legislature from making 
any provision for reservation of seats in 
any Municipality in favour of Backward 
Class of citizens. 

(c) and (d) The constitution. (74th 
amendment) Act provides for a period of 
one year from the date of its commence­
ment within which the existing Municipal . 
Laws are required to be amendecllchanged 
by the State Legislature so as to bring 
them in conformity with the provisions of 
the said Act. The Govt. of India has already 
notified the 1st June, 1993 as the date 
from which the above Act shall come into 
force. ThEi State Govts. have already 
undertaken necessary legislative exercise 
to implement the provisions of the Con­
stitution (74th Amendment) Act within the 

prescribed period of one year. 

[ Translation] 

Compensatio.n to Land OWners of 
Village Pilanji 

·2047. SHRI S.N. VEKARIA : Will 
the Minister of URBAN DEVELOPMENT be 
pleased to refer to the reply given on August 
25, 1993 to Unstarred Question No. 4391 
and state: 

(a) whether the information has since. 

. been collected; 

(b) if so, the details thereof; and 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS­
TRY OF WATER RESOURCES (SHRI P.K. 
THUNGON): (a) and (b) ,The area of Village 
Pillanji is 5.92 acres which forms part of 
lands of Village Arakpur Bagh Mochi and 
stands acquired in oursunce of Award No. 
28 of 1912 for public purposes namely for­
mation of New Capital of India vide Notifica­
tion No. n5 dated 21.12.19t1. 

(c) Details about payment of compen­
sation etc. are being as certained and will be 
laid on the Table of the Sabha. 

Joint Venture for Manufacture'of 
Passenger Planes 

2048. SHRI SURENDRA PAL 
PATHAK: Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Government have 

decided to participate in the joint venture of 
South Korea and China for the manufacture 
of passenger planes; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN): (a) and (b) Mis Hindustan 
Aeronautics Limited (HAL) have signed in 
November 1993 a memorandum of under­

standing with Mis Daewoo Heavy Industries 
Limited, Republic of Korea for a joint study 
to explore the feasibility of joint manufacture 
of 100-130 seater. passenger aircraft, also 
possibly involving other parties. 
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• [English] 

Funding of Projects 

2049. SHRI GURUDAS KAMAT : 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Union Government 
have asked the public sector units to ar­
range funds for their projects in case of their 
cost overruns; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : (a) and (b) 
Information is being collected and will laid on 
the Table of the House. 

Status of Advanced Light Helecopter 
Project 

2050. SHRI SYED SHAHABUDDIN 
: Will the PRIME MINISTER be pleased to 
state: 

(a) whether the attention of the Gov­
ernment has been drawn to the various 
press reports that the Advanced Light Hel­
icopter Project under implementation by 
HAL has run into rough weather; 

(b) if so, the problems being faced by 
HAL; 

(c) the steps taken to solve those 
problems; and 

(d) the projected target date for the 
production of the Prototypes and for its 
mass production? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN): (a) The reports appearing 
in the preSs were factually incorrect. The 
HAL management issued denial, which was 
subsequently carried by the press. 

(b) and (c) Do not arise in view of reply 
to (a) above. 

(d) The first prototype started flight.in 
August 1992 and the second in April 1993. 
The third and fourth prototypes are under 
production. Development phase ofthe project 
is expected to be completed as per the 
schedule established. The target date for 
bulk production of the helicopter is to be 
determined upon achievement of all the 
significant milestones. 

[ Translation] 

Million Wells Scheme in Gujarat 

2051. SHRI N.J. RATHVA: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Government have 
made any assessment for implementation 
of Million Wells Scheme in Gujarat; 

(b) if so, the details thereof; 

(c) the amount allocated to the State 
in this regard during the last three years; and 

(d) the target fixed and achievements 
made for digging of wells during 1993-94? 

I THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­

.MENT) (SHRI UTIAMBHAI HARJIBHAI 
PATEL) : (a) and (b) Yes, Sir. An evaluation 
of the implementation of Million Wells 
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Scheme in Gujarat has been taken up by the 
State Government and the report is yet to be 
finalised. 

Year 

1990-91 

1991-92 

1992-92 

(d). A target for digging of 5215 wells 
has been fixed during 1993-94. against 
which 1846 wells have been completed upto 
November. 1993 as reported by the state 
Government of Gujarat. 

[English] 

Study on General Provident Fund 

2052. SHRI RAM NAIK . Will the 
PRIME MINISTER be pleased to refer to the 
reply given on August 18, 1993 to Unstarred 
Question No. 3278 regarding rationalisation 
of 9 F rules and state: 

(a) the date on which the study all 
General Provident Fund (Central Services) 
was undertaken: 

(b) the composition and terms of ref­
erence of the Study Group: 

(c) the present position of the study 
report; and 

(d) the time-frame to obtain the study 
report and issue orders on the accepted 
recommendations? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 

(c) The amount allocated to the State 
Govemment during the last three years is as 
follows: 

Amount allocated (Rs. in lakhs) 

1618.14 

1618.14 

1578.21 

MARGARET ALVA) : (a) The study on Gen­
eral Provident Fund (Central Services) was 
initiated in May, 1992. 

(b) No Study Group was constituted 
for undertaking the Study as the study was 
done by thfl Deptt. of Administrative Re­
forms. 

(c) and (d) The Study Report has been 
prepared and is scheduled to be issued by 
31st January. 1994. The issue of orders is 
subject to acceptance of the recommenda­
tions made in the study. 

Conversion of Plots and Flats from 
Leasehold to Freehold 

2053. SHRI VIJAY NAVAL PATIL: 
Will the Minister of URBAN DEVELOPMENT 
be pleased to state .. 

(a) The number of plots and flats 
which have been converted from leasehold 
to freehold so far in the Union Territory of 
pelhi; 

(b) the total amount realized as con­
version charges during 1992-93: 

(c) whether the response for conver­
sion of plots and flats from leasehold to 
freehold is unsatisfactory; 
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(d) if so, the reasons thereof; 

(e) whether the Government propose 
to make conversion amount easy or in in­
stalments to attract more people for conver­
sion from leasehold to freehold; and 

(f) if !?O, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS­
TRY OF WATER RESOURCES (SHRI P.K. 
THUNGON): (a) DDA has allowed conver­
sion from lease hold to free hold in respect 
of 7809 plots and 760 flats. Similarty, L&DO 
has allowed conversion from lease hold to 
free hold in 1286 cases. 

(b) The amount realised by DDA is 
around Rs. 17 crores and L&DO is Rs. 2.88 
crores. 

(c) and (d) There is a number of 
pending court cases wherein it has been 
contended inter-alia that the rate of conver­
sion.is high pending a final decision on these 
cases a large. number of leases have not 
applied for conversion under the Scheme. 

(e) and (f) Conversion amount has 
been fixed rationally and is considered to be 
reasonable by Government. Further the 
application can pay conversion charge over 
a period of five years with interest 
at 12%. 

Encroachment of DDA Land 

2054. SHRI 
BHAKTA: 

MANORANJAN 

SHRI ARJUN SINGH YADAV 

Will the Minister of URBAN DEVEL­
OPMENT be pleased to state: 

(a)whetherC&A.G. in its latest report 
has observed that DDA has not property 
surveyed land encroachments and for fixing 
damages for unauthorised occupation at 
lower rates, causing recurring losS of reve­
nue; 

(b) if so, whether any follow up action 
has been taken in the light of the observa­
tionsmade by C&A.G., and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS­
TRY OF WATER RESOURCES (SHRI P.K. 
THUNGON): (a) Yes, Sir. 

(b) and (c) Delhi Development Author­
ity has reported that no detailed survey of 
the land under encroachment has been 
conducted by it. However, the encroach­
ments removed and in the process land 
reclaimed by the DDA in the recent past are 
as under:-

Year No of unauthorised Land 
constructions removed reclaimed 

1991-92 4763 261 acres 

1992-93 4058 284 acres 

1993-94 2261 187 acres 
(upto October, 93) 

- .........-- .. 
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As regards rates of damages, DDA 
has stated that the Authority, vide its Reso-

. lution No. 29 dated 19/2/93;" has revised the 
rates with effect from 1.4.92 to bring them 
upto date and therSby increase the revenue 
collection. 

Expeditions to Antarctica 
'. 

2055. SHRI SANAT KUMAR 
MANDAL : Will the PRIME MINISTER be 
pleased to state : 

(a) the number of expeditions under­
taken to Antarctica so far to carry out scien­
tific exploration of the icy continent and the 
estimated expenditure incurred thereon; 

(b) the details.of on going research 
programmes which the 13th Indian team is 
expected to study in Antarctica; 

(c) whether the results of the various 
scientific studies made by the earlier teams 
have been processed and utilised in various 
spheres; and 

(d) if so,.the broad features thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE DE· 
PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCEAN DEVELOPMENT 
(SHRI EDUARDO FALEIRO) : (a) India has 
so far sent thirteen expeditions to Antarcti­
ca. The thirteenth Indian Expedition to Ant­
arctica was launched on 7th December, 
1993. The expenditure incurred so far in­
cluding the estimated expenditure for the 
current year is Rs. 112.00 crQres approxi­
mately. 

(b) The Thirteenth Indian expedition 

, 
will carry out studies in Atmospheric Scienc­
es, including study of the Ozone phenome­
na, Meteorology, Geomagnetic observa­
tions, geology and GeophYSical studies 
around Indian Station Maitri and Orvin moun­
tains, Petro-physical and Geo thermal stud­
ies, Bilogical and Oceanographic studies, 
Environmental Sciences, Medicines and 
optical aeronomy. The detailed scientific 
objectives of the expedition are placed atthe 
attached Statement - I. 

(c) The Department of Ocean Devel­
opment coordinates the launching of the 
scientific expeditions to Antarctica. The re­
sults ofthe scientific studies made by earlier 
teams are processed by the respective par­
ticipating organisations in their own labora­
tories. On the basis of the feed back re­
ceived from these laboratories the Depart­
ment formulates the specific tasks for the 
succeeding expedition and future pro­
grammes. 

(d) The broad features are placed at 
the attached Statement - II. 

STATEMENT 

The Thirteenth Antarctic Expedition 

The detailed scientifiC objectives for 
the 13th expedition are as follows : 

ATMOSPHERIC SCIENCES 

Laser Heterodyne Experiment: The 
National Physical Laboratory will initiate this 
experiment in the 13th expedition wherein 
sun will be tracked to measure the absorbtion 
lines of ozone, water vapour, nitrogen oxide 
etc. In the actual system sun beam is heter­
odyned with a laser beam to get a spectral 
intensity through 1 GHz acoustic optic 
spectrometer. This data is then converted 
through inversion layer technique to yield 



41 ~ Wrmen Answers DECEMBER 15, 1993 Written Answers 416 

the vertical profile of ozone upto a height of 
about 60 km and other minor constituents 
on a continuous basis. Such a state of art 
system will be used for the first time in 
Antarctica. . 

Wave Radiospectrometer: This is an 
indeginously developed instrument of the 
National Physical Labor<:.tory which will be 
inducted in the 13th expedition. Strong 
emission line of atmospheric ozone at 
101 .737 GHz would be observed to obtain 
height distribution of ozone using an inver­
sion algorithm. Being an emission based 
instrument it scan both during the day and 
night conditions and hence is a versatile 
instrument for the Antarctic winters. 

Optical Arronomy: This experiment of 
Physical Research Laboratory is aimed to 
study the emission of optical aurora for 
investigating the inter actions of solar plas~ 
ma with th ~ geomagnetic field and the pro­
ton precipItation in the ionosphere. Empha­
sis will be given to study the day time aurora 
by using a novel multi wavelength measur­
ing technique indeginously built at PRL and. 
is a new experiment. 

Fluxqate Megnetometer Studies:This 
study is to be continued by Indian Institute of 
Geo~agnetism. It ·is proposed to operate 
three flux gate magnetometers at the three 
vertices of a triangle with the objective to 
obtain the velocity of mobile aural Current 
systems that leave back geomagnetic pul­
sations. Such a study will throw light not only 
on the near space processes (100-1000 
km), but also on current processes in deep 
space i.e., the magnetosphere. It can also 
track the magnetic storms which can be co­
related with the studies on human phYSiolo­
gy to be conducted by AIIMS. 

Crimatological and M~teorological 

Studies: This is tieing pursued by Indian 
Meteorological Department since the firSt 
expedition with the aim to built up a 
crimatological data set of Antarctica on a 
decadenal scale so as to generate meteor­
ological parameters to understand the pat­
terns of Antarctic circulation in the context of 
global and Indian weather systems. A per­
manent and continuous observatory for re­
cording and transmitting weather parame­
ters, reception of satellite cloud imagery and 
weather chart broadcast already exists. 
Regular radiosonde ascents are done to 
monitor surface and near surface ozone 
conditions. IMD also contributes to the real 
time weather forecasts of Antarctica. These 
forecasts also supports logistic activities 
such as a flying, planning of covoys etc. 

EARTH SCIENCES: 

Geological Mapping and Glaciological 
Studies: To be continued by the Geological 

. Survey of India, who have already mapped 
some 8000 sq. km and propose to cover an 
area of 1000 sq. km in the Orvin maintains 
during the 13th expedition. Samples will be 
collected for dating, studies on the grades of 
metamorphism and stress strain analysis. 
Glaciological studies shall encompass mon­
itoring of ice dynamics and movement of 
polar ice fronts. GSI shall also attempt to 
raise ice cores for paleo environmental stud­
ies. 

Geophysical and Geochemical StUd­
ies: To be executed by the National Geo­
physical Research Institute. The geophysi­
cal component includes profiling of magnet­
ic and gravity properties of litho units for 
characterisation of sub glacial basement. 
The geological stUdies pertain to the recon­
struction of Gondwanaland through 
paleomagnetic, chronological and 
geochemical studies using dating and trace 
element analysis. 
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Protophysical VLF - EM and 
Geothermal Studies: These studies in East 
Antarctica is a new programme that shall be 
carried out by the Centre For Exploration 
Geophysics, Osmania University. Underthis 
project, insitu petrophysical properties like 
magnetic suseptibility, electric resistivity, 
density and gamma ray intensity of rocks will 
be measured. These properties will·then be 
co-related with those of the Indian Peninsula 
so as to draw common alalogies and throw 
light on the drift of the Indian land mass. The 
VLF-EM studies will be a useful tool to 
decipher shallow geological features with a 
high resolution. 

Topographical Mapping: The Survey 
of India will provide precise geological and 
geophysical ground control points so as to 
prepare topographical maps that will help 
earth science investigations. SOl will also 
carry out gravimetric, geomagnetic and 
geodectic studies in collaboration with GSI 
and NGRI. 

ENVIRONMENTAL SCIENCES: 

Environmental Impact Assessment 
Studies: With the adoption of the Protocol 
on Environmental Protection to the Antarc­
tic Treaty in 1991 , it is necessary to carry out 
proper environmental impact assessment 
studies and generate baseline parameters 
of Maitri station. To this effect the National 
Environmental and Engineering Research 
Institute will be participating in the 13th 
expedition with a programme to monitor the 
status of air, noise, water, biological and 
land components of the environment. 

BIOLOGICAL SCIENCES: 

Biological Studies: As a part of tneir 
ongoing project the National Institute of 

... Oceanography will carry out stUdies on the 

biology of the southers ocean and the eco 
system of the coastal, glaCial, oasis and 
limonitic environments. This will yield useful 
information on biochemical flux studies and 
identifying the coupling of such fluxes with 
the ocean front. The tropic structure of 
various Antarctic environment will be eluci­
dated and the bioactive potential of each 
system identified. Studies on the reproduc­
tive cycle of krill is also envisaged. 

MEDICAL SCIENCES: 

Studies on Human Physiology: The 
All India Institute of Medical Sciences will 
continue experiments to co-relate circadian 
rhythimicity and metabolic status of person­
nel exposed to the severe Antarctic condi­
tions. The study will include monitoring of 
heart rate, body temperature, body compo­
sition, liver tests, food intake and the related 
physico-emotional studies. The monitoring 
will be done in three phases to assess 
preexpedition, expedition and post expedi­
tion conditions. 

ENGINEERING: 

Structural Studies: Research and 
Development Engineering Establishment of 
the DRDO will carry out studies ofthe impact 
of Antarctic conditions on the structural 
component of the station and on other infra 
structural facilities like watersupply, heating 
systems, electrical systems etc. 

Communication Systems: Defence 
Electronics and Application Law together 
with the R&D E will be working on the 
upgradation of the existing HF communica­
tion link, establishment of a permanent VLF 
monitoring station and an amateur radio 
station. The ultimate aim of this project is to 
have an on-line computer link between Ant­
arctica and the country based laboratories. 
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LOGISTICS TASKS: 

2. The Logistics tasks for the 13th 
antarctic expedition are as follows : 

(i) Routine maintenance and repairs 
of Maitri Station. 

(ii) Installation of two 62.5 KVA 
gensets and provision of power 
supply for the summer 
camp. 

(iii) Establishment of the laser heter­
odyne hut and installation of the 
system. 

(iv) Enhanced over-land transporta­
tion with the induction of a new 
heavy duty crane and a 
vehicle. 

(v) Check all electrical and structural 
aspects of the station and also 
fire- proofing require­
ments. 

(vi) Check of the water supply sys­
tem. 

(vii) Provision of spares, mate-
rials etc. with proper inventory so 
as to faCilitate the lo­
gistic work for the 14th Antarctic 
Expedition. 

STATEMENT - II 

* The Geological mapping of the 
Schirmacher hills and the eastem part of 
Wohl that ranges including Gruber massif, 
Petermann and Humboldt ranges and the 
intervening nunataks have been completed. 
A total area of about 10,000 sq. km. has 
t)een mapped so far on a scale 1 :50,000 
includi:ng the intervening ice-cover. The 
geological map of the area in which the work 
has been carried out so far has been pub­
lished by the Geological Survey of India. 

* The geological mapping reveals that 
the area is occupied by a complex of 
quartsofel spathic gneisses, amphibolites, 
anorthosites, basic granuliteslchamockites 
and granodiorites, intruded by doil erite 
dykes and sills, thus bearing a similarity with 
the Prtecambrian Shield areas of South 
India. 

• Anorthosites are disposed in the 
form of a cocentric body occupying the 
rugged mountainous terrain of Gruber mas­
sif over an area of 1000 sq. kms. lIeminite 
mineralisation in the form of veinlets and 
streaks are also noticed. 

* In the Petermann rangeschamockite 
is dominating. 

• Geodetic control points established 
in the Schirmacher ranges and topographic 
map of the area has been prepared by the 
Survey of India. 

* GlaCiological studies on accumula­
tion and ablation pattern nature and charac­
teristics of shelf and polar ice have been 
undertaken. Statilgaraphic and density pro­
filing and crystal studies of Antarctic ice 
bodies such as mountain glaciers and cirque 
glaciers have been carried out in Gruber, 
Petermann and Humboldt regions. Secular 
movement of a polar ice tongue named 
"Dakshin Gangotri glacier" near Maitn is 
regularly monitored by terrestrial 
photogrammetry . 

• Baseline data for prediction and 
forecasting of Indian monsoons available 
with India Meterological Department and 
National Institute of Oceanography. 

* Identification and delineation of ex­
ploitable krill resources. Data available with 
Nationallnstitutf! of Oceanography. 
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• Establishmentofcommunication links 
between India and Antarctica. 

• Establishment of our capabilities to 
measure extremely low levels of radio active 
Radon in the Antarctic area. 

• Studies on human adaptation and 
adjustment in the extreme Antarctic envi­
ronment. 

(a) whether the information has since 
been collected regarding the survey made 
for drinking water in rural areas; 

(b) if so, the details thereof; and 

(c) if not, the reasons for delay in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 

Foreign Equity (DEPART~ENT OF RURAL DEVELOP­
MENT) (SHRI UTTAMBHAI HARJI BHAI 

2056. SHRI GEORGE PATE!-) : (a) No. Sir. 
FERNANDES: Will the PRIME MINISTER 
be pleased to state : 

(a) whether the Union Government 
have decided to give automatic clearance 
for foreign equity investment upto 75 per 
cent; 

(b) if so, whether it is also proposed to 
abolish condition of balancing capital goods 
import with foreign eqUity; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY(DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : (a) and (b) 
No such decision has been taken. 

(c) Do not arise. 

[ Translation] 

Drinking Water in Rural Areas 

2057. SHRI MRUTYUNJAYA 
NAYAK : Will the PRIME MINISTER be 
pleased to refer to the reply given on July 28. 
1993 to Unstarred Question No. 549 and 
state: 

(b) Does not arise. 

(c) While the survey of status of drink­
ing water supply in rural habitations has 
been reported as completed in all States/ 
UTs, the final data has not been ma~e 
availabl.e so far by some States/Union Ter­
ritories. Further, the details of No Source 
rural habitations submitted by the States! 
UTs are proposed to be re-verified through 
independent agencies. 

SCslSTs Working in Defence Establish­
ments 

2058. SHRI ANAND AHIRWAR 
Will the PRIME MINISTER be pleased to 
refer to the reply given on July 28. 1993 to 
Unstarred Question No. 656 regarding SCI 
ST employees in Defence Establishments 
and state: 

(a) whether the information has since 
been collected; 

(b) if so. the details thereof; and 

(c) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
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MALLIKARJUN) : (a) to (c) Yes, Sir. The 
percentage of SC employees serving in 
Defence establishments is 21.55%, where­
as the percentage of ST employees is 3.75%. 
The percentage of SC/ST employees taken 
together is25.30%. Thus, the percentage of 
SC/ST employees taken together is not less 
than the percentage as laid down under 
rules. However, there is a shortfall in respect 
of ST employees. 

Suitable ST candidates are generally 
not available. Constant efforts are being 
made with recruiting agencies such as Un­
ion Public Service Commission, Staff Selec­
tion Commission and Employment Exchang- .. 
es to make-up the level of reservation. 

[English] 

Potable Water in Goa 

2059. SHRI HARISH NARAYAN 
PRABHU ZANTYE : Will the PRIME MINIS­
TER be pleased to state: 

(a) whether the Government have 
assessed the position regarding the availa­
bility of potable water in villages of Goa; 

(b) if so, the details thereof; 

(c) the total number of schemes re­
ceived from the State and approved by the 
Union Government during the Seventh Plan 
Period; 

(d) the details of villages and towns 
proposed to be covered under the Acceler­
ated Rural Drinking Water Programme dur­
ing the Eighth Plan Period and the tentative 
allocation of funds for the purpose to the 
State: and 

(e) the target fixed to provide drinking 

water and the funds allocated for the pur­
pOse during 1993-94? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 

. (DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI UTTAMBHAI HARJIBHAI 
PATEL) : (a) and (b) The availability of 
potable water in villages of Goa and imple­
mentation ofthe programme underthe State 
sector Minimum Needs Programme and 
Centrally Sponsored Rural Water Supply 
Programme is reviewd from time to time. 
there are a number of villages which are not 
fully covered and there are certain villages 
with the problem of salinity ingress low PH in 
content etc. 

(c) 73 schemes covering 113 villages 
at an estimated cost of Rs. 735.20 lakhs 
were received and approved by the Union 
Government during the Seventh Plan Peri­
od under the Accelerated Rural Water Sup­
ply Programme. 

(d) As reported by the State Govern­
ment, 39 villages are proposed to be cov­
ered under Accelerat~d Rural Water Supply 
Programme during the 8th Plan period and 
the tentative allocation of funds for the pur­
pose to the State Government of Goa is Rs. 
350 lakhs. Towns are not covered under 
Accelerated Rural Water Supply Pro­
gramme. 

(e) 20 villages are targeted to be 
covered with safe drinking water facilities 
during 1993-94. A sum of Rs. 84lakhs has 
been allocated for the purpose during 1993-
94. 

Concept of Profit Centres by CSIR 

2060. SHRI SANDIPAM 
BHAGWAN THORAT: Will the PRIMEMIN­
ISTER be pleased to state : 
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(a) whetherCSIR is working on a new 
concept of 'profit centres" having manufac­
turing arrangements with possible equity 
participation; 

(b) if so, the eetails thereof; 

'. 
(c) whether the concept is proposed to 

be adopted by other Scientific Research 
Institutes also and if so, the details thereof; 

(d) the details of expansion programme 
of CSIR during the Eighth Plan, State-wise 

.. and for Maharashtra State in particular; and 
,'" 

(e) the total outlay provided in the 
Eighth Plan for on-going expansion activi­
ties of CSIR in general and Maharashtra in 
particular? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE AND MINIS­
TER OF STATE INTHE DEPARTMENT OF 
ATOMIC ENERGY AND DEPARTMENTOF 
SPACE AND MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL­
OGY (SHRI BHUVNESH CHATURVEDI): 

_. (a) and (b) Council of Scientific and Industri .. 
al Research (CSI R) is exploring the possibil­
ity of licensing its knovyhowllechnology 
against equity in the industrial unit. This 
concept will help instill confidence in and 

, underwrite risks involved in the success of 
technology. 

(c) II would be open for other Scientific 
Research Institutes to adopt this concept 
after it has been found feasible and adopted 
by CSIA. 

(d) and (e) The CSIR as a matter of 
policy has decided not to expand its existing 
set up dL!ring the VIII Plan period. 

Bhopal G~s Affected Areas 

2061. SHRI R. SUR ENDER 
REDDY: Will the PRIME MINISTER be 
pleased to state: 

(a) whether the I~temational Medical 
Commission has decided to send n team of 
medical experts to India to visit 1984 Bhopal 
Gas Tragedy affected areas; 

(b) if so, the purpose of the visit of 
foreign medical experts, the countries to 
which they belong and the period of their 
visit; 

(c) whether the International Medical 
Commission has sought permission and co­
operation of the Un~on Government in this 
regard; and 

(d) if so, the reaction of the Govern­
ment to their visit? 

THE MINiStER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCEAN DEVELOPMENT 
(SHRI EDUARDO FALEIRO) : (a) to (c) 
According to the coordinator of the Interna­
tional Organising Committee of the Interna­
tional Medical Commission on Bhopal, this 
Commission has been set up with the objec­
tive of providing medical consultative sup­
port toward~ the delivery of health care to 
the persons affected by the Bhopal Gas 
Diaster. He has made a request for issue of 
appropriate directions so as to facilitate the 
meetings of the Commission in Bhopal and 
Delhi. 
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(d) No decision has yet been tak~n by 
the Government. 

Distribution of Land to Landless 
Farmers 

2062. SHRI ANADI CHARAN DAS: 
Will the PRIME MINISTER be pleased to 
state: 

(a) the estimated number of landless 
farmers in Orissa; 

(b) whether the Government have 
formulated any scheme to provide land to 
these farmers; 

(c) if so, the details thereof; and 

(d) the time by which the land is likely 
to be provided to them? . 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI RAMESHWAR THAKUR) : 
(a) According to the provisional population 
figures of the 1991 Census, there were 
28.73,310 agricultural labourers in rural ar­
eas of Orissa. 

(b) to (d) There is already a scheme 
for distribution of ceiling surplus land to the 
landless rural poor under which priority is 
given in the distribution to the landless agri­
cultural labourers I particularly those belong­
ing to Scheduled Castes and Scheduled 
Tribes. Till March, 1992 an area of 1,50,075 
acres has been distributed to 1 ,28,924 ben­
eficiaries. The State has been advised to 
complete distribution of the available ceiling 
surplus land expeditiously. . 

[ Translation) 

DDA Flats Reserved for SCsiSTs 

2063. SHRI LALIT ORAON : Will 
the Minister of URBAN DEVELOPMENT be 
pleased to state :' 

(a) the category wise number of res­
idential accommodations built by the Delhi 
Development Authority reserved for the 
members of the Scheduled Castes/Sched­
uled Tribes respectively as on November 
30,1993; 

(b) the number of applicants belong­
ing to the Scheduled Castes/Scheduled 
Tribes categories registered under the gen­
eral category and out otturn category torthe 
allotment of residential accommodations as 
on Nove~er 30, 1993, separately; and 

(c) whether the applicants of the re­
served categories have not been allotted 
residential accommodations despite the less 
number of applicants of these categories? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS­
TRY OF WATER RESOURCES (SHRI P.K. 
THUNGON): (a) The DDAhas reported that 
no separate flats are constructed specifical­
ly for allotment to the reserved categories. 
However 25% flats in each scheme income 
group, are reserved forthe persons belong­
ing to the Scheduled Castes/scheduled 
Tribes. If the requisite number of applica­
tions are not received from the reserved 
categories, the flats are offered to the per­
sons in the non-reserved categories in terms 
of the provisions in the brochure. 

(b) As per existing rules, there is no 
reservation for out of tum allotment of flats 

, 
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to SC/ST persons. However, the number of , scheme floated by DDA in the past is indicat-
SC/ST persons registered under various ed below:-

Name of the Scheme No. of SCIST Registrants 

1. Self Financing Scheme 1130 

2. New Pattem Registration Scheme-1979 
(i) MIG 

(ii) LlG 

(iii) Janta 

3. Ambedkar Awas Yojana-1989 
(exclusively for SC/ST) 

(c) No, Sir. All registrants of reserved 
categories have been covered for allotment 
of flats in various categories. 

[English] 

Bench of Orissa High Court 

2064. SHRI SRIBALLAV 
PANIGRAHI : Will the PRIME MINISTER be 
pleased to state : 

(a) whether there is any proposal to 
set up a bench of Orissa High Court al 
Sambalpur; 

(b) whether any memorandum have 
been received from Members of Parliciment 
and Bar Association; and 

(c) the number of cases pending with 
Orissa High Court? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW. JUSTICE AND COM­
PANY AFFAIRS (SHRI H.R. BHARDWAJ) : 
(a) and (b) The Government of Orissa inti­
mated that in view of the persistent demand 
from the legal practitioner and gene~al pub-

1948 

5813 

10354 

20000 

lie. they had taken a decision, in principle, 
favouring establishment of Circuit Benches 
of the Orissa High Court at Berhampur, 
Sambalpur or Bolangir. The High Court of 
Orissa, in the Full Court, did not favour 
setting up of Benches. 

(c) According to information received 
from the Registry of Orissa High Court, 
37223 cases were pending with the High 
Court as on 30.6.1993. 

Bofors Kickbacks 

2065. SHRI BOLLA BUL.:L1 
RAMAIAH: 

SHRIINDRAJIT GUPTA: 
SHRI LOKANATH 

CHOUDHURY: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the enquiry into the Bofors 
Kickbacks has since been completed and 
the report submitted to the Government; 

(b) if so, the details therefor; 
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(c) if not, the reasons therefor; and 

(d) the stage at which the mailer 
stands at present? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a) to (d) The case is 
still under investigation in India and abroad. 
The investigations required the assistance 
of the Swiss Authorities, for which Letters 
Rogatory had been sent to them. Appeals 
against this Letters Rogatory were filed in 
the Swiss Courts. Various petitins had also 
been filed in the Indian Courts. Various 
petitions had also been filed in the Indian 
Courts questioning the validity of the FIR 
and the Letters Rogatory. These petitions 
were decided in favourofthe CBI. The Swiss 

Federal Court also finally dismissed the 
appeals ofthe affected parties on 20.7.1993 
and has allowed assistance to India in the 
investigation of the Bofors case. The deci­
sion of the Investigating Magistrate Geneva 
for the transmission of the bank documents 
is awaited. Investigations will be pursued on 
receipt of the relevant documents from the 
Swiss Authorities. 

Import of Urea 

2066. SHRI C.P. 
MUDALAGIRIYAPPA: Will the PRIME MIN­
ISTER be pleased to state: 

(a) the total quantity of urea imported 
during the last three years; 

(b) whether import of urea is increas­
ing steadily in the recent years; and 

(c) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI-

... LlZERSANDMINISTEROFSTATEINTHE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCEAN DEVELOPMENT 
(SHRI EDUARDO FALEIRO) : (a) and (b) 
The following quantities of urea were import­
ed during the last three years: 

Year Quantity imported 
(/akh metric tonnes) 

-----------

1990-91 Nil 

1991-92 3.91 

1992-93 18.57 

(c) Imports of urea are made to bridge 
the gap between its assessed dem'and and 
indigenous availability. 

Export of Coir Products 

2067. DR. KARTIKESWAR PATRA 
: Will the PRIME MINISTER be pleased to 
state: 

(a) whether coir products are being 
exported; 

(b) if so, the Organisations/Govern­
ment agencies through which these are 
being exported; and 

(c) the details of steps taken to en­
courage production of COif and to assist the 
small coir producers which are being run 
und&r the Employment Generating Projects 
under the Department of Science and Tech­
nology? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
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AGRO AND RURAL INDUSTRIES) (SHRI 
M. ARUNACHALAM) : (a) Yes, Sir. 

(b) Exporters of Coir are largely from 
private parties. During 1992-93, registered 

exporters numbering 142, exported coir 
products to foreign countries. Of the above 
, 141 are privaE exporters and the remain­
ing one ts a coir cooperative society. 

(c) To encourage productipn of coir, 
the Coir Board extends financial assistance 
for modernisation of coir industry to improve 
productivity in the coir industry both in the 
cooperative as well as in the private sector. 
Central Government has also decided to 
assist the Project for Integrated Coir Devel­
opment of Govt. of Kerala. The Board is also 
establishing Common Facility Centres to 
enable small scale manufacturers to adopt 
modern methods of bleaching and dyeing. 
The Board is also sanctioning financial as­
sistance to small scale manufacturers for 
construction of loom-sheds. Only one project 
under the Science & Society Programme of 
Department of Science and Technology has 
been supported, the details of which are 
given below: 

PROJECT TITLE: Weaving of Coir 
mats to conduct research and improve the 
technology of weaving mats, to start a pilot 
loom centre to fabricate looms and to train 
coir workers for economic production. 

Total cost: Rs. 6,44,900/-

Foreign Investment 

2068. SHRI SHRAVAN KUMAR 
PATEL: Will the PRIME MINISTER be 

pleased to state : 

(a) the details of foreign investment 
proposals approved, including those from 
NRls and NRI companies, during the past 

three months; and 

(b) the extent of and stage of technOl­
ogy transfer contemplated therein and the 
details of repatriation of profits and funds 
thereunder? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : (a) During 
September-November, 1993, 187 propos­
als for foreign direct investment including 
those from NRls and NRI companies have 
been approved envisaging total investment 
of Rs. 2198.14 crores. The details of these 
proposals viz; name of the Indian company, 
name of the foreign collaborator, item of 
manufacture and amount of foreign invest­
ment involved in each proposal are pub­
lished by the Indian Investment Centre as a 
supplement to their monthly Newsletter and 
copies of these are regularly supplied to the 
Parliament Library. 

(b) The extent of technology transfer 
involved depends on the nature of products 
and technology involved and varies from . 
project to project. 

Repatriation of dividends are linked 
with the implementation of projects and 
commencement of production and declara­
tion of profits by these projects, if any, 
spread over a period of time depending 
upon the gestation of projects and other 
factors. As such no projections of likely 
repatriation of profits from these projects 
can be made. 

Performance of Public Sector 

2069. SHRI BIRSINGH MAHATO: 
Will the PRIME MINISTER be pleased to 
state: 
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(a) whether public sector as a whole 
has earned pr"fit or incurred losses during 
the year 1990-91,1991-92 and 1992-93; 

(b) the details of the losses, if any; and 

(c) the steps envisaged tor better 
performance of the public sector? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVy INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : (a) Central 
Public Sector Enterprises as a whole have 
earned net profit of Rs. 2272 crores and Rs. 
2475 crores during the years 1990-91 and 
1991-92 respectively for which period only 
the information is available. 

(b) Does not arise. 

(c) Enterprise specific action is taken 
by the concerned administrative Ministry/ 
Departrnent and the enterprise to improve 
the performance. Some of the measures 
taken are modernisation and rehabilitation 
plan, financial, managerial and organisa­
tional restructuring, change in product-mix, 
energy conservation, technological 
upgradation, signing of MOU with Govern­
ment etc. 

[ Translation] 

Barauni Fertilizer Unit 

2070. SHRI SURYA NARAYAN 
SINGH : Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Hindustan Fertilizer 
Corporation has forwarded any scheme to 
the Union Government to revive and mod­
ernise its Barauni unit; 

(b) if so, the details thereof; and 

(c) the steps taken or proposed to be 
taken by the Government for its implemen­
tation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LlZERSANDMINISTEROFSTATEINTHE 
MINIST~YOFPARLIAMENTARY AFFAIRS 
AND MINISTRY OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCEAN DEVELOPMENT 
(SHRI EDUARDO FALEIRO) : (a) to (c) The 
management of Hindustan Fertilizer Corpo­
ration Limited (HFC), with the approval of 
their Board of Directors, have referred their 
company, including its Barauni unit, to the 
Board for Industrial and Financial Recon­
struction (BIFR) in terms of the provisions of 
the Sick Industrial Companies (Special Pro­
visions) Act, 1985. The BIFR has declared 
HFC as a sick company and has asked the 
company as well as the Government to 
come up with a viable revival package. A 
package for all the units of HFC, including its 
Barauni unit has been received from the 
company. Any decision on the future of 
HFC, including its Barauni unit would de­
pend upon the outcome of deliberations 
pending before the BIFR which is a quasi­
judicial body. 

Ball Bearing 

2071. SHRIMATI 
GAUTAM: 

SHEELA 

SHRI RAJESH KUMAR: 

Will the PRIME MINISTER be pleased 
to state: 

(a) the total demand and production of 
ball bearings in the country during the Sev­
enth Plan; 
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(b) whether, with the increase in pro­
duction of automobiles, the demand of ball 
bearings has increased in the Eighth Plan; 
and 

(c) if so, the steps proposed to be 
taken by the Government to increase their 
production? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : (a) As per 
Seventh Plan Document, the production 
target for Ball and Roller Bearings in 1989-
90 was 80 million nos., while the actual 
production for the year 1989-90 i.e., the 
terminal year of the Seventh Plan was 96.29 
million nos. ; 

(b) The demand for Ball and Roller 
Bearings is estimated to be around 216.90 
million nos. by the end of Eighth Plan and 
this takes into account the demand from all 
sectors of industries. 

(c) A number of steps taken by the 
Government to increase the production of 
Ball and Roller Bearings in the country in­
clude Delicensing the industry; inclusion of 
Ball and Bearings industry in the list of high 
priority industries for automatic approval for 
foreign technology agreements and 51% 
equity participations; giving concessional 
rates of duties on imports of critical compo­
nents required by industry which are not 
manufactured indigeneously. 

Industries in Gujarat 

2072. SHRI DILEEPBHAI 
SANGHANI : Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Union Government 

have received a number of proposals to 
establish corelheavy industries in Gujarat 
during the last three years; 

(b) if so, the details thereof and the 
places where these are likely to be estab­
lished; and 

(c) the action taken by the Govern­
ment thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : (a) 352 appli­
cations for industrial licences have been 
received during the years 1991 to 1993 
(upto November) for setting up industries in 

. Gujarat. 

(b) The above applications were re­
ceived fordrugs and pharmaceuticals, chem­
icals, textiles, etc. The most preferred dis­
tricts were Surat, Sabarkantha, Valsad, 
Vadodara, Bulsar, Amreli, Junagarh, 
Bharuch, Mehsona, Ahmedabad and 
Panchmahal. 

(c) Against above 352 applications 
received, till end of November 1993, 183 
have been issued Letters of Intent, 55 have 
been rejected, and 76 did not require Ii­
cence/were withdrawn. 

[English] 

Merger of Indian Companies 

2073. SHRIMATI MALINI 
BHATTACHARYA: Will the PRIME MINIS­
TER be pleased to state : 

(a) the names of Indian companies 
which have either merged with or have been 
acquired by multinational corporations with 
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headquarters abroad since July, 1991; 

(b) whether the Government have 
considered the impact of such mergers and 
acquisitions on the degree of fair competi­
tion within the country; 

(c) whether the Government have 
considered adoption of and upper threshold 
in respect of market shares beyond which 
the dominant firm in such mergers and 
acquisitions will be required to divest a part 
of its "olding; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW, JUSTICE AND COM­
PANY AFFAIRS (SHRI H.R. BHARDWAJ): 
(a) While there are cases of Indian Compa­
nies merging with other companies regis­
tered in India, there is no case of any 

eo"!pany registered in India, merging since 
July, 1991 with a foreign company incorpo­
rated outside India. 

A foreign company may acquire shares 
of an Indian Company subject to such ap­
provals as may be required. The list of 
foreign collaborations approved with in­
crease in foreign equity during the period 
from August, 1991 to September, 1993 is 
given in the enclosed Statement. 

(b) The government has taken into 
consideration all such factors. 

(c) and (d) Sections 23 and 24 of the 
M.R.T.P. Act, 1969 have been omitted by 
the M.R.T.P. (Amendment) Act, 1991 with 
effect from 27.9.1991. The M.R.T.P. Com­
mission is, however. empowefed to look into 
allegations relating to the monopolistic. re­
strictive and unfair trade practices under the 
provisions of the said Act. 
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Sewerage System 

2074. SHRI KRISHAN DUn 
SUL TANPURI : Will the Minister of PLAN­
NING AND PRO~RAMME IMPLEMENTA­
TION be pleased to state : 

. (a) the funds sanctioned by the Union 
Governl)1ent for sewerage system in the 
Union Territories; and 

(b) the names of the States from 
which such demands have been received by 

Sl. Name 0' 
No. Union Territory ., 

1. Chandigarh 

2. Delhi 

3. Pondicherry 

(b) The provision of sewerage facility 
is a State Subject. To .decide the inter se 
priorities of the projects and to provide funds 
therefore are the responsibilities of the State 
Governments. 

Investment by Fertilizer Companies 

2075. SHRI PANKAJ 
CHOWDHARY : Will the PRIME MINISTER 
be pleased to state : 

(a) whether some fertilizer companies 
propose to inliest in foreign countries; 

(b) if so, the details of such compa­
nies; and 

(c) the names of these countries and 
the terms and conditions in this regard? 

THE MINISTER OF STATE IN THE 

the Union Government for the purpose? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND PRO­
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GOMANGO) : (a) In so far as 
Union Territories are concerned, the sewer­
age schemes are under implementation in 
Chandigarh, Delhi and Pondicherry. The 
Outlays approved by the Planning Commis­
sion forthe purpose in these 3 Union Terri­
tories are as under : 

(Rs. in crores) 
Annual Plan Annual Plan 

1992-93 1993-94 

2.00 1.75 

45.80 47.50 

0.32 0.55 

MINISTRY OF CHEMICALS AND FERTI­
LlZERSAND MINISTER OF STATE IN THE 
MINISTRYOF PARI,.IAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCEAN DEVELOPMENT 
(SHRI EDUARDO FALEIRO) : (a) Yes, 
Sir. 

(b) and (c) Southern Petrochemicals 
Industries Corporation Limited (SPIC) is 
implementing a Joint Venture Project for 
manufacture of Phosphoric Acid in Jordan. 
Rashtriya Chemicalsand Fertilizers Limited 
(RCF), Krishak Bharti Cooperative Limited 
(KRIBHCO) and Indian Farmers Fertilizer 
Co-operative Limited (IFFCO) are exploring 
possibilities for setting up joint ventures for 
manufacture of nitrogenous fertilizers in 
Oman, Qatar and Iran. 

SPIC will hold 60% of the equity in the 
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joint venture phosphoric acid projecUn Jor­
dan. 

[English] 

Indo-China Joint Venlu .... 

2076. DR. KRUPASINDHU BHOI : 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Government have any 
proposal to set up some industries in the 
country in collaboration with China; 

(b) if so, the names of such industries; 

(c) the time by which these industries 
are going to be set up; and 

(d) the places identified for the loca­
tion of those units? 

THE MINISTER OF STATE IN THE 

MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : (a) and (b) 
Since the announcement of New Industrial 
Policy, approvals have been given to 17 
proposals for foreign collaboration with Chi­
nese enterprises/organisations. The details 
of these approved projects are given in the 
attached statement. 

(c) The implementation of a project 
depends on its gestation period which varies 
from project to project. 

(d) Foreign collaboration approvals 
are intended only to determine the terms 
and conditions of collaboration and usually 
do not indicate locations of the industries to 
be set up. Consequently, foreign invest­
ment data·, specific to a location, are not 
centrally maintained. 
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Study on Origin of Earthquake 

20n. SHRI V. SREENIVASA 
PRASAD: 

SHRI TARA CHAND 
KHANDElWAl : 

SHRI G. DEVARAYA NAIK : 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether attention of the Govern­
ment has been drawn to a news item cap· 
tioned "Drilling Deepest hole to understand 
quakes" as reported in the Times of India 
dated November 15, 1993; 

(b) if so, the facts in this regard: 

(c) whether the Government propose 
to conduct similar tests in the country with 
the help of scientists of Germany; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
PRIME MINlSTERS OFFICE AND MINIS-

. TEROFSTATEINTHEDEPARTMENTOF 
ATOMIC ENERGY AND DEPARTMENT OF 
SPACE AND MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND, TECHNOL­
OGY (SHRI BHUVNESH CHATURVEDIJ : 
(a) Yes, Sir. 

(b) Scientists in Germany, as part of 
continental deep drilling programme. are 
drilling a hole for studying the different geo­
physical parameters including the origin of 
earthquakes. The bore-hole has reached a 
depth of more than 7.0 km. Such drilling 
could help in understanding how tension in 
the earth's crust is building up, as related to 

earthquake. The test is in a preliminary 
stage and the observational data is yet to 
give a concrete result. 

(c) and (d) There is no proposal for 
such expensive study in India at present. 

Achievements Under Trysem 

2078. DR. VENKATESWARA RAO: 
SHRI BOLLA BUlli RAMAIAH: 

Will the PRIME MINISTER be pleased 
to state; 

(a) whether the target fixed under 
TRYSEM has been aChieved in Andhra 
Pradesh during last three years: 

(b) if so, the details thereof; 

(c) if not. the reason~ therefor; 

(d) the amount provided forthe imple­
mentation of the Scheme during 1991-92, 
1992-93 and 1993-94, till date; and 

(e) the target fixe~ for 1993-94 and the 
achievements made so far> 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI UTTAMBHA HARJIBHAI 
PATEL): (a) to (e). The positing regarding 
the targets fixed and the achievement in 
Andhra Pradesh under the TRYSEM scheme 
forthe years 1991-92, 1992-93 and 1993-94 
alongwith the amount provided for the im­
plementation ofthe scheme unde TRYSEM 
recurring expenses are given in the at­
tached statement. 
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[ Translation] 

Expansion of Fertilizer Plant in Aonia 

2079. SHRI RAJENDRA KUMAR 
SHARMA: Will the PRIME MINISTER be 

pleased to state : 

(a) whether the Government have any 
proposal for the expansion of fertilizer plant 
Aonla in Uttar Pradesh; 

(b) if so, the target fixed for increase in 
production capacity per annum; and 

(c) the amount likely to be spent 
thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE- , 
PARTMENT OF OCEAN DEVELOPMENT 
'(SHRI EDUARDO FALEIRO): (a) to (c) 

Yes, Sir. The expansion project of Indian 
Farmers Fertilizer Cooperative Limited 
(IFFCO), at Aonla will create an additional 
production capacity 'Of 7.26 lakh tonnes of 
area per annum at an estimated capital cost 
of Rs. 960 crores. 

[English] 

Societies Registered as Promoters of 
Real Estate 

2080. SHRI MULLAPPALLI 
RAMCHANDRAN : Will the Minister of UR­
BAN DEVELOPMENT be pleased to state: 

(a) the number of societies registered 
in the Capital as Promoters of Real Estate; 

(b) whether the Govemment ate exer-

cising any control on the mushrooming of 
such societies; 

(c) if so, the details thereof; 

(d) whether any instances of fraud or 
cheating by any of such societies have 
come to the notice dqring 1992 and 1993; 
and •.•• 

(e) if so, the details thereof and the 
action taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS­
TRY OF WATER RESOURCES (SHRI P.K. 

THUNGON) : (a) The office of the Registrar 
of Cooperative Societies has reported that 
no such societies are registered with them. 

(b) to (e) In view of reply to part (a) 
above, question does not arise. 

. Foreign Investment in Urban 
Development 

2081 .. SHRI BRAJA KISHORE 
TRIPATHY : Will the Minister of URBAN 

DEVELOPMENT be pleased to state: 

(a) whether the Government contem­
plating foreign investment in the field of 
Urban Development during the Eighth Five 
Year Plan; 

(b) if so, the details thereof; and 

(c) the States and Union Territories 
which are likely to be Benefited and the 
expected amount involved thereunder? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS-
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TRY OF WATER RESOURCES (SHRI P.K. 
THUNGON): (a) and (b) There is no propos­
al for any direct foreign investment in Urban 
Development during the 8th Five Year Plan. 
However, there are certain ongoing projects, 
taken up with the external assistance from 
World Bank Overseas Development Admin­
istratiori (UK) etc. These are in various 
stages of implementation. The details are 
furnished in Statement - I. 

(c) Certain proposals seeking exter­
nal aid have been received from different 
State Governments. These are being ap­
praised by/discussed with external funding 
agencies. Whether the proposals will be 
approved and how much of external funding 
will be available are not known at this point 
of time. No formal commitment has been 
received on any of these projects from any 
funding agency. The list is furnished in 
Statement - II. 
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Dev~oprnent of Non-conventional 
Energy Sources in Gujarat 

2082. SHRI SHANKER SINH 
VAGHELA: 

SHRI SURYA NARAYAN 
YADAV: 

Will the PREME MINISTER be pleased 
to state: 

(a) the new areas of Non-conventional 
Energy Sources tapped so far, State-wise 
and particularly in Gujarat and Bihar; 

(b) the amount allocated and utilised 

for the development of non-conventional 
energy sources during 1991-92, 1992-93, 
1993-94. till date: State-wise; and 

(c) the steps taken by the Govemment 
to boost the Non-conventional Energy Sourc­
es in various States? 

THE MINISTER OF STATE IN THE 
MINISTRY OF NON-CONVENTIONAL 
ENERGY SOURCES AND MINISTER OF 
STATE IN THE MINISTRY OF AGRICUL­
TURE (SHRI KRISHNA KUMAR): 

(a) Status of State-wise cumulative 
physical achievements for tapping various 
non-conventional energy sources including 
new areas is given in Statement I to IV.This 
statement also covers States of Gujarat and 
Bihar. 

(b) For implementation of various non­
conventional energy projects and pro­
grammes, funds are released on the basis 
of physical targets and approved projects to 
various states. State-wise funds released 
by this Ministry during 1991-92, 1992-93, 

. and 1993-94 (till date) is given at 
Statement V. 

(c) In order to give further boost to the 
development and popularisation of non-con­
ventional energy sources, the government 
has taken a number of steps towards expan­
sion of the programme size in terms of 
physical targets and allocations. Mobilisa­
tion of additional financial resources is 
being done through institutional finance, 
private entrepreneurship and outside multi­
lateral agencies, such as World Bank, Glo­
bal Environment Trust Fund, Asian Devel­
opment Bank and others. 

For attracting private sector involve­
mentfinancial incentives, such as, sl1ft-term 
loans and fiscal incentives in the form of 
depreciation allowance and relief in sales 
tax, excise duty and custom duty are being 
provided to the users and manufacturers. 
Many of the State Govts. are providing 
facilities of wheeling, banking and buy-back 
of power generated by private 
entereprenuers. In addition, publicity and 
awareness campaigns are also being taken 
up. 
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Biogas and Smokeless Chulhas in 
Gujarat 

2083. DR. AMRITLAL KALIDAS 
PATEL: Will the PRIME MINISTER be 
pleased to state : 

(a) whether any smokeless Chulhas 
and bioQas plants have been set up in rural 
areas of Gujarat; 

(b) if so, the details thereof; 

(c) whether the Government propose 
to set up more smokeless Chulhas and 
biogas plants in the rural areas of the State 
during 1993-94; 

(d) if so, the details thereof; and 

(e) the amount allocated by the Gov­
emment for the purpose to Gujarat State 
during the above period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF NON-CONVENTIONAL 
ENERGY SOURCES AND MINISTER OF 
STATE IN THE MINISTRY OF AGRICUL­
TURE (SHRI S. KRISHNA KUMAR) :. (a) 
and (b) National Programme on Improved 
Chulhas and National Project on Biogas 
Development are being implemented since 
10\982-83 and 1981-82. Since inception of 
these programmes 6.69 lakh improved 
chulhas and 1.90 lakh family type biogas 
plants have been installed in the State of 
Gujarat upto March 1993. 

(c) and (d) A physical target of 50,000 
improved chulhas and 39,1000 family type 
biogas plants have been allocated for the 

Component 

State of Gujarat during 1993-94. 

(e) The estimated financial outlays for 
the State of Gujarat for the implementation 
of improved chulha & biogas programmes 
forthe year 1993-94 are Rs. 28.87 lakhs and 
Rs. 10.40 crores respectively. 

Development of Hyderabad as a Mega 
City 

2084. SHRI DATTARAYA 
BANDARU: 

SHRI J. CHOKKA RAO : 

Will the Minister of URBAN DEVEL­
OPMENT be pleased to state: 

(a) whether development of four ma­
jor cities as Mega cities includes Hyderabad; 

(b) if so, the projects proposed by the 
State Government; and 

(c) the financial modalities and distri­
bution from the Union Government for the 
development of Hyderabad? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS­
TRY OF WATER RESOURCES (SHRI P.K. 
THUNGON) : (a) The Planning Commission 
has approved in principle the inclusion of 
Hyderabad under the Centrally sponsored 
Scheme of Mega Cities. 

(b) The sector-wise projects proposed 
by Govt. of Andhra Pradesh for the 8th and 
9th periods under the Mega City Scheme 
are as follows : 

Amount proposed 

(Rs. in crores) 
---.. ---.. -----------------

1. 

2. 

Traffic & Transportation 

Housing and Land Development 

198.44 

50.00 
----------------
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Component 

3. Water Supply 

4. Drainage & Sanitation 

5. Solid Waste Management 

6. Slum Improvement 

7. Commercial. cultural & 

recreational development 

8. Environmental improvement! 

restoration 

(c) The financing pattern under Mega 
City Scheme is : 25% Central Govt. Grant: 
25% State Govt. Grant : 50% Institutional 
Finance/Market borrowing .. 

The Central assistance for Hyderabad 
project for 1993-94 would depend on the 
final approval of the project. the phasing and 
total funds forthe Scheme to made available 
by the Planning Commission. 

Detachment of Certain Area from 
Ranikhet Cantonment 

2085. SHRI JEEWAN SHARMA : 
will the PRIME MINISTER be pleased to 
state: 

(a) whether any proposal is lying with 
the Government to detach some area from 
R~nikhet (Uttar Pradesh) Cantonment and 
to declare it as civil area: 

Total 

Amoun~proposed 

(Rs. in crores) 

118.25 

288.65 

8.46 

10.00 

188.42 

50.83 

913.05 

(b) if so, the details thereof; and 

(c) the steps taken to expedite the 
proposal and the time likely to be taken in 
this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : (a) No, Sir. 

(b) and (c) Do not arise in view of reply 
to (a) above. 

Petro-chemical Project in Gujarat 

2086. SHRI KASHIRAM RANA: Will 
the PRIME MINISTER be pleased to 
state: 

(a) the number of Petro-chemical 
projects being implemented in Gujarat at 
present; 
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(b) the details of the ~rojects under. 
construction; and 

(c) the time by which the af~[esaid 
project are likely to be completed? 

THE MINISTER OF STATE IN THE 
MINISTFl.Y OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN THE 
MI"NISTRYOFPARLIAMENTARYAFFAIRS 
AND MINISTER OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCAN DEVELOPMENT 
(SHRI EDUARDO FALEIRO) (a) and (b). 

The india~ Petrochemical industry. includ­
ing in Gujarat. is spread over organised as 
well as small scale and tiny sectors. The 
number of such units is large. Furthermore. 
the industry has now been. by and large. 
delicensed. Data on all such units in opera­
tion is not compiled. However, the informa­
tion relating to major petrochemical projects 
presently in operation/under implementa­
tion in Gujarat is given in the statement 
attached. 

(c) the gestation period for major pet­
rochemical project normally ranges 3 to 5 
years. 
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[ Translation) 

Demolition of Houses In Nagpur 
Cantonment Area 

2087. SHRI DATTA MEGHE : Will 
the PRIME MINISTER be pleased to state: 

(a) ~etherthe Govemment are aware 
that in the Kamti cantonment area in Nagpur 
district of Maharashtra several residential 
houses have been demolished by military 
officers/soldiers without any prior intimation 
on May 28, 29 and 30,1993; • 

(b) whether the residents were paying 
tax to the Cantonment Board regularly and 
they had ration cards, and their names were 
also in the voters list; 

(c) if so, the reasons for such demoli-
tion;· 

(d) whether alternate houses are pro­
posed to be provided to the homeless; 

(e) if so, the details thereof; and 

(f) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 

MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : (a) to (c) Certain en­
croachments numbering 40 were removed 
by Defence Estates Authorities during 28th 
to 30th May, 1993 after following the proce­
dure prescribed under the Public Premises 
(Eviction of Unauthorised Occupants) Act, 
1971. No taxes were being paid by the 
encroachers. Some of their names appear 

Year 
(Rs. in crores) 

1990-91 

1991-92 

in the voters list of the Cantonment Board . 
and some are reported to be holding ration 
cards. 

(d) Defence Policy does not provide 
for rehabnitation of encroachers. 

(e) and (f) Do not arise in view of the 
reply to (d). 

Development of Hilly Areas in Uttar 
Pradesh 

2088. DR. LAXMINARAYAN 
PANDEYA : Will the Minister of PLANNING 
AND PROGRAMME IMPLEMENTATION 
be pleased to state : 

(a) whether the Union Govemment 
have any special scheme for development 
of hilly areas of Uttar Pradesh : and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND PRO­
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GOMANGO) : (a) and (b) : 
Special area programme known as the "Hill 

Area Development Programme" is being 
implemented in the hill districts of Uttar 
Pradesh since 1974-75, The programme 
covers, among other things, schemes to 
halt the process of degradation of the hills 
and improve productivity of land, develop­
ment of watersheds, improving the quality of 
livestock and development of non-conven­
tional energy sources. The size of the Cen­
t~1 assistance for the programme since 
1990-91 has been as follCM:S: 

, Central Assistance 

182.01 

182.01 
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Yea! 
(Rs. in crores) 

1992-93 

1993-94 

[English] 

Sanction of SchemeslProjects by 
Khadi and Village Industries 

'. Commission 

2089. SHRI ANIL BASU : Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Khadi and Village 
Industries Commission sanctions schemes! 
projects to private entrepreneurs; and 

(b) if so, the details of such schemes/ 
projects sanctioned during each of the last 

three years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES (SHRI 
M. ARU~CHALAM) : (a) No, Sir. 

(b) Does not arise. 

Legislation Regarding Reservation for 
Handicapped 

2090. SHRI LOKANATH 
CHOUDHURY: Will the PRIME MINISTER 
be pleased to state : 

(a) whether there has been a persist­
ing demand for enactment of a comprehen­
sive Central legislation regarding reserva­
tion of a quota of jobs in Govemment De­
partments and public sector undertakings 
for the handicapped; and 

o 

Central Assistance 

182.01 

197.06 

(b) if so, the details thereof and the 
Govemment's reaction thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN­
ISTER OF STATE IN THE MINISTRY OF 
PARliAMENTARY AFFAIRS (SHRIMATI 
MARGARET ALVA): (a) No, Sir. There are 
no persisting demands for a Centrallegisla­
tion. 

(b) Does not arise. 

Projects for North Eastern Area 

2091. SHRIINDRAJITGUPTA:Wili 
the Minister of PLANNING AND PRO­
GRAMME IMPLEMENTATION be pleased 
to state: 

(a) whether many of the projects start­
ed for the development of North-Eastem 
areas have been either abandoned midway 
or are just limping due to lack of funds; 

(b) the major projects taken up after 
the formation of North-Eastem Council (NEC) 
for ·the integrated development of the re­
gion, at what stage js each of these projects; 
and 

(c) the steps proposed to be taken for 
the allotment of enough funds for the com­
pletion of these projects? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING PROGRAMME 
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IMPLEMENTATION (SHRI GIRIDHAR 
GOMANGO) : (a) to (c) The strategy for 
development of the North Eastern areas in 
the 8th Plan period is to priorities the projects 
that can yield results early and fund it appro­
priately to enable its completion according 
to a feasible schedule. 

'. 
[ Translation] 

Training to retrenched Employees 

2092. SHRIHARIKEWALPRASAD 
: Will the PRIME MINISTER be pleased to 

state: 

(a) whether no efforts have been made 
to give training to the employees who have 
been retrenched from the sick industrial 
units, fm their re-employment; 

(b) if so, the reasons therefor; and 

(c) the action taken during the last two 
years to impart training to them for their re­
employment? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI): (a) No, Sir. 

(b) Does not arise. 

(c) National Renewal fund was set up 
and guidelines for its operation were ap­

proved in 1992. The fund WOUld, intrali~, 

provide assistance to cover the costs of 
retraining and redeployment of employees 
arising as a result of modernisation, technol­

ogy upgradation and industrial restructur­
ing. Five Nodal Agencies have been identi­
fied for retraining, redeployment and coun­
selling of rationalised workers. These agen­
cies have been asked to conduct survey of 

rationalised workers and launch training 
programmes. 

Foreign Companies 

2093. SHRIARJUNSINGHYADAV 
: Will the PRIME MINISTER be pleased to 
state the names of the Foreign companies 
allowed to set up, industries in India during . 
the last three years and the country to which 
they belong? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT' 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : Since the 
announcement of New Industrial Policy, 1565 
proposals for foreign direct investment OF 
setting up industries etc: in the country have 
been approved till the end of November, 
1993. The details of the foreign collabora­
tion approvals approved, viz. name of the 
foreign companies, the countries to which 
they belong, the name of Indian company, 
items of manufacture and amount of foreign 
exchange involved in each proposal are 
published by the Indian Investment Centre 
as a supplement to their Monthly Newsletter 
aDd copies of these are regularly supplied to 
the. Parliament Ubrary. 

[English] 
~ 

Production Demand and. Suppty of 
Fertilizers . 

2094. SHRI ANKUSHRAO 
R~OSAHEB TOPE: 

SHRI S.B. SIDNAL : 

Wiflthe PRIME MINISTER be pleased 
to state: 

(a) the details of production, demanCt 
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and supply of fertilizers including phosphatic 
fertilizers during the last three years and first 
six months of the current financial year; 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS ANb MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE DE­

PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCEAN DEVELOPMENT 
(SHRI EDUARDO FALEIRO) : (a) The de­
tails of consumption. Production & Imports 
offertilizers during the last 3 years and April­
Oct. 1993 are given below : 

(b) the reasons for shortfall in produc­

tion of fertilizers mainly phosphatic fertiliz­
ers; and 

(c) the steps proposed to increase the 
production of these fertilizers? 

Year Nutril!nt Consumption 

1990-91 Nitrogen (N) 7997.00 

Phosphate (P) 3221.00 

Potash (K) 1328.00 

1991-92 N 8046.00 

P 3321.00 

K 1361.00 

(000' M Tonnes) 
Production 

6993.2 

2051.1 

7301.3 

2562.2 

1992-93 N 8426.00 (Estimated) 7430.3 

P 2643.00 (") 2306.2 

K 884.00 (") 

1993-94 N 9650.00 (Targets 3491.3·· 
for 1993-94) 

P 3200.00 ( - do -) 678.1 •• 

K 1000.00 ( - do-) 

Imports • 
op Govt. Ale . .. . 

414.0 

1016.0 

1328.0 

565.0 

967.0 

3237.0 

136.0 

669.0 

1081.0 

619.0 •• 

129.0 •• 

• Imports of Phosphatic and Potasic Fertilizers has been ecanalised from 17.9.1992 
and 17.6.93 respectively . 

. , •• For the first six months o11993-94 only. 
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(b) The main reasons for lower pro­
duction of Phosphatic fertilizers are reduc­
tion in off take due to steep increase in the 
price of the phosphatic fertilizers following 
decontrol w.e.f. 25.8.92 and higher cost of 
production of indigenous phosphatic fertiliz­
ers as compared to the price of imported 
DAP. 

(c) The steps taken to increase the 
production of fertilizers are : 

Lowering of railway freight on fer­
tilizer movement. 

removal of customs duty on 
import of phosphoric acid. 

refund of customs duty on plant 
and equipments imported for fer­
tilizer plants that were commis­
sioned after 1.1 .1991. 

3% concession in the interest rate 
on term loans. 

import substitution incentives to 
encourage use of indigenous 
phosphate and pyrites. 

Houses Under lAY 

2095. SHRI PROBIN DEKA : Will 
the PRIME MINISTER be pleased to state: 

(a) whether the Union Government 
have received any proposals for construc­
tion of houses for primitive tribes under the 
Indira Awas Yojana in Assam; and 

(b) if so, the details thereof and the 
action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPAF\TMENT OF RURAL DEVELOP­
MENT) (SHRI RAMESHWAR THAKUR) : 
(a) Indira Awas Yojana (lAY) is a sub-

scheme of Jawahar Rozgar Yojana (JRY) 
intended for the construction of houses free 
of cost in rural areas for the people below 
poverty line. Out of the 10% of total JRY 
resources earmarked for construction of 
houses under lAY, a minimum of 6% has to 
be utilised for construction of houses for the 
poor people belonging to Scheduled Castes, 
Scheduled Tribes and freed bonded labour­
ers. Guidelines provide that State Govern­
ments utilise this scheme for the benefit of 
the specially disadvantaged categories of 
the rural poor. Hence, State Governments 
do not have to send separate proposals to 
Government of India for construction of lAY 
houses for SC/ST or freed bonded labour­
ers. No proposal for construction of houses 
for primitive tribes under lAY has been 
received from Govemment of Assam. 

(b) Does not arise. 

20 Point Programme in Kerala 

2096. SHRI THAYIL JOHN 
ANJALOSE: Will the Ministerof PLANNING 
AND PROGRAMME IMPLEMENTATION 
be pleased to state : 

(a) the details regarding the imple­
mentation progress of 20 - Point Programme 
in Kerala during 2993-94 till November 30, 
1993; 

(b) whether the State of Kerala has 
requested any additional financial assist­
ance from the Union Govemment for the 
implementation of 20-Point Programme in 
1993-94; 

(q if so. the details thereof; and 

(d) the reaction of the Union Govern­
ment in this regard? 

THE MINISTER OF STATE IN THE 
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MINISTRY OF P~NNING AND PRO~ 
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GOMANGO) : (a) Data regard­
ing implementation of 2O-Point Programme 
in Kerala till Novem~er 30, 1993 has not 
been made available as yet. -However, a 
statement indicating the targets and achieve­
ment of Kerala for the period April-October 

·1993 in respect of the items identified for 
physical monthly monitoring under20-Point 
Programme is attached as Statement. 

(b) No, Sir. 

(c) and (d) Do not arise. 
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Kaiga Atomic Power Plant 

2097. SHRI HARIN PATHAK: WiU 
the PRIME MINISTER be pleased to 
state: 

(a) whether the Kaiga Atomic Power 
Plant is not progressing satisfactorily and is 
running behind schedule; 

(b) if so. the reasons therefor; and 

(c) the steps being taken to complete 
the project at the earliest and the new time 
schedule fixed for completing the project? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE AND MINIS­
TER OF STATE IN THE DEPARTMENT OF 
ATOMIC ENERGY AND DEPARTMENT OF 
SPACE AND MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL­
OGY (SHRI BHUVNESH CHATURVEDI) : 
(a) and (b) The construction of the Kaiga 
Atomic Power Project is progressing satis­
factorily as per the current schedule for 
achieving criticality by June 1996 (Unit-1) 

and December 1996 (Unit-2). However, with 
respect to the originally contemplated com­
pletion date, the current schedule as above 
is behind by one year, mainly due to addi­
tional efforts and analysis required in finalis­
ing civil construction drawings arising out of 
evolving regulatory requirements. 

(c) The steps taken and planned for 
expediting completion of the project to meet 
the current schedule include regular moni­
toring of construction activities and equip­

ment deliveries, resequenGing and/or paral­
leling of construction, erection and commis­
sioning activities, and phase-wise commis­
sioning of different systems. 

I Translation) 

Land Holding Records 

2098. SHRI S.N. VEKARIA : Will 

the PRIME MINISTER be pleased to refer to 
the reply given on August 25, 1993 to 
Unstarred Question No. 4511 and state: 

(a) whether the information has since 
been collected from the State Governments; 

(b) if so, the details thereof; and 

(c) If not, the time by which the said 
information is likely to be collected? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI RAMESHWAR THAKUR) : 
(a) to (c) The information is sti." being collect­
ed from various State Govemments!UTs. 
Afterthe information is received from States! 
UTs, the same will be laid on the Table ofthe 
House. 

District Industry Centres in Gujarat 

2099. SHRI N.J. RATHVA: Will the 
PRIME MINISTER be pleased to state: 

(a) the details of such districts in Gujarat 
where District Industry Centres have not 
been set up so far; 

(b) the reasons therefor; 

(c) the efforts being made to set up 
District Industry Centres in each district of 
Gujarat; and 

(d) the time by which such Centres are 
likely to be set up in all the districts of 
Gujarat? 



561 Written Answers AGRAHAYANA 24,1915 (SAKA) Written Answers 562 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUST~Y (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES) (SHRI 
M. ARUNACHALAM) : (a) to (d) District 
Industry Centres have been set up in all the 
districts of Gujarat State except Danges, 
which is Qeing looked after by DIC, Valsad. 
As District Industry Centres scheme has 
been transferred to State sector from 1993-
94 the question of sanctioning new DICs by 
the central Govemment does not arise. 

[English] 

Amendments to the Advocates Act, 
1951 

2100. SHRI RAM NAIK : Will the 
PRIME MINISTER be pleased to refer to 
reply given on August 4, 1993 to Un starred 
Question No. 1541 and state: 

(a) whether the consideration of the 
opposition to the proposed amendments to 
section 30 of the Advocates Act, 1951 by the 
Government is complete; and 

(b) it so, the Government's decision 
thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW, JUSTICE AND COM­
PANY AFFAIRS (SHRI H.R. BHARDWAJ) : 
(a) No, Sir. 

(b) Does not arise. 

Installation of Spy System 

2101. SHRI MANORANJAN 
BHAKTA : Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Central Electronics 
Limited and the Indian Renewable Energy 

Development Agency have signed an agree­
ment for supply and installation of Solar 
Photovoltaic (SPV) powered water pumping 
systems in the country under national pro­
gramme; and 

(b) if so, the salient features thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF NON-CONVENTIONAL 
ENERGY SOURCES AND MINISTER OF 
STATE IN THE MINISTRY OF AGRICUL­
TURE (SHRI S. KRISHNA KUMAR) : (a) 
Yes, Sir. 

(b) Indian Renewable Energy Devel­
opment Agency have Signed agreements 
with seven manufacturers/suppliers includ­
ing Central Electronics Limited for the sup­
ply and installation of Solar Photovoltaic 
(SPV) powered water pumping systems 
under a demonstration project for deploy­
ment of fooo pumps during the current 
financial year. Central electronics Limited 
have agreed to supply 280 pumping sys­
tems under this project. 

Jainder Singh Committee Report on 
Computerisation 

2102. SHRI SANAT KUMAR 
MANDAL : Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Government propose 
to consider necessary changes in the rules 
in the light of the recommendations of Jainder 
Singh Committee report on Computerisa­
tion after visit to Singapore; 

(b) if so, the broad features of the 
proposed changes; 

(c) how far these will be an improve­
ment over the existing set up; and 
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(d) the progress made so far in the 
implementation of the Rs. 6 crore computer­
isation project by the Department of Compa­
ny Affairs? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW, JUSTICE AND COM­
PANY AFFAIRS (SHRI H.R. BHARDWAJ) : 
(a) to (c) The Government has not constitut­
ed any Committee for study of computerisa­
tion. However, a team of officers led by Shri 
Jainder Singh, Joint Secretary, visited Sin­
gapore in November 1993 to study the 
functioning of the Registry of Companies 
and Businesses, Singapore and Computer 
Information Services. The Report of this 
team does not make any specific recom­
mendation but only contains certain obser­
vations which would be useful during the 
course of implementation of computerisa­
tion of the offices of Registrar of Companies 
(ROC) in India. 

(d) It has been already decided by the 
Govemment to computerise the working of 
the offices of ROC. The work on this project 
has commenced and some items such as, 
identification of sites at ROCs, acquisition of 

. computer hardware and communication 
equipment, have been completed. Further, 
the computer system has also been 
operationalised at six ROCs for clearing 
name availability applications. 

[ Translation] 

Gas Turbines by BHEL 

2103. SHRI SURENDRA PAL 
PATHAK: Will the PRIME MINISTER be 
pleased to state : 

(a) the number of orders received by 
the Bharat Heavy Electricals Limited (BHEL) 
for exporting gas turbines during the last 
three years and the number of orders exe-

cuted within the prescribed time; and 

(b) the profit earned by BHEL as a 
result thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNASAHI): (a) BHELhas 
received 3 orders for supplying 7 gas tur­
bines for gas turbine projects. Orders exe­
cutedlun~r execution are as per schedule. 

(b) The profits earned by BHEL are 
reasonable . 

[English] 

Delicensing of Industries 

2104. SHRI HARISH NARAYAN 
PRABHU ZANTYE : Will the PRIME MINIS­
TER be pleased to state : 

(a) whether there is any proposal to 
delicense some more industries as a part of 
second phase of Liberalisation; ~nd 

(b) if so, the details of the industries 
which are likely to be delicensed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : (a) and (b) 
Review of industrial licensing is a continuing 
exercise. 

Hinclustan Insecticides Limited 

2105. SHRI SANDI PAN 
BHAGWANTHORAT: Will the PRIME MIN­
ISTER be pleased to state : 
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(a) whether the Government have 
reviewed the performance of the Hindustan 
Insecticides Ltd. (HIL); 

(b) if so, the details thereof; and 

(c) the steps taken/proposed to im­
prove the performance of HIL during the 
Eighth F*tan Period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERSAND MINISTER OF STATE It-<&THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCEAN DEVELOPMENT 

(SHRI EDUARDO FALEIRO) : (iii) and (b) 
The performance of the company is re­
viewed from time to time on quarterly basiS. 
Apart from the strategy (both long term and 
short term), the progress of production, 
sales and financial results, progress of im­
plementation of the projects etc. is reviewed. 

(c) For improving its performance, the 
company contemplates diversification of 
production into agro chemicals and diluting 
the existing dependence on sale of public 
health insecticides. It has carried out techni­
cal innovations and thus improved the raw 
material efficiency and quality of products. 

Industrial Production Index 

2106. SHRI SYED SHAHABUDDIN 
: Will the PRIME MINISTER be pleased to 
state: 

(a) the Industrial Production Index for 
1990-91, 1991-92 and 1992-93; 

(b) the inter annual rate of variation; 

(c) the industrial sub sectors in which 

the rate of increase was lower vis a vis the 
industrial sector as a whole, year wise; 
and 

(d) the steps taken to promote pro­
duction and productivity in these sub-sec­
tors?" 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : (a) On the 
basis of Index of Industrial Production com­
piled by the Central Statistical Organisation 
(CSO) the indices for 1990-91,1991-92 and 
199:?-93are212.6,212.5and216.3 respec­
tively. 

(b) The rates of growth during 1991-
92 and 1992-93 are 0.0% and 1.8% respec­
tively. 

(c) During 1991-92 manufacturing 
sector showed a growth rate lower than that 
in the overall. In 1992-93, both the manufac­
turing and mining sectors showed lower 
rates of growth than that in the overall 

industrial sector. 

(d) The recent policy initiatives taken 
by the Govemment since July, 1991 andthe 
measures taken in the Union Budgets 1992-
93 and 1993-94 have aimed at promoting 
production and productivity in the industrial 
sector. These include rationalisation and 
simplification of tariff structure, reduction of 
the import and excise duties, increase in the 
central plan allocation for infrastructure, stim­
ulus to the aggregate demand by increased 
plan outlays, increased availability of credit 
by reduction of St1itutory Liquidity Ratio and 
reduction of minimum lending rates on com­
mercial adVances. 
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[ Translation] 

Out of Turn Allotment of DDA Flats 

2107. Will the Minister of URBAN 

DEVELOPMENT be pleased to state: 

(a) the category wise details olthe out 
of turn allotment of DDA flats made during 
January 1, 1991 to November 30, 1993; 

(b) the names of persons to whom 
allotment of flats were made during the 
above said period; 

(c) the time during which the applica­
tions were submitted by such persons who 

'were allotted out of turn flats and the basis 
on which the out of turn allotment was made 
in each case, separately; and 

(d) the category wise details of Sched­
uled Castes/Scheduled Tribes applicants 
who have applied for the out of tum allot-

ment during the period and the number of 
persons out of them to whom allotment of 
flats were made? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS­
TRY OF WATER RESOURCES (SHRI P.K. 
THUNGON) : (a) to (c) The DDA has report­
ed that 279 out ottum allotment of flats have 
been made during January. '1991 to 30th 
November, 1993. The details are given in 
the Statements (I) to (VI) 

(d) The category wise records of out of 
tum allotment to Scheduled Caste/Sched­

uled Tribe applicants are not maintained by 
the DDA. Out ottum allotments are made in 
accordance with the guidelines laid down by 

. the Government and these guidelines do 
not indicate any specific quota for applicants 
belonging to Scheduled Castes/Scheduled 
Tribes. 
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[English] 

Foreign Direc.,t Investment 

2108. SHRI GEORGE 
FERNANDES: Will the PRIME MINISTER . . 
be pleased to state : 

(a) whether the Government have 
recently cleared 22 proposals of foreign 
direct investment; and 

(b) if so, the details of these propos-
als? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 

OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : (a) Receipt 
and consideration of proposals of foreign 
direct investment is a continuous process. 
Since the announcement of New Industrial 
Policy. 1565 proposals envisaging total for­
eign direct investment of Rs. 12291.53crores 
have been approved till the end of Novem­
ber, 1993. 

(b) The details of foreign investment 
proposals cleared viz. name of the Indian 
company name offoreign collaborator, item 
of manufacture and amount of foreign in­
vestment involved in each proposal are 
published by the Indian Investment Centre 
as a supplement to thei r monthly Newsletter 
and copies of these are regularly supplied to 
the Parliament Library. 

[ Translation] 

Women and Child Development 

2109. SHRICHHEDIPASWAN:WiII 
the PRIME MINISTER be pleased to state: 

(a) whether there has been any de-

cline in the progress rate of Women and 
Child Development Schemes in rural areas 
of Bihar during 1990-91; and 

(b) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI UTTAMBHAI HARJIBHAI 
PATEL) : (a) The welfare of women and 
children is promoted through Development 
of Women and Children in Rural Areas 
(DWCRA) scheme by this Ministry. there 
was decline in the progress of DWCRA 
Scheme during 1990-91 in Bihar. 

(b) There was considerable expan­
sion of the DWCRA Programme in 1988-89 
and 1990·91 in the State. The Scheme was 
extended to nine new districts of the State. 
The efforts in 1990-91 were directed to­
wards improving the qualitative inputs of the 
programme and in improving its financial 
administration and infrastructural SUpIJort 
structure. As a result require number of 
groups of women for income generating 
activities had not been formed. Consequent 
to these efforts the progress of DWCRA 
scheme showed improvement in subse­
quent years. 

Minimum Needs Programme 

2110. SHRI DILEEPBHAI 
SANGHANI : Will the Minister of PLANNING 
AND PROGRAMME IMPLEMENTATION 
be pleased to state : 

(a) the amount allocated by the Union 
Government to Tamil Nadu under the Min­
imum Needs Programme during 1991-92, 
1992-93 and 1993-94; and 

(b) the amount released and utilised 
during the above periods? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO­
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GOMANGO) : (a) and (b) The 
Minimum Needs Programme includes 

schemes under both the State and Central' 
sectors. The total allocation and expendi­
ture under the Minimum Needs Programme 
in Tamil. Nadu during 1991-92 to 1993-94 
are as follows : 

Year 
(Rs./lakhs) 
Allocation 

(Rs./lakhs) 
Expenditure 

1991-92 24967.26 25899.15 

1992-93 23347.14 15447.84·· 

1993-94 25821.48 Not available 

( •• does not include expenditure under nutrition and rural health) 

[English] 

Sick Public Sector Undertakings in 
West Bengal 

2111. SHRIMATI MALINI 
BHATIACHARYA : Will the PRIME MINIS­
TER be pleased to st<!te : 

(a) the number of Public Sector Enter­
prises declared sick.in West Bengal; 

(b) whetherthere was unit-to-unit con­
sideration of their sickness before referring 
them to BIFR; 

(c) whether revival plans were consid­
ered before referring them to BIFR; and 

(en if so, the details thereof? 

THE MINISTER OF ST ASTE IN THE 
MINISTRY OF INDU~TRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : (a) Based on 
performance of Central Public Sector Enter­
prises forthe year 1991-92 19 Central p'SEs 
with registered Office in the State of West 
Bengal have been identified as sick and 15 

PSEs have been registered with BIFR for 
the formulation of their revival/rehabilitation 
plans. 

(b) to (d) BIFR is to give specific 
recommendations based on views of oper­
ating agency, workers' representatives and 
the Government. 

[English] 

Potable Drinking Water in West Bengal 

21 ~2. SHRI BIR SINGH MAHATO: 
Will the Ministerof URBAN DEVELOPMENT 
be pleased to state : 

(a) the number of schemes for provid­
ing potable water to urban areas of West 
Bengal cleared by the Union Govemment 
during the last three years; 

(b) the amount allocated and released 
. to the State to implement the said schemes 
during the said period; and 

(c) the names of the towns and cities 
of the State likely to be benefited? 

THE MINISTER OF STATE IN THE 
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MINISTRY OF URBAN DEVELOPMENT 
(SHRI P.K. THUNGON) : (a) to (c) There is 
no Centrally assisted scheme for water sup­
ply in urban areas apart from the scMme to 
be launched in the current year fcJr assisting 
towns with a pooulation of less than 20,000 
forthe provision of watersupply. The scheme 
~s. yet to be approved. Government of West 
Bengal have sent 84 schemes covering 84 
towns costing Rs. 83.58 crores. The 
schemes forwarded by the State Gov!. will 
be taken into for funding if they conform to 
the guidelines and the parameters. 

[ Translation) 

De-Control of Pharmaceutical Industry 

2113. SHRI PANKAJ 
CHOWDHARY : Will the PRIME MINISTER 
be pleased to state : 

(a) whether tho Government have any 
proposal to de-control the pharmaceutical 
industry; 

(b) if so, the details thereof; 

(c) whether the pharmaceutical com­
panies are earning m-,gligible profit on their 
investment; and 

(d) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCEAN DEVELOPMENT 
(SHRI EDUAR[)O FALEIRO) : (a) and (b) 
Review of :'1e Drug Policy, 1986, in all its 
aspects was discussed by the House on 
19th and 21st August. 1993 and f:nalisation 
of the decisions, is at an advanced stage. 

(c) and (d) No, Sir. Howe~er, profits of 
a company are dependent upon a variety of . 
factors like its corporate strategy, marketa­
bility of its production, compeVtkm etc. 

[English) 

Emergency Plan for Nuclear 
Installations 

2114. SHRI V. SREENIVASA 
PRASAD: 

SHRI TARA CHAND 
KHANDELWAL : 

SHRI G, DEVARAYA NAIK : 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the existing emergency 
preparedness plans at all the nuclear instal­
lations in the country are inadequate; 

(b) if so, the facts and details thereof;' 

(c) whether mandatory emergen~y 
plans are followed in all the nuclear pawer 
installations; 

(d) if not, the steps proposed to pro­
vide mandatory emergency preparedness 
plans in all nvclear installations in t~e coun­
try; 

(e) whether it is likely to have any 
impact on the population against radiation 
exposure; and 

(f) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE AND MINIS­
TER OF STATE IN THE DEPARTMENT OF 
ATOMIC ENERGY AND DEPARTMENTOF 
SPACE AND MINISTER OF STATE IN THE 
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MINISTRY OF SCIENCE AND TECHNOl- [Translation] 
OGY (SHRI BHUVNESH CHATURVEDJ) : 
(a) The emergency preparedness plans pre­
pared for the n\Jclear installations in' the 
country are considered adequate. 

(b) Before a nuclear installation com­
meoces operation, its management pre· 
pares an emergency response plan in ac­
cordance with the guidelines of the Atomic, 
Energ' '.lgulatoryBoard. Theoffsiteemer­
gency response plan is also approved by the 
concerned State Governmen\a In order to 
maintain a state of readiness to comb&* any 
emergency, training courses and regular 
exercises are conducted for plant site as 
well as off site areas. The feed back of such 
exercises is recorded and the emergency 
preparedness plans are reviewed to make 
improvements, if any, for enhanciRg their 
effectiveness. 

(c) Yes, Sir. 

(d) Does not arise. 

(e) and (f) Offsite emergency exercis­
es are carried out with a vide to create 
awareness about the roles of plant person­
nel, State authorities and the public at large 
in the unlikely occurrence of an offsite emer­
gency. The objective of the 'emergency re­
sponse 'plans is to implement the counter 
measures to reduce the radiation exposure 
to public in the event of an actual offsite 
emergency. These plans include among 
other measures sheltering, distribution of 
prophylactic iodine tablets and in the unlike­
ly extreme case, evacuation of the affected 
zone to keep the radiation exposure to the 
plant personnel and public to a minimum 
level. No offsite emergency situation has 
arisen in any of the nuclear installations in 
the country so far. 

I,!do-Israel Defence Deal 

2115. DR. D. VENKATESWARA 
RAO: 

SHRI SATYA DEO SINGH: 
SHRI SURYA NARAIDJ 

YADAV: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether a number of agreements 
between top Israeli defence equipment 
manufacturers and their Indian counter­
parts were signed in September 1993; 

(b) if so, the details thereof; 

(c) whether a high level Israeli busi­
. ness delegation had visited India in Septem­
ber 1993 to identify areas of cooperation 
and to finalise the modalities in regardjhere­
to; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : (a) No, Sir. 

(b) Does not arise. 

(c) No, Sir. 

(d) Does not arise, 

Guidelines in Construction Works 

2116. DR. KARTIKESWAR PATRA 

: Will the Minister of URBAN DEVELOP­
MENT be pleased to state : 

(a) whether there are violations of 
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norms and guidelines in con:truction work 
undertaken by the Government Depart­

ments; 

(b) if so, the number of such cases 
reported during 1992-93; 

(c) the action taken/proposed to be 
taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS­
TRY OF WATER RESOURCES (SHRI P.K. 
THUNGON) : (a) to (c) There have been no 
violation of norms and guidelines in the 
Construction works undertaken by the 

C.P.W.D. 

Land to Co-operative Group Housing 
Societies 

2117. SHRI SHANKERSING 
VAGHELA : Will the Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) Whether 400 Group Housing Soci­
eties out of the Societies registered in 1983, 
have paid 25 percent of the land cost for 

allotment of land; 

(b) whether there are about 70 such 
Societies out of the above which fulfilled the 
criteria for allotment of land; 

(c) if so, the reasons for not allotting 
land to these Societies as referred to in part 
(b) above; and 

, (d) the time by which these Societies 

are likely to be allotted land in view of the 
rapid inflationary trends which would result 
in escalation in cost of construction ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ,URBAN DEVELOPMENT 

AND MINISTER OF MINISTER OF STATE 
INTHE MINISTRY OF WATER RESOURC­
ES (SHRI P .K. THUNGON) : (a) 1',10, Sir. The 
DDA has reported that 112 societies have 
deposited 25% cost of the land @Rs. 1650.65' 
persq.m. upto November, 1993 in response 
to offer letters sent in November, 1992. 

(b) No, Sir. The society becomes eli­
gible for allotment of land on deposit of the 
first instalment of the land premium am6unt­
ing to 25% of the sum + 1 O%eamest money. 
All 112 societies referred to in (a) above 
have thus become eligible for allotment of 
land. The said allotmentletters have already 
been issued to all these 112 societies. 

(c) and (d) In view of above, the 
question does not arise. 

Prawn CUltivation in Naval School, 
. Orissa 

2118. DR. KRUPASINDHU BH_OI : 
Will the PRIME MINISTER. be pleased to 
state: . 

(a) whetherthe Indian Naval School at 
Chilka in Orissa has started prawn cultiva­

tion; 

(b) whether the boys while undergo­
ing training in that training centre are also 
being engaged in that task; and 

(c) if so, the reasons therefore? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : (a) Prawn cuHivation on a 
limited scale was started on an experimental 
basis and was given up. 

(b) No, Sir. 

(c) Does not arise. 
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Statutory Cost Audit of Toiletries .' 

2119. SHRI JEEWAN SHARMA: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether there is any proposal to 
bring toiletoies like toothpaste, tooth pow­
der, shaving creams, hair oils, shampoos, 

soaps, detergents etc., under statutory cost 
audit to check excessiVe profits; 

(b) if so, the details thereof and by 
when this process is likely to be completed; 

(c) whether any action has also been 
taken again~t companies for charging ex­

cessive profits; 

(d) if so, the details thereof; 

(e) whether any companies have been 
proceeded against for misutilisation of im­
ports; and 

, 
(f) if so, the details thereof? 

THE MINISTER'OF STATE IN THE 
MINISTRY OF LAW, JUSTICE AND COM­

PANY AFFAIRS (SHRI H. R. BHARDWAJ) 
: (a) and (b) The Cost Accounting Records 
(Cosmetics and Toiletries) Rules, 1993 have 
already been prescribed under Section 
209(1) (d) of the Companies Act: 1956. 
These rules are applicable to companies 
engaged in the production/processing or 
manufacture of nineteen items of products 
like toothpaste, tooth powder, shaving 
creams, hair oils, shampoos, soaps, deter­
gents etc. as defined in rule two of the said 
rules. 

(c) to (f) Every company to which the 
Cost Accounting Records (Cosmetics and 
Toiletries) Rules, 1993 and the Cost Ac­
counting Records (Soaps and Detergents) 

Rules, 1993 apply has to maintain proper 
cost books of accounts in respect of each of 
its financial year commencing on or after the 
commoncementoftheserulesi.e.27.10.93. 
Subsequently, orderfor audit of these books 
of accounts has to be issued individually 
under Section 233B of the Companies Act, 
1956. Therefore, the details of charging 
excessive profits, misutilisation of imports 
etc., if any, would be available when the 
Cost Audit Reports are received. 

Army Hospitals in Gujarat 

2120. SHRIKASHIRAMRANA:WiII 
the PRIME MINISTER be pleased to state: 

(a) the places in Gujarat where Army 
Hospitals have been set up for the welfare of 
the Army staff; 

(b) whether all the facilities are being 
provided to them by the Govemment; 

(c) if not, the reasons therefor; 

(d) whether the Govemment propose 
to set up some new Army Hospitals with all 
facilities in the State in near future; and 

(e) if so, by when and if not, the 
reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MAlLlKARJUN) : (a) In Gujarat Military 
Hospitals are located at Ahmedabad, 
Baroda, Bhuj, Dharendhera and Jamnagar. 

(b) Yes, Sir. 

(c) Does not arise. 

(d) and (e). There is at present neither 
any requirement nor any proposal to estab-
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lish any new military Hospitals in Gujarat 

State. 

Centres for Advanced Computer 
Technology 

2121 SHRI VIJAY NAVAL PATIL: 
Will be 'PRIME MINISTER be pleased to 

state: 

(a) the number of Centres operating in 
various parts of the country for advanced 
computer techhology; 

(b) the financial implications involved 
in operating advanced computer technolo­
gy; 

(c) whether the Government have 
entered into any agreement with the coun­
tries producing most sophisticated comput­
ers; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI-

SI. No. Name of the 

L1ZERSAND MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCEAN DEVELOPMENT 

(SHRI EDUARDO FALEIRO) : (a) The fol­
lowing centres are working in the area of 
high performance computing; . 

1. Centre for Development of Ad­
vanced Computing (CDAC), Pune, Depart­
ment of Electronics. 

2. Advanced Numerical Research arod 
Analysis Group (ANURAG), Ministry of Com­
munications. 

4. Bhabha Atomic Research Centre 
(BARC). Bombay, Department of Atomic 
Energy. 

5. National Aerospace Laboratory 
(NAL). Bangalore, Council of Scientific and 
Industrial Research. 

(b) The figures communicated by the 
different agencies are as follows : 

Amount 
Centre/Organisation 

1. C-DAC 

2. DRDO 

3. COOT 

4. BARC 

5. NAL 

(c) No, Sir. 

(d) Does not arise. 

Rs.37.5 crores 

Rs.4.08 crores 

RS.3.545 crores 

As. 1.5 crores 

As. 0.8 crores 

Funds to Khadi and Village Industries , 
Boards 

2122. SHAI ANIL BASU : Will the 
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PRIME MINISTER be pleased to state: 

(a) the quantum of funds released so 
far to the State Khadi and Village Industries 
Boards during the current financial year, 
State-wise; and 

(b) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 

MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL DEVELOPMENT) 
(SHRI M. ARUNACHALAM) : (a) and (b) 
The funds so far released by the Govem­
ment to Khadi and Village Industries Com­
mission (KVIC) for further release to differ­
ent State Khadi and Village Industries Boards 
during 1993-94 are given in the attac:-ted 
statement. 

STATEMENT 

. Funds released so far to different State KVI Boards during 1993-94. 

81. No. Name of the State KVI Board Funds released 
(Rs. in Lakhs) 

1. Kerala 69.26 

2. Kamataka 114.85 

3. Tamil Nadu 137.27 

4. Madhya Pradesh 18.42 

5. Uttar Pradesh 235.55 

6. Assam 31.30 

7. West Bengal 88.71 

8. Jammll-& Kashmir 37.35 

9. Nagaland 57.66 

10. Delhi 13.82 

11. Mahanshtra 232.96 

12. Tripura 28.92 

, 13. Sikkim 15.62 

14. Goa 9.47 
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SI. No. Name of the State KVI Board Funds released 

15. Pondicherry 

16. Mizoram 

1.7: Andhra Pradesh 

18. Punjab 

19. Orissa 

20. Bihar 

21. . Andaman & Nicobar 

22. Rajasthan 

23. Haryana 

24. Chandigarh 

25. Himachal Pradesh 

26. Arunachal Pradesh 

27. Manipur 

28. Meghalaya 

29. Lakshadweep 

30. Gujarat 

Total 

AutonOmy to Public Sector 
Undertakings 

2123. SHRI GURUDAS KAMAT : 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Government propose 

(Rs. in Lakhs) 

1.95 

62.51 

165.22 

45.95 

n.29 

27.02 

11.71 

49.23 

44.37 

3.13 

25.49 

14.26 

61.44 

17.37 

16.11 

29.42 

1743.63 

to give more autonomy to the public sector 
undertakings and to their chiefs; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
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DEPARTMENT OF HEAVY INDUSTRY)' 
(SHRIMATI KRISHNA.SAHI) : (a) and (b) 
Giving more autonomy to the public enter­
prises is an on-going process. Government 
delegates more powers in respeCt of finan­

cial. personnel and operational matters to 
the public .enterprises from time to time. 
taking into consideration various changes/ 
developments in the industrial/economic 
environment. 

Recruitment of Handicapped 

2124. SHRI LOKANATH 
CHOUDHURY: Will the PRIME MINISTER 
be pleased to state : 

(a) whether there is a standing exec­
utive order for three percent reservation of 
the jobs in Group 'C' and 'D' posts in Govern­
ment departinents and public sector under­
takings for the handicapped persons; and 

(b) if so, the details thereof and how 
many such appointments have been made 
during the last three yea~ ? 

THE MINISTER OF STATE IN THE 

MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN­
ISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI 
MARGARET ALVA) : (a) Yes, Sir. 

(b) Copies of O.M. dated 1.4;86 and 
20.11.1989 are enclosed as statements I 

and II. 

Such appointments are decentralised 

to the administrative Ministries/Departments 
concerned and their Attached and Subordi­
nate offices. The information about the 
number of appointments is not centrally 
maintained. 

No. 36035/17/85-Estt (SCT) 
GOVERNMENT OF INDIA 

MINISTRY OF PERSONNEL, 
PUBLIC GRiEVANCES & PENSIONS 

(DEPARTMENT OF PERSONNEL 
& TRAINING) 

New Delhi, dated 1 st April, '86 

OFFICE MEMORANDUM 

Subject : Reservation for the Physi­
cally Handicapped persons in Group 'C' & 
Group 'D' posts/services under the Central 
Government. 

The undersigned is directed to refer to 
the Department of Personnel & A.A. Office 
Memorandum No. 39016;6177-Estt (C) dat­
ed4.11.77 read with O.M. No. 36035/14/83-
Estt (SCT) dated 20.1.84, on the subject 
mentioned above and to say that the ques­
tion whether the 3% reservation for the 
phYSically handicapped is to be computed 
on the basis of vacancies occurring only in 
the Group 'C' and Group 'D' posts which 
have been identified as suitable for the 
physically handicapped persons or on the 
basis ot the total vacancies occurring in all 

Group 'C' and Group 'D' posts respectively 
has been reconsidered in the context of the 
need for speedy rehabilitation of the physi­
cally handicapped. It has now been decided 
that wiih effect trom 1.1.1966, the 3% reser­
vation for the physically handicapped in 
Group 'C' and Group 'D' posts respectively 
under each Head of Department in a Minis­
try/Department/Office, although the recruit­
ment of the handicapped would be only in 
the posts identified to be suitable for them, 
subject to the overall ceiling of 50% reserva­
tion in thai post as laid down by the Supreme 
Court. 

2. As 3% reservation shall now have 
to be computed on the basis of vacancies 
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occurring in both the identitied and non­
identified Group 'C' and Group 'D' posts, and 
since there are no reserved points for the 
physically handicapped in the rl>sterfor non­
identified posts, the instructions laid down in 
this Department's Office Memorandum No. 
39016/20/80-Estt(C) dated 27th March, 
1981,·OM.No. 36035/14/83-Estt(SCT) dat­
ed 20th January, 1984 and O.M.No. 36035/ 
4/84-Estt(SCT) dated 10th September, 1984 
for effecting and carrying forward the reser­
vation for various categories of physically 
handicapped, through fixed pOints on the 
rosters, shall be deemed to have been 
withdrawn with immediate effect. Conse­
quently, the 3% reservation for the physical­
ly handicapped shall now be computed in 

the manner laid down as under. 

3. In the beginning of each year, every 
appointing authority shall assess the number 
of vacancies, actual as well as anticipated, 
for making direct recruitment to the various 
posts/services under its administrative con­
trol. These vacancies shall be plotted on the 
separate rosters being maintained for differ­
ent grades/cadres in each office of the 
appointing authority tor giving effect to res­
ervations for Scheduled Castes/Tribes. In 
the case of such vacancies occurring in 
posts identified as suitable for one or more 
of the categories of the handicapped, the 
appOinting authority shall also work out the 
number of vacancies which could be re­
served for the physically handicapped, after 
accommodating fresh and the carried for­
ward reservation of Scheduled Castes! 
Tribes, within the 50% ceiling as laid down 
by the Supreme Court. This exercise shall 
be completed within the month of January 
itself and the appointing authority shall send 
a report to the Head of the Departm~nt by 
31st January of each year intimating the 
following details about the vacancies avail­
able with it : 

(i) total number of vacancies available 
and required to be filled by direct recruit­
ment, specifying (a) name of the post; and 
(b) Groups to which it belongs (Group C or 
D); 

(ii) Whether the post the has been 
identified as suitableforthe phYSically hand­
icapped; and if so, for which sub-categories: 
and 

(III) in J:ase of identified posts, the 
number of vacancies out of (I) above, which 
could be reserved for the physically handi­
capped after adjusting the fresh and carried 
forward reservations for SC/ST within the 
50% ceiling. 

If after this exercise in January, more 
vacancies come up during the recruitment 
year, they will also be reported to the had o! 
the Department by each appointing auttior­
ity as and when they oceur so that tile latter 
is in a position to reassess the computation 
of the reservation required to be made for 
the physically handicapped on a macro­
basis. If it is less on account' of some antic­
ipated vacancies not materialising, that also 
may likewise be reported to the Head of the 

Department so as to enable him to make 
necessary adjustment at his level. 

4. All heads of Departments shall 
maintain a separaie 100 point Register for 
this purpose, in which each cycle of 100 
points shall be divided into three Blocks, 
comprising the following points : 

1st Block - point No. 1 to point No. 
33 

2nd Block - point No. 34 to point No. 
67 

3rd Block - point No. 68 to paint No. 
100. 
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All the vacancies so reported by the 
different appointing ~uthorities will be en~ 
tered in this Registerfor each group of posts 
(Group C or D). The accounf shall be main­

tained on year to year basis separately for 
Group 'C' and Group 'D' postslservices and 
will be closed on the 31 st December of each 
year. For each Block of vacancies, there 
shall be reserved one vacancy for the phys­
ically handicapped in post/grade identified 
as suitable for one or more of the categories 
of the phYSically handicapped. After com­
puting all the vacancies and determining the 
reservation for the handicapped, bIockwise, 
in the manner indicated above, the Head of 
Department will be required to distribute 
these reserved vacancies for the handi­
capped among different appointing author­
ities in the light of availability of vacancies in 
the identified categories under the various 
appointing authorities. Care should also be 
taken that 3% reservation for physically 
handicapped is, as far as poSSible, distribut­
ed equally among the three sub-categories 
i.e. the Blind, the Deaf and the Orthopaed­
ically Handicapped, consistent with the ap­
propriate identification. If the number of 
vacancies is such as to cover only one block· 
or two, discretion as to which category of the 
handicapped should be accommodated first 
should vest in the Head of the Department. 
who should decide on the basis of the nature 
of the post, the level of representation of the 
specific handicapped category in the con­
cerned grade/post etc. In the event of the 
reservation not being utilised in the same 
block in which it fell due, it shall be carried 
forward to the next block or blocks as the 
case may be in the same year. In such 
exigencies where the reservation could not 

• be utilised in any of the blocks, during the 

year, the same shall be carried forward in 
the subsequent three recruitment years at 
the end of which the reservation shall be 
deemed to have lapsed. Mutual exchange in 
the event of non-availability of specific hand-

icapped category would be permissible ac­
cording to the instructions contained in this 
Department's a.M. No. 39016/6m-Estt(C) 
dated 4.11.77 and O.M. No. 39016120/80-
Estt(C) dated 30.12.80. 

5. After the reservation for the physi­
cally handicapped has been computed in 
the above manner, the Head ofthe Depart­
ment shall inform the appointing authority of 
the specific category of handicapped who 
should be appointed in an identified post or 
grade, against the total distributed vacan­
cies for each appointing authority. The ap­
pointing authority shall take on all the vacan­
cies in the respective 40 pointl100 point 
rosters being maintained for effecting reser­

vation for Scheduled CastesiScheduled 
Tribes for posts under its control. In the 
rosters forthe posts identified as suitable for 
the physically handicapped, and in which 
vacancies are proposed to be' reserved for 
this category as per the computation made 
and intimated by the Head of the Depart­
ment, such number of vacancies to that 
extent required shall be reserved for the 
physically handicapped after adjusting the 
fresh and carry forward reservation for SCsi 
STs but subject to the overall 50% ceiling as 
laid down by the Supreme Court. 

6. After the appointment has been 
made against such a reserved vacancy for 
handicapped, the appointing authority shall 
furnish a compliance report to the head of 
Department. to facilitate th~ latter in assess­
ing the quantum of carry forward as indicat­
ed in para 4 above in case of non-availability 
of physically handicapped candidates to fiil 
upthevacanciesreservedforthem. incase, 
any of the reserved vacancies for physically 

handicapped is filled by the appointment of 
a person from any of the sub-categories, the 
reservation would be deemed to have been 
utilised in pursuance of the principle of inter­
se exchange. 
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7. For the year 1986 the procedure 

laid doWn in the previous paragraphs may 
be followed immediately as if the assess­
ment of vacancies is being made in the 
beginning of 1986 taking into account the 

vacancies including those which have aris­
en in 1986 and already filled up. The ap­
pointments of handicapped persons already 
made in accordance with the roster points 

as per instructions existing prior to the issue 
ofthis O.M. may be adjusted against vacan­

cies to be reserved for physically handi­
capped persons on the basis of the instruc­
tions contained in this O.M. may be adjusted 
against vacancies to be reserved for phys­
ically handicapped persons on the basis of 

the instruction contained in this O.M. After 

such adjustments the appointing authorities 
may be intimated the details of the vacan­

cies to be filled up as instructions contained 
in para 5 of this O.M. . 

8. Ministry of Finance etc. are re­

quested to bring the above instructions to 

the notice of all the Heads of Departments 
and appointing authorities under their con­
trol for necessary compliance and also en­
sure that the reservation as provided in the 
above manner, is effectively monitored to 

cut down on all possible delays. 

To 

9. Hindi version will follows. 

SdI­

(Bata K. Dey) 
Director (JCA) 

1 . All Ministries/Departments of the 
Govt .. of India. 

2. Secretary, UPSC, New Delhi. 

3. Secretary, Election Commission of 
India. 

4. Secretary. President's Secretari­
at. 

5. Office of the Central Vigilance 
Commission. 

6. Office of the e & A G of India. 

7. Secretary, Lok Sabha SecretaF­
iat. 

8. Secretary, Rajya Sabha Secretar­
iat. 

9. Prime Minister's Office. 

10. Ministry of Welfare (Shri 
- Harcharanjeet Singh, U.S.) 

n. All Officers/sections in the Min­
istry of Personnel, Public Griev­
ances and Pension. 

12. All attached and subordinate of­
fices of the Ministry of Personnel, 
Public Grievances and Pension. 

13. Ministry of Finance (Banking Di­
vision) 

14. Department of Public EnterpriS­
es. 

STATEMENT-II . 

No. 36035/8/89-Estt. (Sen 
Govemment of India 

Ministry of Personnel, Public Grievances 
& Pensions 

(Department of Personnel & Training) 

New Delhi, the 20th Nov., 1989. 

OFFICE MEMORANDUM 

Subject: Reservation for the physical­
ly handicapped in posts filled by promotion. 

The Undersigned is directed to say 
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that the Government has under considera~ 
tion a proposal to introduce reservation in 
favour of the physically handicapped per­
sons in posts filled by promotion. The matter 
has been examined and it has now been 
decided that when promotions are being 
made: 

(i) Within Group '0', (ii) From Group 
'0' to Group 'C' and (iii) within Group 'C' 
reservation will be provided for the three 
categories of the physically handicapped 
persons namely, the visually handicapped, 
the hearing handicapped and the orthopae­
dically handicapped. -

The applicability of the reservation, 
will, however, be limited to the promotions 
being made to those posts that are Identified 
as being capable of being filled/held by the 
appropriate category of physically handi­
capped. 

2. Each of the three categories of the 
physically handicapped persons will be al­
lowed reservation at one percent each. 
Though the reservations will be effective 
only in those posts that are identified as 
being capable of being held by the appropri­

. ate category of the physically handicapped 
persons, the number of vacancies that will 
be reserved for the physically handicapped 
persons when promotions are being made 
to such identified posts will be computed by 
taking into acsount the total number of 
vacancies that arise for being filled by pro­
motion in a recruitment year both in the non­
identified as well as identified posts. If the 
appropriate category of the physically hand­
icapped persons are not available in the 
feeder grade from which promotion is being 
made to the next higher grade of the identi­
fied posts then an inter-se exchange will be 
permitted subject to the condition that: 

• (i) the post to which pt'omotion is to be 

made is one that can be held by the category 
of the physically handicapped persons avail­
able in the feeder grade; and 

(ii) The reservation so exchanged is 
carried forward to the next three recruitment 
years after which the reservation shall lapse . 

3. Ministry of Finance etc, are re­
quested to give immediate effect to those 
c;>rders. 

To 

Sd/-
(K.N.K. KARTHIAYANI) 

Director 

All Ministries/Departments. 

2. The Secretary, Staff Side, National 
Council (JCM), 13-C, Ferozshah Road, New 
Delhi. 

3. Central Administrative Tribunal, New 
Delhi. 

SFS for Retiring Government 
Servants 

2125. SHRI SRIBALLAV 
PANIGRAHI : Will the Minister of URBAN 
DEVELOPMENl be pleased to stale: 

(a) whether the Government propose 
to introduce a financing housing scheme for 
retiring Govemment employee. 

(b) if so, the details thereof; 

(c) if not, the reasons ther~for; and 

(d) the other steps proposed to be 
taken by DDA build houseslfiats lor the 
retiring Government employees 

THE MINISTER OF STATE IN THE 
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MINISTRY OF URBAN DEVELOPMEr-.T 
AND MINISTER OF STATE IN THE MINIS­
TRY OF WATER RESOURCES (SHRI P. K. 
THUNGON) : (a) and (b) The DDA has 
reported that no such proposal is under 
consideration at present. 

(c) and (d) Applications were invited 
from the retired/retiring public servants from 
time to lK1W who are were registered with 
DDA in various housing schemes including 
SFS. The last instance when such applica­
tions were invited, was in August, 1991, 
from tpe public servants who had retired 
and/or were likely to retire by 31-12-1993. 
Of the applicants, all eligible applicants have 
been allotted flats. 

Targets for Agriculture Industry and 
Infrastructure Sectors 

2126. SHRI ANKUSHRAO 
RAOSAHEB TOPE : Will the Minister of 
PLANNING AND PROGRAMME IMPLE­
MENTATION be pleased to state: 

(a) the targets set by the Government 
in Agriculture, Industry and Infrastructure 
sectors during the first year of the Eighth 
Plan; 

(b) tile performance against the tar-
qets; 

(c) whether it was below the target; 

(d) if so, the reasons therefore; and 

(e) the steps taken to make the plan­
ning process more result oriented? 

THE MINISTER OF ST"TE OF THE 
MINISTRY OF PLANNING AND PRO­
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GOMANGO): (a) and (b) The 
major targets set by the Govemment in 
Agriculture, Industry and Infrastructure sec­
tors and their performances in the first year 
(1992-930 of the Eighth Five Year Plan are 
given in the enclosed Statement. 

(c) and (d) The targets of major 
commodities were more or less achieved in 
the first year of the Eighth Five Year Plan. 

(e) Eighth Five Year Pian (1992-97) 
calls for a reorientation of planning and gives 
much greater emphasis on private initiative 
in industrial development. The role of public 
sector has been redefined. It will become 
selective in the coverage of activities and its 
investments will be focussed on strategic, 
high-tech and essential infrastructure. To 
optimise the benefits of different pro­
grammes, institutions at the district, block 
and village land will be strengthened. 
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Non-Government Organisations 
Engaged In Rural Development 

'2127. SHRI PROBIN DEKA : Will 
the PRIME MINISTER be pleased to state 

the details of the Non-Govemment Organ­
isations which have been provided assist­
ance by the Union Govemment presently 
working for rural ~velopment in Assam ? 

THE MINISTER/OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI UTTAMBHAI HARJIBHAI 
PATEL) : Council for Advancement of Peo­
ple's Action and Rural Technology (CAP ART) . 
has so far sanctioned 104 projects to 55 
Non-Govemmental Organisations in the 
State of Assam. The amount sanctioned is 
Rs. 1.46 crores. 

Office of Salt Commissioner 

2128. SHRI HARIN PATHAK: 
DR. K.D. JESWANI : 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether there is any proposal for 
shifting of the office of Salt Commissioner 
from Rajasthan (Jaipur) to Gujarat; 

(b) if so, the details thereof; 

(c) whether the Govemment of Gujarat 
has offered accommodation for them at 
Gandhinagar; and 

(d) if so. the details Ihereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 

'(SHRIMATI KRISHNA SAHI) : (a) and (b) 
There is no proposal at presenl to shift the 

office of Salt Commissioner from Rajasthan 
(Jaipur) to Gujarat. 

(c) and (d) The Govemment of Gujarat 
·has offered an area of 1015 square metres 
as office space, two Officer's Bungalows 
and ten staff quarters for the purpose. 

Radioactive Material 

2129. SHRI MANORANJAN 
BHAKTA : Will the PRIME MINISTER be 
pleased to state : 

(a) whether about 1,500 gram of 
radiactive material Ceasium' was located in 
the Cooum River in Madras by officials from 
the Atomic Energy Commission in early 
October 1993 as stated in the "Indian Ex­
press" dated October 11, 1993; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE AND MINIS­
TER OF STATE IN THE DEPARTMENT OF 
ATOMIC ENERGY AND DEPARTMENT OF 
SPACEANDMINISTEROFSTATEINTHE 
MINISTRY OF SCIENCE AND TECHNOL­
OGY (SHRI BHUVNESH CHATURVEDI): 
<a) and (b) Three radioactive sources con­
sisting of 2 Americium Beryllium (Am-Be) 
neutron sources of strength 18.5 Curies and 
0.5 Curie and one Cs-137 (Caesium) source 
of strength 1.5 Curie were allegedly stolen 
from the premises of.M/s. Halliburton Off­
shore Services Incorporated (HOSI). Ma­
dras. ThiS agency is based in India, and was 
engaged by ONGC for oil well logging oper­
ations. 

The Caesium source alongwith en­
capsulation weighed nearly 230 gms. The 
weight of the Am-Be sources are 750 aM 
600 gms. respectively. The weights include 
the weight of the radioactive material and 
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steel case. The weight of the radioactiv~ 
material namely Caesium stated in the news 
item (Indian Express, October 11, 1993) is 
. incorrect and the correct value is of the order 
of 0.02 gram only. 

HIV Infection Among Indian UNTAq 
Troops 

2130. SHRI SANAT KUMAR 
MANDAL : Will the PRIME MINISTER be 
pleased to state : 

(a) whether the attention of the Gov­
ernment has been invited to the newsitem 
"No surprise over HIV infection among Indi~ 
an UNT AC troops" appearing in the 'Eco­
nomic Times'. New Delhi dated September 
14,1993; 

(b) if so, the facts thereof; and 

(c) the' steps proposed to be taken to 
see that the Indian troops sent abroad on 
peace-keeping missions do not get infected 
",ith Human Immuno-deficiency Virus (HIV) 
juring their stay at foreign land? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : (a) to (c) Yes, Sir. A total 
:>f2358 personnel were deployed at UNTAC, 
Cambodia, between June 1992 to Novem­
ber 1993. A few personnel have tested HIV 
positive on return. These personnel have 
been put under surveillance. Necessary 
measures have been ·taken to educate the 
troops on all aspects related to AIDS and 

Year Production 

1990-91 820 

1991-92 870 

1992-93 '040 

stricter discipline is being enforced on the 
UN-bound troops. 

[ Translation] 

. Computers Industry 

2131. SHRI SURENDRA PAL 
PATHAK: Will the PRIME MINISTER be 
pleased to state : 

(a) the growth of computer industry 
during the last three years, year-wise; 

(b) the steps being taken by the Gov­
ernment to boost the computer industry and 
make it comlJetitive at international level; 

(c) whether the Government haye 
received some suggestions from Informa­
tion Technology Export Federation in this 
regard; and 

(d) if so, the reaction of the Govern­
ment thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN THE 
MINISTRYOF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCEAN DEVELOPMENT 
(SHRI EDUARDO FALEIRO) : (a) the pro­
duction and growth of Computer industry' 
during the last three years is given below: 

(Rs. Crores) 
---

'(%) Growth 

- 1.8 

8.1 

19.5 



669 Written Answers AGRAHAYANA 24,1915 (SAKA) Written Answers 670 

. (b) The Government of India has tak­
en the following steps to boost the computer 
industry and make it competitive at interna­
tional level : 

(i) Manufacture of computers is free­
ly allowed without an industrial li­
cence. 

(ii) There is no locational restrictions 
for setting up computer industry. 

(iii) Foreign equity participation upto 
100% is permitted freely. 

(iv) Import of components for man­
ufacture of computer systems is 
freely allowed and at concessional 
customs duty. 

(v) Computers are also allowed to be 
manufactured under export orient­
ed schemes like Electronic Hard­
ware Technology Park (EHTP). 
100% EOU/EPZ to make it inter­
nationally competitive. 

(c) No. Sir. The Government of India 
is not aware of tl1e existence of such a 
Federation. 

(d) Does not arise. 

[English] 

Strategy to Double the Exports 

2132. SHRI HARISH NARAYAN 
PRABHU ZANTYE : Will the Minister of 
PLANNING AND PROGRAMME IMPLE­
MENTATION be pleased to state: 

(a) whether the Planning Commission 
has formulated a strategy to involve effec­
tively the State Governments to double the 
exports within next three years: 

(b) if so. the details thereof; and 

(c) the reaction of the Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND PRO­
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GO MANGO) : (a) to (c) The 
Government has recently formulated a 
scheme to encourage the State Govern­
ments to set up Export Promotion Industrial 
Parks. Under this scheme. the Centre will 
provide grants to the States not only for the 
construction of high standard export pro­
duction infrastructure but also for its mainte­
nance for five years. The Central Govern­
ment has further asked the State Govern­
ments to formulate a time bound Action Plan 
to achieve targetted export performance in 
specific PrQducts of special export impor­
tance to the States. Such an Action Plan 
aiming at doubling the exports by all the 
States would enable doubling of the national 
exports in three years. 

Production of Heavy Water 

2133. SHRI RAM NAIK : Will the 
PRIME MINISTER be pleased to state: 

(a) the estimated capacity and actual 
production of heavy water by each Heavy 
Water Plant in the country during 1991-92 
and 1992-93: 

(b) the reasons for shortfall. if any. 
Plant-wise: and 

(c) the steps taken/proposed to be 
taken to increase the production in these 
Plants? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE AND MINIS· 
TER OF STATE IN THE DEPARTMENT OF 
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ATOMIC ENERGY AND DEPARTMENT OF OGY (SHRI BHUVNESH CHATURVEDI) : 
SPACE AND MINISTER OF STATE IN THE (a) The present effective capacity of each of 
MINISTRY OF SCIENCE AND TECHNOL- the Heavy Water Plants is as follows : 

Heavy Water Plant 

Nanga! 

Baroda 

Tuticorin 

Thai 

. Hazira 

Talcher 

Kota 

Manuguru 

Production of Heavy Water from all 
the Heavy Water Plants in the country has 
been commensurate with the inputs and 
operating parameters. 

Heavy Water being a strategic mate­
. rial, it is not in the national interest to reveal 
1he actual 'production figures. 

(b) All the plants, except the Talcher 
Plant. h~ve achieved satisfactory levels of 
production. The sustained operation of the 
Talcher Plant has not been possible owing 
to very low and frequently interruped supply 
of inputs from the Fertilizer Plant with which 
it is integrated. as also due to power inter­
ruptions. 

(c) The steps taken to improve the 
production in. the various plants are as 

follows: 

Effective Annual 
Capacity (MT) 

8 

45 

49 

110 

110 

62:5 

85 

185 

Ammonia based Heavy Water Plants : 

(i) Improvement in the deuterium 
content in the S11lIthesis gas from 
the fertilizer platils to which these 
are integraJed by way of better 
management of condensate in the 
fertilizer plants. 

(ii) Controlling the quantity of impu­
rities in the synthesis gas. 

(iii) Closer control of operating param­
eters. 

(iv) Improving the efficiency of the 
crackers. 

Hydrogen Sulphide based Plants :-

Improving availability of steam and 

power. 
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Various steps taken have already 

shown improvement in the capacity utilisa­
tion of the plants. Over the past few years, 
productivity in almost all the plants has 
increased considerably on account of vari­
ous improvements in operating procedures 
and modifications of equipment. As regards 
ammonia based heavy water plants, better 
management of process condensate recy­
cling in the fertilizer plants to which Heavy 
Water Plants have been coupled, has re­
sulted in improved concentration of deuteri­
um in the feed synthesis gas coming from 

the fertilizer plant. 

With regard to the Talcher Plant, the 
plan of action would depend upon the pro­

posed revival ofthe fertilizer unit at Talcher. 

Panchayati Raj Legislation 

2134. SHRISYEDSHAHABUDDIN 

established State Election Commission; 

(c) the names of States where 
panchayat elections are due with the year of 
last panchayat election; and 

(d) the names of States which have 
held or at least announced the date for 
holding panchayat elections in accordance 
with the modified legislation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI RAMESHWAR THAKUR) : 
(a) As per informatioo available, the States 
of Tripura, Orissa and Gujarat have modi­

fied Panchayati Raj Legislation to bring it in 
line with the 13rd amendment or the Consti­
tution. Karnataka and Bihar have brought 
fresh legislation. 

: Will the PRIME MINISTER be pleased to (b) Only Karnataka and Kera1a have 
state: established State Election Commission so 

far. 
(a) the names of States which have so 

far modified Panchayati R~j Legislation to 
bring it in line with the 74th Amendment of 
the Constitution; 

(b) the names of States which have 

(c) A Statement is enclosed. 

(d) No States have so far announced 
the date for holding panchayat elections in 
accordance with modified legislation. 

STATEMENT 

• 
Names of States where panchayat elections are due with the year 

of last panchayat election 

S.No. Names of State Year of last 
Panchayat election 

1. Andhra Pradesh 1988 

2. Bihar 1978 

3. Jammu & Kashmir 1980 
----- -----_ .. _---
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S.No. Names of State Year of last 
Panchayat elect,~..::.·o.:.;.n ____ _ 

4. Kamataka 1987 

5. Madhya Pradesh 1989 

6. Rajasthan 1988 

7. Tamil Nadu 1986 

8. Tripura 1984 
----------_._-----_._--

Privatisation of Public Sector 
Undertakings 

2135. SHRI V. SREENIVASA 
PRASAD: 

SHRI TARA CHAND 
KHANDELWAL : 

SHRI G. DEVARAYA NAIK : 

Will the PRIME MINISTER be pleased 

to state: 

(a) whether the Confederation of Indi­
an Industry has urged the Government to 
set up privatisation agency to launch a time 
bound programme to privatise public sector 
undertakings; 

(b) if so, the reaction of the Govern­
ment thereto; 

(c) whether the Government propose 
to implement the recommendations of CII in 
this regard; and 

(d) if so. the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : (a) Yes, Sir. 

(b) to (d) The suggestions have been 
noted. 

Khadi and Village Industries Sector 

2136. DR. D. VENKATESWARA 
RAO: Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Government propose 
to extend the existing labour laws in the 
Khadi and Village Industries Sector; 

(b) whether a 20 member high pow­
ered Committee under the chairmanship of 
the Prime Minister has been set up to exam­
ine these issues; 

(c) ifso, the time by which the Commit­
tee is likely to submit its recommendations; 

(d) whether any amendment to the 
existing labour laws is being considered by 
the Government; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES) (SHRI 
M. ARUNACHAL,dM) : (a) to (e) A twenty 
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member High Power Committee under the 
Chairmanship of the Prime Minister has 
been constituted by the Government to look 
into the entire gamut of the Khadi and Village 
industries Sector, including applicability of 
vari9us labour laws in this sector. Appropri­
ate action shall be taken by the Government 
on receipt of the recommendations/report of 
the Com,:nittee which is expected by MarchI 
April. 1994. 

New Industrial Policy by States 

2137. SHRI GEORGE 
FERNANDES: Will the PRIME MINISTER 
be pleased to state : 

(a) whether the Union Government 
have asked the State Governments to sup- . 
plement its efforts in implementing the new 
industrial policy; 

(b) if so, whether any steps have been 
taken to make the State Governments and 
integral part for the implementation of the 
new policies in the changed scenario; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNASAHI): (a) to (c) Yes, 
Sir. Union Government has urged the State 
Governments to provide an investor-friend­
ly environment to entrepreneurs for settinQ 

up of industries in their respective States. 

[ Translation) 

20-Point Programme in Gujarat 

2138. SHRIN.J.RATHWA:Willthe 
Ministerof PLANNING AND PROGRAMME 
IMPLEMENTATION be pleased to state: 

(a) the funds allocated under 20-Point 
Programme in Gujarat during the last three 
years; 

(b) the quantum of. funds out of ! 

actually used; and 

(c) the target fixed under this pro­
gramme in 1993-94 and the funds allocated 
for this purpose? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND PRO­
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GO MANGO) : (a) to (c) The 
Planning Commission does not allocate 
funds specifically under the 20-Point Pro­
gramme. The State Governments provide 
for different items of the 20-Point Programme 
under sectoral heads in their Annual Plans. 
As the Department of Programme Imple­
mentation monitors only the physical per­
formance under spirycted items of the 20-
Point Programme. informntion regarding fi­
nancial performance is not available. A State­
ment showing the physical targets and 

,achievements is attacheo. 
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[English] 

Solar Energy Programme in Assam 
and Himachal Pradesh 

2140. SHRI PROBIN DEKA: 
MAJ. D.O. KHANORIA : 

'. 
Will tile PRIME MINISTER be pleased 

to state: 

(a) the details of financial assistance 
provided by the Union Government for the 
Solar Energy Programme in Assam and 
Himachal Pradesh during each of the last 
three years; 

(b) the target fixed and the achieve­
ments made in this regard during the above 
period; 

(c) whether any irregularities have 
come to the notice of the Government in the 

implementation of these programmes; and 

(d) if so. the details thereof and the 
action taken by the Government thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF NON-CONVENTIONAL 
ENERGY SOURCES AND MIt-l'STER OF 
STATE IN THE MINISTRY OF AGRICUL­
TURE (SHRI S. KRISHNA KUMAR) : (a) 
and (b) The details of financial assistance 
provided for the solar energy programmes 
in Assam and Himachal Pradesh during the 
last three years are given in the Statement­
lattached. The physical targets fixed and 
achievements made during this period are 
given in Statement-II attached. 

(c) No irregularities have come to the 
notice of the Govemment in the implemen­
tation of the programme. 

(d) Does not arise. 
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National Bicycle Corporation of 
India Limited 

2141. SHRI GURUDAS KAMAT : 
Will the PRIME MINISTER be pleased to 
state: 

(a) '(Vhether the National Bicycle Cor­
poration of India Limited is likely to be closed 
down; 

(b) if so, the reasons therefor: 

(c) the total accumulated loss incurred 
by this Corporation so far; 

(d) whether the closing down of the 
Corporation is likely to have some adverse 
effect on other public sector undertakings; 

(e) if so, the details thereof; and 

(f) the manner in which its employees 
are likely to be compensated? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI): (a), (b) and 
(d) to (f) National Bicycle Corporation of 
India Limited (NBCL) being a loss making 
company is under reference to BIFR. The 
BIFR in its last hearing held ,on 5.10.1993 
came to the conclusion that it was just and 
equitable that the company be wound up. 
However, the bench of BIFR has asked the 
Central Govt. and the Union Bank of India 
for their views on certain issues. Further 
orders in the case have been reserved. 

(c) The accumulated losses Incurred 
by the Corporation as on 30th November, 
1993 is about Rs. 1 02 crares. 

Budget Allocation of Uttranchal Region 
and Himachal Pradesh 

2142. SHRI JEEWAN SHARMA: 
Will the Minister of PLANNING AND PRO­
GRAMME IMPLEMENTATION be pleased 
to state: 

(a) the budget allotted to Himachal 
Pradesh and Uttranchal Region of Uttar 
Pradesh during the last three years. year­
wise; 

(b) the reasons for alloting less budget 
to Uttaranchal Region than that of the Budg­
et of Himachal Pradesh; and 

(c) the steps taken to remove this 
discrimination in allotment of budget to 
Uttaranchal Region of Uttar Pradesh? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO­
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GO MANGO) : (a) to (c) A com­
parison of Himachal Pradesh with the hill 
regions of Uttar Pradesh may not be appro­
priate as Himachal Pradesh is a Special 
Category State where as hill regions of Uttar 
Pradesh are a part of a Non-special Catego­
ry State. 

Development of a backward region of 
any State is primarily the concern of that 
State Government. 

The approved Plan Outlays for 
Himachal Pradesh and Hill regions of Uttar 
Pradesh in the last three years were as 
follows: 
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(Rs. in crore) 
Year Himachal Hill Region of 

Pradesh u.P. 
------_----------------- ._---

1990-91 362.00 330.00 

1991-92 410.00 260.00 • 

199?-9~: 490.50 387.01 •• 
_------- ----_-------_.-

• There was considerable decline in the State's flow of resources for thE; hill area sub-plan 
during 1991-92 . 
•• Plan size was subsequently revised to Rs. 332.00 crore due to the resource mobilisation 
problem in the State. 

Industries in Gujarat 

2143. SHRI SHANKER SINH 
VAGHELA : Wiilthe PRIME MINISTER be 
pleased to state : 

(a) the number of proposals/applica­
tions received by the Union government 
from Gujarat Government to set up indus­
tries in the State during the last three years; 

(b) the number of proposals/applica­
tions cleared together with the number of 
those rejected by the Government; 

(e) the reasons for delay in according 
approval to the industrial proposals which 
have been pending for clearance till date; 
and 

(d) the efforts made so tar by the 
Government to expedite such applicationsl 
proposals pending for clearance? 

THE MINISTER OF STATE IN THE 
MINIST8 y' OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
: Jt:PAi'lTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNASAH1): (a) 352 appli­
ccltlons for Industrial Licences have been 

received during the years 1931 to 1993 
(upto November) for setting up industries in 
Gujarat. 

(b) Against above 352 applications 
received. till end of November 1993, 183 
have been issued Letters of Intent, 55 have 
been rejected and 76 did not require licencel 
were withdrawn. 

(c) and (d) All steps are taken for 
disposal of applications for Industrial li­
cence on time. However, delay occurs if the 
applications are incomplete in some re­
spect; if the sectoral policy for the item of 
manufacture has to be decided by the ad­
ministrative Ministry or if comments of the 
administrative Ministry on the case are not 
available. 

Turarndih Project 

2144. SHRI MANORANJAN 
BHAKTA: Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Turamdih Project of 
the Uranium Corporation of India Ltd. has 
been scrapped; and 



697 Written Answers AGRAHAYANA 24, 1915 (SAKA) Written Answers 698 

(b) if so, the reasons therefor? 

THE MINISTER OF ST!.TE IN THE 
PRIME MINISTER'S OFFICE AND MINIS­
TER OF STATE IN THE DEPARTMENT OF 

ATOMIC ENERGY AND DEPARTMENT OF 
SPACE AND MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL­
OGY (SHRI BHUVNESH CHATURVEDI): 
(a) and (b) Keeping in view the fuel require­
ments of the existing and proposed nuclear 
power plants, it is proposed to alter the 
scope of the Turamdih-Narwapahar project 
for mining and milling of uranium. According 
to the altered scope of work, the mining and 
milling project at Turamdih is not being 
implemented for the present and the 
Narwapahar mines will be expanded to a 
capacity of 1050 tonnes of ore per day and 
the Jaduguda mill to 2040 tonnes per day. 

l Translation] 

Loan Facility to Members of Delhi 
Cooperative Housing Society 

2145. SHRI SURENDRA PAL 
PATHAK: Will the Minister of URBAN DE­
VELOPMENT be pleased to state: 

(a) whether there is any proposal to 
provide loan facility to members of the Delhi 
Cooperative Housing Society for the pur­
chase of land; and 

(b) if so, the details thereof? 

THE MINIST£:H OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS­
TRY OF vlATER RESOURCES (SHRI P.K. 
THUNGON) : (a) The Delhi Development 
Authority has recently decided to allow Co­
operative Group Housing Societies to raise 
loan from financial Institutions on certain 
terms and conditions. 

(b) According to the DDA, the scheme 
envisages to modify the Perpetual Lease 
Deed by incorporating· a new Clause to 
enable the Cooperative Group Housing 
Societies in National Capital Territory of 

Delhi to mortgage the allotted plot to recog­
nised Financial Institutions as approved by 
the Less or. With this enabling Clause in the 
Lease Deed. Society will be able to raise 
loan from Institutions like Housing Develop­
ment Finance Corporation. Delhi Coopera­
tive Housing Finance Society and similar 
other Financia! Institutions after entering 
into a tripartite agreement among DDA con­
cemed Institutions and CGHS. 

[English) 

New Drug Policy 

2146. SHRI HARISH NARAYAN 
PRABHU ZANTYE : Will the PRIME MINIS­
TER be pleased to state : 

(a) the present status of the report 
submitted by the Standing Committee on 
the New Drug Policy; 

(b) whether the inordinate delay in 

announcing the New Drug Policy is affecting 
the production and consequent growth of 
drug sector; 

(c) if so, the steps taken to ensure 
faster and healthy growth of Drug Industry in 
tune with the Liberalised Indust~ial Policy; 

(d) whether the Government have 
fixed any time frame to finalise the New Drug 
Policy; 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI· 
LlZERSANDMINISTEROFSTATEINTHE 
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MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCEAN DEVELOPMENT 
(SHRI EDUARDO FALEIRO): (a) to (e) The 
subject matter of the Drug Policy has since 
been discussed in the House on the 19th 
and 21st of August, 1993 on which final 
decisions would be taken soon. 

[ Translation) 

Khadi and Village Industries in Gujarat 

2147. SHAI N.J. AATHVA: Will the 
PRIME MINISTER be pleased to state: 

(a) the detailS of industrial units spon­
sored/operated by the Khadi and Village 
Industries in Gujarat and speCially in tribal 
areas; and 

(b) the details of work done by the 

Financial Assistance extended 

-1<hadi and Village Industries Commission 
during each of the last three years in 
GUjarat? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES) (SHRI 
M. ARUNACHALAM) : (a) and (b) Imple­
mentation of KVI programmes in Gujarat 
State is undertaken by Khadi and Village 
Industries Board with the help of Coop. 
Societies and individual entrepreneurs. The 
activities in the tribal areas of Gujarat is 
undertaken by KVIC departmentally through 
its regional office at Kadhanpur. 

Financial assistance extended during 
1990-91, 1991-92 and 1992-93 for the im­
plementation of KVI Progtammes in Gujarat 
and the State performance during the above 
3 years is given below. 

. (Rs. in Crpres) 

1990-91 1991-92 1992-93 

Khadi Grant 6.76 4.00 7.73 

KhadiLoan 1.69 0.60 1.12 

V.1. Grant 0.11 0.32 0.61 

V.1. Loan 1.30 0.59 1.05 

Production (Rs. crores) Employment (Lakhs) 

90-91 91-92 92-93 90-91 91-92 92-93 

Khadi 24.64 27.26 28.92 0.55 0.53 0.53 

V.1. 57.63 73.07 74.66 0.31 0.37 0.38 

Performance In Tribal Areas (Prodn. Rs. lakhs) 

Khadi 56.00 4:; 62 41.62 
• (Less ttl",n "iOf) j 
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(English) 

SaleIIite Surveillance on In8ecIs 

2148. SHRI GEORGE 
FERNANDES: Will the PRIME MINISTER 
be pleased to state: 

(8) whether satellite surveillance is 
coming to the aid of scientists in tracking and 
zeroing in on deadly insects which spread 
diseases like mal,ria, sleeping sickness 
an~yellow fever; and 

(b) if so, the details thereof; 

THE MINISTER OF STATE IN'THE 

PAJME MINISTER'S OFFICE AND MINIS­
TER OF STATE IN THE DEPARTMENT OF 
ATOMIC ENERGY AND DEPARTMENT OF 
SPACE AND MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL­
OGY (SHRI BHUVNESH CHATURVEDI) : 
(a) Yes, Sir. But limited to only Malaria. 

(b) Department of Space, as an R&D 
effort, in collaboration with Malaria Research 
C~ntre of Indian Council of Medical Re­
search (ICMR), has carried out studies to 

identify the Mosquito breeding areas by 
analysing details on environmental varia­
bles such as waterbody, waterlogged areas, 
vegetation status, landuselland cover, hu­
man settlement etc., derived from multidate 
satellite remote sensing data·. 
Mosquitogeneic potential of six test sites of 
about 30 sq. km. area around Delhi sub­
urbans were monitored during 1991-92 us­
ing multid,te data from indigenous Indian 
Remote Sensing Satellites - IRS-1A11B. A 
feasibility $ludyon Malaria incidence through 

Malariogenic stratific;ation was carried out 
for selected talulra$ of the Kheda district in 
Gujarat State. T~ studies have brought 
out the usefulness of._ remote sens­
ing to identify potential mosquito breeding 

areas as well as in prioritising areas fOr 
taking up mosquito control programn:aes. 

B~ Provision for llarilime 
Protects 

2149. SHRI SAN AT KUMAR 
MANDAL : Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Indian Navy is consid­
ering commercial borrOWings as part of its 
longterm plans to mop-up extra budgetary 
resources for executing its ongoing and new 
maritime projects; 

(b) if so, the estimated amount to be 
raised by way of commercial loans; and 

(c) the modalities worked out in this 
behalf? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : (a) to (c) Looking to the 
perception of security threats at any given 
time, efforts are made to ensure the availa­
bility of adequate funds in order to address 
our concems in this regard. Presently, there 
is no proposal forthe Indian Navy to go in for 
comercial borrowing. 

Availability of Items on the Inventory 
of CSD (I) 

2150. SHRI RAJNATH SONKAR 
SHASTRI : Will the PRIME MINISTER be 
pleased to state : 

(a) whether items on the inventory of 

CSD (I) particularly of refined quality are 
generally not available in the Army HQ 
Canteen at New Delhi consequent to which 
the employees have to circle it time and 
again: 
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(b) if so, the steps taken to ensure the 
availability of all items;' 

(c) whether CDS (I) Bombay is not 
exploring the market and enlisting of its own 
-.,s of repute selling in local areas; and 

~d) the steps taken to authorise the 
local' depots to enlist suppliers of locally' 
manufactured goods of repute for sale 
through the Canteen falling under their juris­
diction? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : (a) and (b) Items included 
in the inventory of the Canteen Stores De- , 
partment, including the refined items are 
supplied to the Army HQrs Canteen at New 
Delhi and other- Unit Run Canteens from the 
respective CSD Depots, If the items are not 
available in the depots, the.y are either de­
manded from the Base Depot at Bombay or 
fresh orders are placed .9n the suppliers to 
meet the requirements of the Unit Run 
Canteens. 

(c) and (d) The decision to introduce 
items in the CSD inventory is taken by the 
CSD, HQ in Bombay by Board of Adminis­
tration chaired by the General Manager, 
CSD. For introduction of items. applications 
are received from the suppliers and proc­
essed on the basis of their potential sales., 
Sometimes the' CSD Bombay itself ap­
proaches suppliers whose products may 
have a Potential demand from the troops 
and other entitled categories. The CSD 

(a) Army 

1. Major & above 

2. Capt 80% 

depots do not have any delegated powers 
for introduction of items. 

Married Accommodation to Defenc:e 
Personnel' 

2151. MAJ. GeN. (RETD) 
BHUWAN CHANDRA KHANDURI : Will the 
PRIME MINISTER be pleased to ,state: 

(a) the entitlement of married accom­
modation to the Defence Services person­
nel, service-wise and rank-wise; 

(b) when was this entitlement intro­
duced; 

(c) the position regarding availability 
of Government accommodation as on March 
31, 1993 for various categories; 

(d) the total quantum of funds re­
quired to make up the entire shortfall of 
Government accommodation; 

(e) the quantum of funds alloted to 
each service during the past three financial 
years, year-wi~; and' 

(f) the time by which the Government' 
propose to provide the entitled Government 
accommodation to all service personnel? 

THE MINISTER OF'13TATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : (a,) to (f) The en'Titlement 
of married accommo~ation for Defence 
Service Personnel, service-wise and rank­
wise is as under :-

100% 

3. :_._.,_~~ .. ~ below-,---_ 331/3% ' ... _-----_._- _._ .... ----------"--->-... 
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(b) . Navy 

1. Lt Comdt and above 

2. Lt 

3. SubLt 

(c) Air Force 

1. Squadron Leader 
and above 

2. Flight Lt 

3. Flying Officer and 

below 

The norms for allotment of married 
accommodation for the Service personnel 
were introduced in 1937 and revised by the 
'Scales of Accommodation 1983' promul­
gated on 30th Aug. 1983. 

The state of married accorrirflodation 
for officers, Junior Commission9d Officers 
(JCOs) and Other Ranks (ORs) and equiv­
alents in Navy and Air Force as on 31.3.93 
is given in the attached Statement. 

The requirement of funds for married 
accommodation for all the three Services ~o 

SeNice 
t 

Army 

, 
Navy. 

100% 

83% 

63% 

Flying Non-Flying 
Station Station 

100% 100% 

70% 60% 

25% 50% 

make up the shortfall at the current estimat­
ed cost has been estimated as under :-

Army Rs. 2600 crores 

Navy Rs. 300 crores 

Air Force Rs. 650 crores 

As. 3550 crores 

Allotment of funds to the Army, Navy 
and Air Force during the last 3 years is as 
under:-

Rs. in crores 

90-91 91-92 92-93 

74 63 

24. 27 24 
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.. 

Air Force 

Due to budgetary constraints. it has 
not been possible to provide required funds 
to the 3 Services for construction of married 
accommodation. The deficiencies in mar-

Rs. in crores 
90-91 91-92 92-93 

28 27 29 

142 128 116 

tied accommodation are also being made 
up by hiring private accommodation to some 
extent. 
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Seminar on Wi~d Energy 

2152. OR. R. MALLU : Will the 
PRIME MINISTEA be pleased to state: 

(a) whether an exclUl;ive seminar on 
Wind Energy was held in Delhi; and 

:;, 

(b) if so:'tiie"outcome of the Seminar' 

and how these are being given the practical 
shape? 

THE MINISTER OF STATE IN THE 
MINISTRY OF NON-CONVENTIONAL 
ENERGY SOURCES AND MINISTER OF 
STATE IN THE MINISTRY OF AGRICUL­
TURE (SHRI S. KRIS~NA KUMAR) : (a) A 
COnference and Exhibition, • Wind Power 
1993", was organised at Hotel Oberoi Inter­

continental, New Delhi from 17th to 19th 
November, 1993 by Mis Technology and 
Research Associates (TARA), Calcutta. 

(b) No information about the outcome 
of the Seminar has been received from the 

organisers. 

Blood and Tissue Samples of 1984 
BhoPal Gas Vi~ims 

2153. SHRI BASUDEB ACHARIA . 

(c) whetherany responsibility has been 
fixed in this regard~ and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINfSfER OF STATE.lNIHE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTRY OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCEAN DEVELOPMENT 
(SHRI EDUARDO FALEIRO) : (a) to (d) 
According to the information furnished by 
the Government of Madhya Pradesh, the 
power failure took place in January, 1985, 
and not in 1987, in one of the three deep 

freezers, due to mechanical fault. The tis­
sues of gas victims kept in Formalin and 
other freezes and blood samples, are safe 
and still well preserved. 

Deployment of Army for Internal 
Security 

2154. SHRI S.B. SIDNAL: 
SHRI DATTARAVA 

BANDARU: 
MAJ. GEN. (RETD) BHUWAN 

CHANDRA KHANDURI : 

SHRI HANNAN MO~H WiUthe PRIME MINISTER be pleased 
PROF. SHRIMATI MALINI to state: 

BHATIACHARYA : 

Will the PRIME MINISTER be pleased 

to state: 

(a) whether the Government have 
ascertai"!ed the reasons of power failure in 
Bhopal in 1987 which destroyed th~ vital 
blood and tissue samples of the 1984 gas 
victims; 

(b) if so, the details thereof; 

(a) whether the Government propose 
to reduce the involvement of Army in coun­

try's internal security; 

(b) whether certain Army Officers have 
. also pointed out that training for war prepar" 
edness could suffer due to the Army's pre­
occupation with law and order duties; 

(<<) whether any action plan in this 
regard has been made; and 
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(d) if so, the details thereof? MINISTRYOFPARLIAMENTARYAFFAIRS 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 

. MALLIKARJUN): (a) It has always been the 
policy of the Govemmentlo keep the use of 
the Armed Forces forintemal security duties 
to the barest minimum possible. 

(b) to (d) Efforts are always made to 
ensure that the deployment of Armed Forc­
es for intemal security duties is without 
adverse impact on the training of our trpops 
for their primary task, which is preparing for 
war. It will not be in the public interest to 
divulge the details of the deployment of 
Armed Forces on intemal security duty. 

Law of the Sea 

2155. SHRI BOLLA BULLI 
RAMAIAH: 

SHRI S.B. SIDNAL : 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Govemment have 
taken any stand on the recent US inspired 
paper to negotiate disputed section of the 
Law of the Sea; 

(b) if so, whether this step of US was 
in sharp contrast to its strong stand in favour 
of developing nations at the United Nations 
Convention on the Law of the Sea negotia­
tions in 1980s; and 

(c) whether the Government of India 
is yet to ratify the Convention? 

, ,THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTI­
LIZERS AND MINISTER OF STATE IN THE 

AND MIf'lISTER OF STATE IN THE DE­
PARTMENT OF ELECTRONICS AND DE­
PARTMENT OF OCEAN DEVELOPMENT 
(SHRI EdUARDO FALEIRO) : (a) During 
the 11th round of UN' Secretary General's 
informal consultations on outstanding is­
sues relating to the deep seabed mining 
provisions of the UN Convention on the Law 
of the Sea held in the first week of August 
1993, a paper not authored (described as 
the 'Boat Paper') which did not necessarily 
reflect the position of any of the countries 
involved in the drafting of the paper, was 
distributed to the participating delegations. 
The paper was questioned by several dele­
gations from developing countries, includ­
ing India, as it attempted to introduce sub­
stantial changes in the basic structure of 
Part XI of the Convention which embodies 
the paralled system of exploration and ex­
ploitation. A revision of this paper has been 
undertaken during the next phase of consul­
tations in November 1993 for further discus­
sions. 

(b) The United States was not sympa­
thetic to the position of developing countries 
during the period of negotiations on Law of 
the Sea Convention in 19805. The'United 
States expressed its reservations to the 
regime for exploration and exploitation in 
Part XI of the Convention which was a 
compromise reached during the negotia­
tions. 

(c) India is yet to ratify the Law of the 
Sea Convention. 

Foreing Investl'lMfnt Proposals 

2156. SHRIINDRAJIT GUPTA: Will 
the PRIME MINSTER be pleased to state: 

(a) whether the Govemment have 
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cleared 37 proposals envisaging fOnHng 
direct investment of Rupees 400 crores as 
reported in the Statesman dated November 
19,1993; 

(b) if so, the details of each proposals 
so cleared ? 

MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI): 
(a) Yes Sir. 

(b) Details of the 37 proposals cleared 
THE MINISTER OF STATE IN THE are given in the attached statement. 
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·Wasteland Force 

2157. SHRI S.B. SIDNAL: Will the 
PRIME MINISTER be pleased to state: 

(a) whetluK'the Government intends 
to raise an ex-servicemen Force for devel­

opmel"!' of wasteland; 

(b) if s<?' the task proposed to be 
assigned to such Force being raised forthis 
purpose; 

(c) whether the Ministry of Defence 
has agreed to assist in raising this Force; 
and 

(d) if 0;0, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 

(DEPARTMENT OF WASTELANDS DE­
VELOPMENT) (COL. RAM SINGH) : (a) to 
(d) For development of non-forest wal"te­

lands in the difficult and ravine areas of 
Madhya Pradesh includiQg the districts of 

Morena and Bhind, the Department of Waste­
lands Devel-pment has proposed the rais­
ing of a Wasteland Development]:ff§k Force. 

The Ministry of Defence has agreed in prin­
ciple to assist in raising the Wasteland De­

veiopment Task Force. Details are being 

worked out. 

[Translation) 

Reservation Policy in Departrnents 
Proposed to be Privatised 

2158. SHRI MRUTYUNJAYA 

NAYAK: 

SHRI ANAND AH.RWAR : 

Will the PRIME MINISTER be pleased 

to state: 

(a) whether the Government propose 
to continue with the practice of existing 

reservation policy regarding Sche~u~ed 
castes and Scheduled Tribes in the depart­
ments going to be privatised; 

(b) if not, the reasons therefor; and 

(c) the remedial steps proposed to be 
taken to protect the interest of such employ­

-ees? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIG· 

GRIEVANCES AND PENSIONS AND MIN­
ISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRIMATI 

MARGARET ALVA): (a) to (c) A Govern­
ment department, as such, cannot be priva­

tised. However, if any of the existing func­
tions of any of the Govemment Depart­

ments are privatised and the staff become 
surplus, the existing instructions ensure that 
preference is given to SC/ST employees for 
retention to the extent that the prescribed 

percentages of reservation for SC/ST are 
maintained in each grade in a cadre. 

[English1 

Use of Fluoride Water 

2159. SHRI SHANKER SINH" 
VAGHELA: Will the PRIME MINISTER be 

pleased to state : 

(a) whetherthe Govemment are aware 
of the fluoride water being consumed in the 
country; 

(b) if so, the harmful effects of this 

water; and 

(c) the steps taken to deal with · ... is 
prob' .m? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI UTT AMBHAI HARJIBHAI 
PATEL) : (a) Yes. Sir. 

(b) Intake 01 water containing fluoride 
in e,\cess of the permissible limit can lead to 
dental and skeletal fluorosis and other ef­
fects like neurological. muscular and allergic 
and gastrointestinal problem. 

(c) Under the Sub-Mission on Control 
of Fluorosis, Rajiv Gandhi National Drinking 
Water Mission is providing safe drinking 
water through alternative safe sources. 
Where this is not feasible or cost effective, 
defluoridatioll plants are approved to pro­
vide safe water. A programme has been 
launched for conducting training cum aware­
ness camps. epidemiological survey in af­
fected Villages and water quality analYSis 
and introducing preventive measures. 

[ Translation) 

Warning of Earthquake 

2160. SHRIDEVIBUXSINGH:WiII 
the PRIME MINISTER be pleased to state: 

(a) whether the scientists had given a 
" prior warning about the occurance of earth­

quake which hit Maharashtra last month; 
and 

(b) it so the reasolls for not informing 
the people In time by the Government? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE AND MINIS­
TER OF ST ATE IN THE DEPARTMENT OF 
ATOMIC ENERGY AND DEPARTMENT OF 
SPACE AND MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL­
OGY (SHRI BHUVNESH CHATURVEDI) : 

(a) Forecasting of earthquake is not possi­
ble as there 'is no equipmer.t or technology 
available anywhere in the world to predict 
earthquak~ in time, space and magnitude 
with reasonable degree of accuracy. 

(b) Does not arise, Sir. 

[English] 

R.B.I. Clearance to Investment and 
Technology Transfer Projects 

2161. SHRIVILASMUTTEMWAR: 
Will the PRIME MINISTER be pleased to 
state. 

(a) the total number of proposals for 
foreign investment and technology transfer 
that have so far been cleared by the Re­
serve Bank of India; and 

(b) the names offoreign investors who 
have offered to invest in India and for the 
technology transfer during the last six 
months? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : (a) Since the 
announcement of New Industrial Policy, 1551 
proposais for foreign investment and/or tech· 
nology transfer agreements have been ap­
proved by the RBI till the end of Novernber, 
1993. 

(b) The details of foreign investment 
proposals cleared viz; nam€' of ihe Indian 
company, name of the foreign collaborator, 
item of manufacture and amount of loreign 
investment involved in each proposal are 
published by the Indian Investment Centre 
as a supplement to their monthly Newsletter 
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and copies of these are regularly supplied to 
the Parliament Library. 

Expert Committee on Earthquake 

2162. SHRI RAM KAPSE : 
SHRI R. SURENDER REDDY: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Union Government 
have appointed a Committee of Experts 
under the Chairmanship of former Secre­
tary of Geological Department to enquire 
into the causes of earthguakes in Latur and 
Osmanabad districts of Maharashtra and 
other sensitive earthquake prone areas; 

(b) if so, the details and the terms of 
reference thereof; and 

(c) the time by which the report is likely 
to be submitted? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE AND MINIS­
TEROF STATE INTHE DEPARTMENT OF 
ATOMIC ENERGY AND DEPARTMENTOF 

. SPACE AND MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL­
OGY (SHRI BHUVNESH CHATURVEDI): 
(a) Yes. Sir. 

(b) Composition of the Committee: i 1) 

Stlri B.K. Rao, Chairman - Former Secretary 
to the Government of India, Department of 
Mines (2) Shri T. Mahadevan, Member­
'Sreebagh' Amman Koil Road, Ernakulam, 
Cochin. (3) Dr. S.K. Arora. Member - Head 
(Seismology), Bhabha Atomic Research 
Centre. Bombay, (4) Maj. Gen. (Retd.) A.K. 
Das Gupta. Member Secretary - Consult­
ant. Delence Research Development Or­
ganisation. 

Terms of reference: (i) Look into the 
various survey reports particularly those 
pertaining to the affected regions and as­
sess the follow-up actions take" .m such 
reports by the concerned agencies; (Ii) While 
indentifying inadequacies, if any. recom­
mend appropriate corrective measures to 
be taken by various organisations: (iii) Indi­
cate the various possible steps that may 
have to be taken to cover the seismological 
surveys in the Peninsular region, keeping in 
mind, the relevant parts of the proposed 
Mission Mode Project on cyclone Warning 
and Seismic ObservclllOns; (iv) Any other 
matter relevant to the above. 

(cl The Committee has already sub­
mitted its report. Sir. 

[ Trans/ation] 

Constitution of Quality Council 

2163. SHRIVILASMUTIEMWAR: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Confederation of Indi­
an Industry (C.I.I.) has requested the Union 
Government to constitute Quality Council 
as appeared in Jansatta dated November 

• 11, 1993; 

(b) if so. the details thereof: and 

(c) thetime by VI'hich this committee is 
likely to be constituted? 

THE" MINISTER OF STATE iN THE 
MINISTRY OF INDUSTRY (DEPARTMEr\!T 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 

- (SHRIMATI KRISHNA SAHI): (a) te' (el The 
proposal regarding setting up of a National 
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OualityCouncil is under consideration of the ·,/c DEVELOPMENT be pleased to state: 
Government. 

Purification of Sea Water 

2164. SHRI JANARDAN MISRA: 
SHRI PANKAJ 

CHOWDHARY: 
SHRI ARVIND TRIVEDI: 

Will the Minister of URBAN DEVEL­
OPMENT be pleased to state: 

(a) whether the Govemment have any 
proposal to purify the sea water to make it 
potable; 

(b) if so, whether the Govemment 
have formulated any action plan in this 
regard; 

(c) if so, the details thereof; and 
. -. 

(d) if not, the reasons therefor and the 
time by which it is likely to be implemented? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS­

. TRY OF WATER RESOURCES (SHRI P.K. 
THUGON) : (a) No, Sir. 

(b) and (c) Do not arise. 

(d) Purification of sea water is a costly 
process in terms of capital investment and 
operation and maintenance cost. Hence, it 
has not been found feasible to undertake 
such a project in urban areas so far. 

(Eng/ish] 

Recycling of Waste Water 

2165. SHRI MULLAPPALLY RAM 
CHANDRAN : Will the Minister of URBAN 

(a) whether the Govemment have any 
scheme for recycling waste water in major 
cities and industrial areas; 

(b) if so, the details alongwith estimat­
ed cost thereof; 

(c) whether any foreign assistance 
has been taken or likely to be taken for this 
purpose; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE _ 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS­
TRY OF WATER RESOURCES (SHRI P.K. 
THUNGON) : (a) At present, there 1s no 
scheme. However, the subject is of national 
importance and is one of the recommenda­
tions of the National Conference on Urban 
Water Supply & Sahitation Policy held in 
March, 1993, which has been circulated to 
all State Governments and Union Territories 
for giving due attention. 

(b) Does not arise . 

(c) and (d) The project proposal of 
Madras Metropolital Water Supply and Sew­
erage Board for providing 100 mid of reno­
vated sewage to industries has been posed 
for OECF assistance from Japan. 

11.12 hrs 

The Lok Sabha then adjourned till Twelve 
of the Clock 

12.00 hrs. 

The Lok Sabha re-assembled at Twelve 
of the Clock. 
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(Mr. Speaker in the Chait) 

RE : DUNKEL PROPOSALS- CONTO. 

(Interruptions) 

SMRI RAM VILAS PASWAN (R~ra) 
: Mr. Speaker, Sir, we want the Prime Min­
ister to ~Iarify the position. Let the Prime 
Ministercome and explain the position to the 
House. (Interruptions). 

MR. SPEAKER : I would like to say 
that the Parliament is for discussion. 'I am 
going to discuss it with you. I am on my legs. 
You should take your seats. 

(Interruptions), 

12.02 hrs 

At this stage, Shri Syed Masudal HOssain 
and some other hon. Members came and 

stood near the Table 

MR. SPEAKER: I say that the method 
adopted by the Members is unparliamentary. 
Theyare not able to follow the parliamentary 
method and get the things from the Govem­
ment. I do not appreciate it. I have already 
said that it is unparliamentary. 

(Interruptions) 

MR. SPEAKER : The House stands 
adjoumed to meet.again at 1 p.m. 

12.D4hrs 

The Laic Sabha then adjoumed till Thir­
teen of the Clock. 

13.02 hrs 

The Lok Sabha re-assembled at two 
minutes past Thirteen of the Clock. 

(Mr. Speaker in the Chait) 

RE: DUNKEL PROPOSALS CON7D. 

(Interruptions) 

SHRI SOMNATH CHATTERJEE 
(Bolpur) : Mr. Speaker, Sir, there was a 
suggestion that the Commerce Minister will 
make a statement at 4 o'clock. But he is not 
in a position to make any statement as the 
negotiation is supposed to be going on. 
Therefore, to register our protest, we cannot 
participate in the discussion today. Tomor­
row the House will start with the Commerce 
Minister's statement either at 11 0' clock or 
at 120" clock. (Interruptions) 

[Translation] 

. SHRI NITISH KUMAR (Barh) : Mr. 
Speaker, Sir, they are going to sign the 
Dunkel Proposal at 8.30 pm acc;ording to 
Indian Standald time .... (Interruptions) .. 

SHRI VIRENDRA SINGH (Mirzapur) : 
Mr. Speaker, Sir, Please record the state-

• ment of BJP against the Dunkel Proposal .... 
(Interruptions) ... 

SHRI NITISH KUMAR: Mr. Speaker. 
Sir, you kindly convey the prot~t of parlia­
ment in Geneva where the discussion is 
taking place and they should be told th~t 
people of India will not accept the dangerous 
provisions of Dunkel Proposal at any cost. 
(Interruptions)- .... 

Mr. Speaker, Sir, you have decided 
that the Government will make a statement 
by 4 p.m. today. But today this statement 
has no meanings. According to our informa­
tion they.are going to sign the Dunkel Pro­
posal today at around 8.30 p.m. 1ST. There­
fore. this statement has no value. They are 
going to sell this country out .... (Interrup-
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tions) .... Whateverthe Government want to 
say, 

they may make a statement tomor­
row. These feeling must be convey8d to the 
World Community that it America and EEC 
make any agreement and they want tb 
thrust it on the rest of the world then i\ will not 
do. India is the largest democracy of the 
wortd and a clear message frOm Indian 

. Parliament should be sent that we will not 

. tolerate the hegemony of America at any 
cost. ... (Interruptions) .... 

We request you to kindly convey the 
feeling of the common men there ....• (Inter­
ruptions) .... 

SHRI JASWANTStNGH (Chittorgarh) 
: Mr. Speaker, Sir, today a very important 
issue has come up before this House and 
the nation and a debate has taken place in 
this House on the Dunkel proposals. The 
Government has made some statements 
and clarifications in this regard. It happened 
like this that the European community and 
America separately made an agreement 
about multi-fiber.1 have this information that 
by signing the Dunkel PropOsals the Gov­
ernment will sign the Dunkel Proposals in 
toto and thus bind our future generations. In 
such a situation we do not have an authentic 
information in this regard but we want to 
express our protest until the Prime MiniSter 

himself comes and informs the House about 
what is going on .... (Interruptions) .... We 
have come here to register our PI"Qt8St 
.... {lnterruptions) .... . 

SHRI BHOGENDRA JHA 
(Madhubani) : In the hilstory of India ..... . 
(Interruptions) .... 

SHRI RAM VILAS PASWAN (Rosera) 
: Mr. Speaker, Sir, you have called the 
members of all parties and there whatever 
was told by Shri Pranab Mukherjee.shows 
that they are going to make this ~ntry a 
slave. therefore I submit that th~ protest of 
this House should be recorded. Our people 
who are Geneva, should safeguard the in­
terests of the country. We demand that 
House should be adjoumed for the whole 
day and when the House meets tomorrow at 
11 a.m. the Minister should make a state­
ment (Interruptions) .... 

. [English] 

MR. SPEAKER : The House now 
stands adjourned for the day to meet again 
tomorrow at 11.00 hrs. 

13.10""'. 

The Lolc Sabha then adjoumed till eleven 

of "'e clock 011 Thursday, December 16, 
19931Agrahayan 25, 1915 (Saka) 
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